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Wednesday, February 27, 1963|Phal-
guna 8, 1884 (Saka)

The Lok Sabha met at Eleven of the
Clock,

[Mr. SPEARER in the Chair]
ORAL ANSWERS TO QUESTIONS

Rihamd Dam

-+
[ Shrimai Savitri Nigam:
Shri Bishanchander Seth:
Shri M. L. Deivedi:
Shri Bhakt Darshan:
Shri Bhagwat Jha Azad:
Shri R. G. Dubey:
Shri S. M. Banerjee:
Shri Shree Narayan Das:
Shri P. Venkata Subbiah:
*133. < Shri P, R, Chakraverti:
Shri Hem Barua:
Shri Vidya Charan Shukla:
Shri Mohan Swarup:
Shri Hari Vishnu Kamath:
Shri Brij Raj Singh:
Shri Raghunaih Singh:
Shr! “ishram Prasad:
Shri Heda:
Shri J. B. §. Bist:
| Shrimati Jamunadevi:

Will the Minister of Home Affairs
be pleased to state:

(a) whether it is a fact that the
Central Zonal Council met at Bhopal
on the 29th January, 1963 to consider
the sharing of water and electricity
generated at the Rihand Dam bet-
ween Uttar Pradesh and Madhya
Pradesh: and

2779 (Ai) LSD—L.
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(b) if so, what decisions were takem
thereat?

The Minister of State in the Mimis-
try of Home Affairs (Shri Hajarna-
vis): (a) and (b). The Central Zonal
Council met at Bhopal on 29th and
30th January, 1963. The question of
sharing of electricity generated at
Rihand Dam between Uttar Pradesh
and Madhya Pradesh wag further dis-
cussed at its adjourned meeting held
in New Delhi on 19th and 20th Feb
ruary, 1863. A Committee, under the
Chairmanship of Shri M. R. Sachdeva,
Secretary, Ministry of Lrrigation and
Power, was constituted to examine
the matter. The Committee will
meet again on the 18th of March with
a view to finalising its recommenda-
tions,

Shrimati Savitri Nigam: What
were the terms of reference of this
Committee and what is the date on
which this Committee is going to
meet next?

Shri Hajarnavis: As regards the
latter part of the question, I have
already said that they will meet on
the 18th of March. The terms of
reference are: (a) the quantum of
power which should be made avail-
able to Madhya Pradesh from Rihand
Dam; (b) the price at which power
should be made available from Rihand
Dam; (c¢) sharing of power from
Matatilla Dam by Madhya Pradesh;
and (d) examination of possibilities
of extending irrigation from Ranga-
War Reservoir and Ken Canal in
Madhya Pradesh by Uttar Pradesh
Engineers.

Shrimati Savitri Nigam: May I
know whether any decision was re-
ached in this meeting? How far is
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this news correct that Madhya Pra-
desh has accepted 25 per cent share

not only in electricity but also, .....

Mr. Speaker: They are meeting
again to finalise it. So, how can he

gay that now?

#Ht Wo o fFEEY : T s
wmEat g fr aft g 7 o I 919
F g wft WX W wim ¥ e
i ¥ 7 ¥ ux fifew gf 1 foeit
I 7 afz g, & 9\ § 0 AW A A
gl W FW M A AT ST ROAAT
& w7 fom &1 997 W39 Ay & foa
dar 4T 2 7 @ AT T e
FTE T

st gFEEE I A HAANE
4 F 33 91t 7 9 0 ooy 921 &t feaet
faoit &1 v A fem wTa ¥ &
T |

st "o ®@Te @@t - R A qaEm O
fs wdt g A foeeft ¥ o1 fifer gd
@t 59 ¥ W wym 7 feadr @ A
27

TR WEE gl A gaEmn
&9 41 aT gE A1 few 7o
sz A7 fom 7 Fm A€ AT

=it wo o frAdt ¢ & 7 qwy A
ff foeet AT AT g dt . . . .

oo wEIEE - AET 91 fF gmio
s gafazfad & feaan fm feem
CAl

st "o ®o fgadt: soft o1 itz
faett % g3 4 fom & wew WA foe
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Fe
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§toww A o, g &
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Tl & qEg FAT AT qy /A fay
4 39 9T 59 FWiA 7 0w aqgeaty
Foate &t Y, 7% 77 77 g v i W
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T a1 DA oAt Fr a3 WA
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St A AT A wE aar
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=Jfzd 1

Shri Bhagwat Jha Azad; May 1
know whether as a result of the last
meeting any concrete proposals have
been sent to the two State Govern-
ments for their consideration?

Shri Lal Bahadur Shastri: In fact,
the two Chief Ministers met in the
Central Zonal Council and they deci-
ded that a committee of officers shoulg
be set up. That committee met twice
or thrice. They have arrived at cer-
tain proposals but there is no com-
plete unanimity over the proposals.
Therefore, they are going to meet
again on the 18th.

Shri R. G. Dubey: May I know
whether any sound principles are
going to be decided in this matter so
that the same can have bearing in
other similar disputes also?

Mr. Speaker: Let not other things
come in.

Shri Hari Vishou Kamath: Is there
any proposal before Government to
take a lesson from this dispute and
set up some kind of a permanent
machinery to go into such inter-State
disputeg with regard to water and
power?

Mr. Speaker: That ig a  different
thing altogether,
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Shri Tyagi: Why were all these

controversial points not settled before
the launching of this project? Is it
the policy of the Government
to settle all contraversial points or
disputes in future before any such
project is launched?
..Shri Lal Bahadur Shastri: It is not
s0 easy to settle all matters before the
project is actually launched. But
generally now the Irrigation and
Power Ministry goes into the
details of every project and
if other States are concerned, matters
relating to supply of water and elee-
tricity are fully considered. Yet, as
Tyagiji knows, this Rihand Dam pro-
ject is a very old project and the
State has been reorganised since then.
When this project was taken into
consideration for the first time, there
wag the Vindhya Pradesh Govern-
ment. Therefore, this difficulty has
arisen.

Mr. Speaker: Next question.

wt  fawT watr ;. wem WEIE,
g9 AT &7 AW e § e g, A
g T 17 =T g1 v W guw g
faeraT

wor W T wEErE 2 A%
fea & a4t a7 =Y 2 & w9 w7 ™
I aw N aw 7 g

Mr. Speaker: Next question.

Shri Bhagawat Jha Azad: Question
No. 148 may also be taken along with
this,

Sty @ F w5

W HGIT f¥c &I AT IH X AT A

foar =m0

Mr. Speaker: Can both be taken
up together?

Shri Hajarnavis: Yes, Sir.

Chimese Detenues in India
+

e3¢ J Shri D. N. Tiwary:
|, Shri Bibhut] Mishra:

Will the Minister of Homse Affairs
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be pleased to state:

(a) the number of Chinese detenues
who have signified their intention to
be repatriated; and

(b) the arrangement made for their
repatriation?

The Minister of State in the Minis-
try of Home Affairs (Shri Hajarna-
wvig): (a) It is presumed that the re-
ference is to Chinese nationals who
are interned under the provisions of
the Foreigners Act, 1946:. The num-
ber of such persons who have ex-
pressed their willingnesg to return to
China is 1443,

(b) Arrangements have not yet

been finalised.

FaT TR HAT 23 wwadl, 1ee3
¥ TETIfET T ST Poi¥ & IAX
% daw § 7z @ A1 gw A

(%) wa a% fFaq S0 T
Ao fwa T A

(@) tF fdaq auca= Al
w1 frgr & foar ww & 7

TE WIG §ATET § T WA (Y
) (F) Fm arad
#F, ZTHl § fc EVEl. (283 dF
qF7aeT (Fq T A ITeZee f1 weat
3,054 & | T & "iiow www, ofeww
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T AW TR #F eEE S
¥ vy aafe age=

(a) ¥ arfirm 9 & fog Tt
et 1 fRey #77 aqr F=Ew qg=TH
%1 7 faumoee 2

(a) The number of Chinese nation-
als interned in the Central Intern-
ment Camp, Deoli, as on the 18th
February, 1963, is 2,165. In addition,
there are 143 detained in local jails
in Assam, West Bengal and Maha-
rashtra.

(b) The question of release and re-
patriation of those who are willing to
return to China is under considera-
tion.

Shri D. N. Tiwary: What is the
hitech or difficulty in sending back to
China those detenus who have signi-
fied their assent for going back?

Shri Hajarnavis: The Chinese Gov-
ernment had proposed to the Gowvern-
ment of India that they would be
sending ships, but so far no detailed
proposals have come as to when the
ships would arrive. When they
arrive, we will certainly make the
necessary arrangements.

Shri D, N. Tiwary: May 1 know
whether a3 number of detenus have
expressed their abhorrence against
the attack of China on Indian soil
and whether their cases have been
considered?

Shri Hajarmavis: The Government
did not think it necessary to ascertain
their views.

= ww s P Az A g F
A AT A B AgaeE F A WA
gigFm A=y I0I % £.5 4 AFA-
qIET FA K F wOAr AT 7 A0 39 q4F
¥ FTE FFTT =TT FrAAT Y

ﬁam!'% oo "ITiﬁit;T
veoo AW T w2 § f& § Avward
H9 H AT | LG F09 3700 AN
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Shri Hem Barua: May 1 know whe-
ther it is not a fact that some of the
Chinese internees have written to
their Indian relatives in Assam to the
effect that they are very well looked
after and are very happy in the in-
ternment camps and if so whether
this has been brought to the notice of
China who has complained of oppres-
sion of these people?

Shri La] Bahadur Shastri: What
China has said in this connection is
absolutely wrong. I am glad one of
the leaders of the Opposition also
feelg that the arrangements made for
them is very satisfactory because the
detenus themselves have written to
their relatives. Therefore I said it is
just propaganda which is being made
by China. Whatever they have said
about the difficulties of the detenus
hag no basis.
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Shri D. C, Sharma: May I know
whether the attention of the Chinese
Government was drawn to the State-
ments made by the Chinese detenus
either in camps or otherwise to the
effect that they are verywell looked
after and that the propaganda line
adopted by them is utterly false?

Shri Lal Bahadur Shastri: I have
already replied to that and it has been
brought to the notice of the Chinese
Government also.

Shri A, C. Guha: Is it a fact that
these camps are also inspected by the
International Red Cross Society and
if so, what is the opinion of the inter-
national Red Cross Society?

Shri Lal Bahadur Shastri: They did
visit the camps. They were on the
whole satisfied with the grrangements.
They made a few suggestions. We
have complied with those suggestions.

Shri Sham Lal Saraf: May I know
whether these Chinese nationals de-
taineq include any of them detained
from the Ladakh area?

Shri .Lal Bahadur Shastri: I am
sorry I cannot give that detail.

st §Tar 2T ;4T 3T AR B
aw Ffeat & sarar mgfema & o
W akg A A ?

St A aggE et & W oE
S T2 st FTHT & AATe F F9Y
FFFTE 1 77 F & TRy w o
T F7 AT T AT A qy—3o GH A
sarz Fromrs 2 &few oo ft am w4 2
WA A H e AT §

Shri Hari Vishnu Kamath: Is it not
a fact that amongst these detenus
there are some who are suspected of
espionage—there are allegations of
espionage against some and if so, is
there any proposal before the Govern-
ment to bring them to trial on espion-
age ' charges?

Shri Lal] Bahadur Shastri: There is
no such proposal yet.

PHALGUNA 8, 1884 (SAKA)
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Mr. Speaker: Next question.

Manpewer Traiming Programme
+

*135. { Shri B K Das:
Shri P. Venkatasubbaiah
Shri D. C. Sharma:

Shri Daljit Singh:

Will the Minister of Home Affairs
be pleased to state:

(a) whether it is a fact that some
fime back the Government constitut-
ed a technical manpower committee
calleq “Thacker Committee” to draw
up manpower training programmes
to ensure a large force of trained
manpower in relation to the assessed
needs both of Defence and of key
sectors of the Plan; and

(b) if so, whether this committee
has made any specific recommenda-
tions in this regard, and the steps
taken to implement those recommen-
dations?

The Minister of State in the Minis-
try of Home Affairs (Shri Hajarma-
vis): (a) Yes.

(b) As recommended by theg com-
mittee, the Government of India have
sanctioned accelerateq training pro-
grammes for engineering craftsmen,
wireles operators, mechanics, motor
drivers and auxiliary nurses, and ini-
tiated various measures, in consulta-
tion with the professional or acade-
mic bodies concerned, for accelerat-
ing courses and increasing the out-
turn of graduates and, diploma hold-
ers in engineering, and doctors.

Shri Surendra Pal Singh: One of
the maim recommendations of this
committee appears to be to shorten
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the period of training for doctors and
engineers. If ths proposal is accepted,
yould it not lead to inefficiency creep-
ing into these highly technical pro-
fessions?

Shri Hajarnavis: That aspect of the
matter was considered by the com-
mittee. They felt that the period
could be shortened without any subs-
tantial loss in efficiency. In any case,
the matter has finally to be approved
by the Universities and professional
bodiess The Government are quite
sure that they will consider this as-
pect seriously,

Shri Surendra Pal Singh: In view
of the fact that many more industrial
training institutes are going to set up
to meet the increased demand for
cratfmen in the country, may I know
what steps are being taken by the
Government to provide well trained
teachers in these institutes?

The Minister of Home Affairs (Shri
Lal Bahadur Shastri): This is part of
the main scheme. The training of
trainers as wel] as trainees—both
these things are part; of the combined
scheme. We are setting up institutes.
In fact, all the State Government have
been asked to implement the various
proposals which have been put for-
warg by that Technical committee of
which Prof. Thacker is the Chairman.
For example, for crattsmen, it has
been suggested that they have to train
about 60,000 engineering craftmen,
and they will have a course of about
six months or so. Similarly, for each
and every work, a definite target has
been fixed up, and the State Govern-
ments are actually in the process of
implementing this scheme,

Y SETEER e o oFr & o
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Shri Daljit Singh: May I know the
names of the States which have re-
quested the Central Government to
provide them with facilities, and
what steps have been taken by the
Central Government in this regard?

Shri Lal Bahadur Shastri: The State
Governments have not asked for any
special facilities from the Centre.

Shri D. C. Sharma: May I know
whether the expenditure on these
schemes will be borne entirely by the
State Governments or whether it
will be shared between the State
Governments and the Central Gov-
ernment and if so, up to what per-
centage?

Shri Lal Bahadur Shastri: Why
shoulg the hon, Member invite or ask
the Central Government to undertake
the burden? Let the State Govern-
ments move in the matter first.

Shri Hem Barma: May 1 know whe-
ther it is a fact that this man-Power
committee has made recommendation
towards the reorganisation of engi-
neering education with a view to
drawing up a balance between the
austerity needed by the emergency
and the needs of sound training?

Shri Lal Bahadur Shastri: Yes, they
have done that. They have broadly
considered every matter in the con-
text of the emergency, and, therefore,
they have suggested a reduced course
of training. As My colleague has
said, naturally, the universities and
other bodies will have to be consult-
ed, although all the Ministries con-
cerned of the Government of India
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have agreed to those proposals. So,
we have received such recommenda-
tions from that committee,

=t s fag fegmit : #r €=
st F F1 777 & fag 1 ==
fem & 9% & = & & 9w
IEMT AT AFAT §, gfT TAT Y, AT IEE
fam e o g AR @ 7

*ft ST WgTgT WAt ST g, O
AT FETAT AET &1 T @ A
a1 oot foemae g7 & T Ay & A
FzPri S afew a8 Wt w7 & fw faaey
TH fo AN F FE g ag ol
W I & # # wrar aET ar
IT6; 41 Z9 AT |

Shri Ranga: Is it proposed to take
some special steps and give facilities
for the displaced goldsmiths so that
they may be ablg to get some train-
ing in preparing the new type of
jewels and also in getting alternative
emplovment in wvarious other indus-
tria] spheres?

Shri Lal Bahadur Shastri: If they
want to become doctors or engineers,
we shall certainly welcome them.

Shri Ranga: I am talking of the
industrial sphere,

Shri S. C. Samanta: May I know
whether the remaining recommenda-
tions of the Thacker Committee will
be considered afterwards?

Shri Lal Bahadur Shastri: Yes, in
fact, it is a continuing committee; that
is, the Thacker Committee is a con-
tinuing committee, and they will be
sending up their proposals off and
on, and those proposals will certaily
be implemented. Of course, Govern-
ment wil] have to give their final
opinion on the recommendations of
the committee, and then they will be
implemented.

Dr. Sarojini Mahishi: May I know
a reaction of the universities and
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the reaction of the National Medical
Council towards the proposal placed
by the Thacker Committee in regard
to the reduction of the period of train-
ing for medical graduates and alsd
the relaxation of the restrictiong on
rural service by them?

Shri Lal Bahadur Shastri: So far
as doctors are concerned, this recom-
mendation has been agreed to by the
Medical Council of India as well as
the Ministry of Health and has been
communicated to the State Govern-
ments and universities and Medical
colleges by the Medica] Council and
the Health Ministry for implementa-
tion,

fm wm #
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FaT geFd-afge gt &1 st 7T
At @ W gafan s 3w Feam
# W TFE Y D T owwew w1
¥ fog g faar s ?

FMo ®To ATo =W @ AT i,
TEM A E, AR FAE

Shri Narasimha Reddy: In view of
Government's intention to  spread
South Indian languages in the North,
are there any proposals to establish a
Malayalam University in Calcutta, a
Tamil University in UP and a Cana~-
rese University somewhere in Rajas-
than?

Mr. Speaker: Shri Vasudevan Nair.

Shri Vasudevan Nair: May ] know
whether all the South Indian States
have made Hindi a compulsory subject
in schools or whether there is any
State which has not done so

Dr. K. L. Shrimali: Except in Mad-
ras State, Hindi has been made a
compulsory subject in all the States.

=t wwa T A, 0F A7 T3

fer aferor & o7 7 a7 TR ¥ Y
drg @ € A §EET K FE7 %
weaa & o w7 fgedr 4 o wiana
LT 1 AT o, THET AT w1 faar
T & 7 & e g § R o9 waw
F-9TaTE WA T Fl AF A A
o FT AEE TFE A IH ¥ fAw
0 TZHT ¥ F fAw gre G oA
we?

Ao FTo ATo MIWTHAT © Ig AATHATL,
T 2 AW WIH AET A 39 418 °
ATASTT AT AFAT |

Shri Heda: May I know whethe.
the attention of Government has been
drawn to the conference of Hindi
Pundit; or Vidwang in Madras State
where they have desireq and request-

ed their own State Governments to
make Hindi a compulsory subject?
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Dr, E. L Shrimali; I have also
read that news,

=t Wo o WAT : FT TEHTL H AT
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My hon. friend had enquired what

steps Government were taking to en-

courage South Indian languages in the
North.
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Mr, Speaker: That was not relevant
to this question.

Dr. M S Aney: On a point of
order, Sir. Can a question be asked
partly in English and partly in Hindi.

Mr. Speaker: We are evolving a
new language here?

Shri Hari Vishnu Eamath: Com-
posite language?
#ifa  sedm et A
Leiti
+
Faft wear s :

*x
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@ F1 qd e & ST o Tt 3
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Shri Bhagwat Jha Azad: Is it a
fact that the very principle that those
who are already in Government ser-
vice should be allowed a higher age
in the examination is under consi-
deration, or has this principle already
been establisheq and further consi-
deration iz being given?

Shri Hazarmavis: Naturally, the
competition will be open to persons
who are of a higher age than that
prescribed for competitive examina-
tions. Those who have already en-
tereq Goverrment service should be
allowed an opportunity to move up
to a higher level and also go to other
departments,

Shri Bhagwat Jha Azad: I wanted
to kmow whether the State Govern-
ments which have opposed this
scheme have challenged the very
principle that those who are in a
higher age group should be accepted
in service or not.

Shri Hazarnavis: That is so. They
object to this principle,

Shri D. N. Tiwary: What will be
difference between this limited train-
ing and the ful]l training?

Shri Hazarmavis: Training, I con-
ceive, would probably just be the
Same.
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Shri Radhelal Vyas: If the majority
of the States have accepted the
scheme and only three States have
not accepted, why is the scheme not
being but through?

Shri Hazarmavis: An attempt will
be made further to persuade them.
There ig also still some difference of
opinion among the various States that
have agreed on principle regarding
details about implementation.

The Minister of Home Affalrs (Shri
Lal Bahadur Shastri): May I add only
one sentence? I can  appreciate the
anxiety of the hon., Members. Be-
cause some delay was taking place,
we are holding a conference of all
the Chief Secretaries perhaps on the
5th and 6th of March, so that the
differences are discussed and thrashed
out across the table.

Consolidated List of Scheduled
Tribes
+
{ Shri Subodh Hansda:

*138, < Shri S. C. Samanta:
Shri B. K. Das:

Wil the Minister of Home Affairs
be pleased to state:

(a) whether Government have
taken any final decision for prepar-
ing a consolidated list of Scheduled
Tribes on all-India basis; and

(b) if not, when this will be final-
ised?

The Minister of State in the Minis-
try of Home Aflairs (Shri Hajarna-
vis): (a) and (b) Various proposals
received from State Governments for
revision of lists of Scheduleg Castes
and Scheduled Tribes are still under
consideration, There is however no
proposal for the preparation of a
Consolidated, i.e. common list of
Scheduled Tribes on an all-India
basis. It is hoped that final gecisions
on the proposals of the State Gov-
ernments will be taken soon.

Shri Subodh Hansda: May I know
whether any list of such people who
are recognised as scheduleq tribes in
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one part of the country but not re-
cognised in another part has been
prepared; if so, what is the total
number of such people according to
the 1961 census?

Shri Hajarmavis: Those details are
not with me. If the hon. Member
writes to me, I shall certainly be
glad to give that information.

Shri Subodh Hansda: May I know
whether it is a fact that this matter
was discussed in the conference of the
Chief Ministers, and whether it is
also a fact that some of the Chief
Ministers objected to the prepara-
tion of this consolidated list; if so,
what is the difference of opinion
among the Chief Ministers in this
respect?

The Minister of Home Affairs (Shri
Lal Bahadur Shastri): I do not
exactly remember whether some of
the Chief Ministers opposed the rewi-
sion of the list. Preparation of a
consolidated list is a different matter.
In fact it will have to be prepared
Statewise because conditions differ
from State to State, In so far as the
revision of the list is concerned, it has
taken sometime and we have now to
expedite it especially in view of the
Delimitation Committees which have
been set up. I hope we will try to
finish this work soon.

st @2 & s W@ g%
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Shri Basumatari: Arising cut of the
reply given by the Minister that a
tribal shifting from one State to zn-
other State is not treated as a tribal
may I know why some tribals in ik
same State are not taken as trbais
even in their own State? Ig it because
of the declaration of Scheduled Areas?
There are 64 lakhs of such tribaix in
Orissa and 124 lakhs of such tribals in
Madhya Pradesh.

Shri Lal Bahadar Shastri: All thesa
matters will be looked into when we
are finalising this list.

&t Qo Ao FTEATR : W AT
gt ot ¥y oI fatew o |
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Shri Priya Gupta: May I know if the
Government of India have laid down
any criteria to be applied to find out
whether one is a tribal v a Scheduled
Caste and if so how thtse anomalies
arise?

Shri Hajarnmavis; There € no ano-
malies, First of all the Government
takes into consideration whether an
area is inhabited by people who have
the same common characteristics. The
criterion mentioned for a tribal is do
they have a tribal way of hfe? LI that
criterion is satisfied, they are put in
the schedule. The criterion for the
Scheduled Caste is: Is there stili re-
maining a vestige of untouchability?
If these criteria are satisfied by a
substantiat group of people in an
area, that particular community is put
in the schedule. It is ¢bvious thai no
declaration can e made 'n respect of
one individual or a few peihaps,

Shri Sonavane: May I know whether
it is proposed to {ake the m.embers cf
the communities conceined into con-
fidence before finalising the revision of
such lists?

Shri Hajarnavis: We shall be happy
to receive suggestions from hon.
Members.
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Civil Defence Plan

+

Shri Harish Chandra

Mathuar:
Dr. L, M. Singhvi:
Shri R. G. Dubey:
Shri Harl Vishnan Kamath:
Shri Bhakt Darshan:
Shri Bhagwat Jha Asad:
Shri P. R. Chakraverti:
Shri Yashpal Singh:
Shri Rameshwar Tantla:
Shri Vishram Prasad:
*139. { Shri Raghunath Singh:
Shri Heda:
Shri Hem Raj:
Shri J. B, S. Bist:
Shri Abdul Ghani Goni:
Shri D. C. Sharma:
Shri A. N. Vidyalankar:
Shri Subodh Hansda:
Shri B. K, Das:
Shri M. L. Dwivedi:
Smt. Savitri Nigam:
[ Shri S. C. Samanta:

Will the Minister of Home Affairs
be pleased to state:

(a) whether Government have re-
cast their civil defence plan in con-
sultation with foreign experts;

(b) the main features of ihe plan
and revised instructions issued; and

(c) what has been spent by Cen-
tre and by States on civil defence
til] now?

The Minister of State in the Minis-
try of Home Affairs (Shri Hajarna-
wvis): (a) and (b) The report sub-
mitteq by the U, K. Expert on Civil
Defence is under consideration.

(c) Information is being collected
and will be laid on the Table of the
House.

Shri Harish Chandra Mathur: May
I know whether instructions were is-
sued from the Centre that glass-panes
from windows and ventilators of fac-
tories should be removed, that sand-
bags should be collected, and trenches
should be dug, and if so, if such in-
structions had been issued, may
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I know who is responsible for the
issue of such instructions and mak-
ing a mess and exposing the Govern-
ment to ridicule, and whether such
instructions have since been with-
drawn? )

The Minister of Home Affairs (Shri
Lal Bahadur Shastri): The House, I
hope, will appreciate that these in-
structions were issued at a time when
the situation was almost extraordi-
nary and abnormal; there was a sud-
den attack and later on certain ad-
vances on our frontiers by the Chinese.
At that time we had certain schemes
of air-precautiong and those instruc-
tions which were there already were
sent to the State Governments, but
then we had confined those instruc-
tions to the northern States which are
on our borders; especially we wanted
immediate action to be taken in
Assam and North Bengal. So, these
instructions were issued. It was also
said in fact that we should keep our
schemes ready. It was not essential
everywhere to start digging trenches
or declare or practise black-outs.
However, I do not think that those
who acted on those instructions did
something which was wrong,

In so far as the question regard-
ino exwenses is concerned, may I in-
formi the hon, Member and the House
that the Uttar Pradesh Government
informed us that they dig not spend
a single pie over the digging of
trenches and the expenses have been
very little indeed. Of course, when
we got time, when the tension was a
little reduced, we looked into the
matter again and advised the State
Governments to give up digging of
trenches and the practising of black-
outs.

Shri Harish Chandra Mathur: May
1 know if we are still acting on cer-
tain Codes which were available in
1939 and 1940, or we have a different
basis now in the light of the various
developments that have taken place
all over the world? May I know what
is the basis for our civil defence pro-
gramme now?
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8hri Lal Bahaduor Shastri: 1043 —
that is going very far back. Some
kind of plan was Teady in 1953, We
hagd revised the whole plan. Yet,
things are changing so rapidly, and
therefore we thought it advisable to
consult one of the experts although
conditions differ wvery much in
England and in our count-y. In
England, their civil defence is with a
view to prevent any kind of nuclear
attack. In our country, I do not
think that kind of attack is to come
about. But still, Gen. Irwin suggest-
ed that evem against conventional
attacks, such as bombs or bombers,
etc,, we have to make certain pre-
parations. Some of them have to be
implemented immediately; others have
to be kept ready on paper so that
they could be implemented when the
time so demands it.

Shri Hari Vishnu KEamath: The
Prime Minister, in answering a ques-
tion of mine on Monday—the day
before yesterday—said that “as soon
as the emergency arose in India, the
attention of the State Governments
was drawn to the Civil Defence Man-
uals which had been prepared much
earlier;”.... and “The Home Ministry
has sent”— on the day he replied or
just before that perhaps—“to the
State Governments further sugges-
tions about civil defence measures
more suited to the possibilities in
India.”

In between these two stages of mental

Mr. Speaker: What is his question?

Shri Hari Vishnm Kamath: The
Prime Minister has answered the rues-
tion in a different manner. The back-
ground must be there.

Mr. Speaker: Now he may come to
the guestion.

Shri Hari Vishnu Kamath: In bet-
ween these two stages of mental make.
up, in Delhi alone, according to reli-
able Press reports, over 100,000 shel-
ters and trenches were proposed to be
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fug during November and December
and an elaborate civil defence manual
of do's and dont’s was also issued by
the Government. Now am I to under-
stand that all these efforts were com-
pletely wasted, that the civil defence
manual of do's and don’ts has also
been withdrawn and is there any pro-
posal before Government to issue new
do's and don'ts, so that poople’s lives
may U suved in the evemt of an air
attack?

Shri Lal Bahadur Shastri: I did not
gay anything else. What the Prime
Minister had said was quite correct thal
we have sent revised instructions and
we do propose to send further instruc-
tions because, as I stated, Gen. Irwin
had made certain recommendations,
and in the light of those recommend-
“ations, we may have to send further
instructions to State Governments. So
far as Delhi is concerned, the do's and
don'ts—those instructions—are there
and will be there, because they are
more or less a permanent type of in-
structions. We have stopped the dig-
ging of trenches very soon, about a
month or a month and a half before.
So, there is no sort of special problem
in that regard.

st T AW, A
AT Sft ¥ Ty = e @ fw e
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Shri P. K. Deo: While these trenches
and shelters were being dug in Delhi
angd a similar effort was being made
in Lucknow, is it not a fact that the
Prime Minister's statement came out

from Lucknow that these are all use-
less and they create panic? Is there
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no co-ordinated approach to this pro-
blem?

Mr, Speaker: It is a matter of opin-
ion that there is no co-ordination.

Shri Ranga: Is there any co-ordinat-
ed plan?

Shri P. K. Deo: The State Govern-
ments issued some instructions. The

Prime Minister said......

Mr, Speaker: His question has been
modified by his leader. Is there any
co-ordinated plan in respect of this?

Shri Lal Bahadur Shastri: There 1s
co-ordination and may I say that wnat
the Prime Minister said has been com-
pletely vindicated by such an expert
as Gen. Irwin,

Shri Vishram Prasad: May I know
how far Government has succeeded in
establishing village volunteer forces im
the country, what will be their total
strength and the amount to be spent
on them?

Shri Harjarmavis: That, Sir, is being
attended to by another Ministry—the
Ministry of Community Development.
The question may be addressed io
them,

Shri Ranga: Have Government so
far succeeded in reconciling the point
af view of the Prime Minister with the
activity of the Chief Minister in West
Bengal and was their attention drawn
to the controversy that arose over these
conflicting instructions and attitudes?

Shri Lal Bahadur Shastri: [ do not
quite follow the question. The Prime
Minister said something about West
Bengal.

Shri Ranga: Was not the ztication
of the Minister drawn to what the
Chief Minister said in West Bengal?

Shri Lal Bahadur Shastri: Yes: he
said something there in the Assembly.
355 1 said, in regard to two matters—
digging of trenches and black-out—the
Prime Minister felt that it should not
be practised now. In the same con-
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mection, he had said something about
West Bengal. [ do not think there
was anything else which he said about
this.

Sbri Igbal Singh: May 1 know whe-
ther Government has given instructions
that A RP. exerviseg should not be held
in towng and, if so, what are the re-
asons for giving such instructions?

Shri Lal Bahadur Shastri: We said
80; but, as I said, it was confined only
to two things. It was never said that
other measures like enrolment of home
guards or dividing the city into wards
and having wardens should not be
adopted, It was also suggested tihat
volunteers should learn fire fighting,
rescus operations, first-aid and alsc
those other steps concerning civil de-
fence were to be practised. They were
adopted and they are actually being
practised at present.

Shri Inder J. Malhotra: May I know
if some steps are being taken now to
have these civil defence measures in
the rural areas also because most of
these steps during the emergency were
taken in the urban areas?

Shri Lal Bahadur Shastri: Well, Sir,
rural areas are comparatively safer,
yet, so far ag enrolment of home guards
and their training is concerned the
scheme is the same and it has to be
implemented in the rurai areas also.

=t mqare fag o FT IE A R
TR ArafeRt o2 & gfaard # ara=
LI F71 T fa=m arw w2 ?

st TR TEET TER 0 S A,
g T &1 ITAW (maEE a7 Ee
HE&T § AA ATARY gIIA FT ALY R
F i af-Ffr 41 47 47 37 v o3
AT A

Private 0il Companies

+
Shri A. K. Gopalan:
Shri ¥Yashpal Singh:
*140. { Shri D, C. Sharma:
l' Shri Basappa:
|_ Shri Rameshwar Tantia:
Will the Minister of Mines and
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Fue] be pleased to state:

(a) whether the question of per-
mitting expansion of private oil
compaines in India has been consi-
dered by Government; and

(b) if so, the result thereof?

The Minister of Mines and Fuel
(Shri K, D, Malaviya): (a) and (b).
The private sector refineries have
already been permitted to operate at
the maximum capacities available
with them, which are in excess of
licensed capacities. As regards their
proposal for substantial expansion, all
aspects of the problem including the
likely additional demand for petro-
leum products and the best way of
meeting it are under consideration,

Shri A. K. Gopalan: May I know
what is the necessity for the expansion
of the private sector refineries when
the public sector refineries proposed
during the Third Plan period together
with the existing capacity in the
private sector would have met the
needs of the oil production at the end
of the Third Five Year Plan?

Shri K. D. Malaviya: This is so far
as the end of the Third Plan period
is concerned. We have taken account
of all the necessities, and the expans-
jon in the public sector and the private
sector refineries has been tuned to mee
that demand. But the question which
is under consideration is as to what
will be our requirements later on in the
Fourth and the Fifth Plan periods, .
and we shall consider all aspects be-
fore coming to a certain decision,

Shri A. K, Gopalan: May I know
whether as a condition for allowing
the expansion of the private sector
the foreign oil companies have agreed
to modify the existing refinery agree-
ments?

Shri K. D. Malaviya: Unfortunately,
they have not agreed to revise the
existing agreements, but I hope that as
understanding develops between us we
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will be able to persuade them and
better conditions will then prevail ior
the oil industry.

Wt o feg  wm gz Ed E R
oA AF T WT G A FOAT SEIET
F oo fza mar § ag amaw @) war wam
TR 7F FATIY 727 FT AT AL TF

ﬁﬁ%o o wElm - FwE AT
qITH ST w7 FUTT T wa 6 | |l
FAgE (24T Ty 2 uAiAE § aumee
T aF7 w97 § =90 > |iEw I g
FTA UFHAT 7 999 gET 3 | AT
wa &7 AT /31, a0 (ravgs w77 g7 A,
TIEAT AT EN 2 T
FTG ¢ (% 98 g3 AT ¢ HI 44
3T WA AT A

Shri D, C. Sharma: What is  the
proportion between public sector and
private sector and what efforts are
being made to step up the proportion,
s0 far as the public seetor is concern-
-ed?

Shri K, D. Malaviya: Recently, it
has been decided that the public sec-
tor refineries should be expanded so
that they may be able to produce by
the end of the Third Plan period about
50 per cent of the petroleum products.
As we go into the Fourth Plan, all
these gquestions will be considered,
keeping in view the Industrial Policy
Resolution, which guides us,

Shri Basappa: May 1 know whether
large-scale expansion of the private
szctor oil companies will in any way
hamper the expansion of the public
sector oil companies?

Shri K. D. Malaviya: Yes, Sir. With-
in a time-limit if the private sector
refinerics are expanded in an unlimit-
ed way, surely they are going to affect
the economy, distribution and profit-
ability of the public sector refineries.
All those questions are before us and,
Wwe arel quite cautions.

Shri Rameshwar Tantia: May 1
Jknow whether it is a fact that the cost
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of production of the private sector il
companies is less than that of the public
sector oil companies? If that is so,
what efforts are the Government mak-
ing to reduce the cost of production
in the public sector refineries?

Shri K. D. Malaviya: It is very
difficult to compare the cost of produc-
tion. The refineries that came into
being about 8 or 9 years ago, certain-
ly have certain advantages, so far as
economy is concerned because the costs
are now increasing. Therefore, it is
not correct to analyse and compare the
costa,

Shri Hem Barua: May I know if it ig
a fact that the private oil companies
are allowed to repatriate their de-
preciation cost and if so the amount?

Shri K, D. Malaviya: According to
normal practice, dividends, profits and
certain other items are allowed to be
repatriated. So far as depreciation is
concerned, special funds are presum-
ably provided by the oil companies. So
far, perhaps, the 0il companies Lo
not repatriated the sums meant for
depreciation. They have kept it se-
parately for their use.

Shri A. K. Gopalan: May | know
whether it is a fact that the private oil
compaines have already been for-
bidden from expansion of their
capacity much beyong that stipulated
in the refinery agreement?

Shri K. D. Malaviya: Yes, no doubt
they have expanded beyond the
licensed capacity, fbecause that had
some advantages for uz; because it
saves foreign cxchange. For every
ton of imported petroleum product
we have to spend more foreign ex-
change than on the import of a
similar quantity of crude oil. There-
fore, we have allowed that,

Indiam Educatiom Service
+
rSh.ri Yashpa)] Singh:
“lll.‘{ Shri Bhakt Darshan.
( Shri Bhagwat Jha Arad:

Will the Minister of Education be
pleased to refer to the reply given to
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Btarred Question No. 443, on the 23rd
January, 1963, and state: ’

(a) whether the replies from some
of the States which were still awaited
have since been received from them;

(b) if so, the details thereof;

(c) whether final decision for setting
up an All-India Education Service has
been taken by Government; and

(d) if not, what are the reasons for
she delay?

The Minister of Educafion (Dr, K
L. Shrimali): (a) and (b). Replies from
a Pew State Governments are still
awaited.

(c) and (d), Do not arise because the
views of all the State Governments
are not yet known.

=t e feg o wT & o "EA
g 5 ol oavmw w9 F W g
W @ oAt AEg F @A g0
¥ afaw Srd F77 KY [T TEE TggH
gt ?

¥o %o ®lo =HWTA : X ATHY
9T FE &4 T agT agad § far< oy
T & A s | ot e 99 A
I Tk g o, 39 7 fewrr Y
€t 5 T @ &1 ofaw sEw gar
=fgg |

st e Feg o oo gw afaw &
AT FH A T w9
T2 aF = g angar ?

Mo &To Wyo s T 9
¥ 71 fF T &t e Adl & W wit
*zx & fr 9g %9 a% = g1 W ?

W WE ¢ AE W TR 0T Y
£ ot o 9 § fF oy ol wma o
BT (AD) 1.8D-L.

PHALGUNA 8, 1884 (SAKA)

Oral Answers 1168

TTo ®To |To sfMTHY : Fq IT T
9 UG @O & o qrE o7 ST
a1 g 9% fa=r fesr samm |

o€t we I Ry ug s fr
wfg=ia 0 FETA ¥ gw g AT
e faar @ 7 & wg of s e g
f& #¥7 & oow o # ot - 3 ooy
27 9T oft I A fawr )

TMo ®To Ao ST TE 7el ¢ %
wiaFr U w3F el 4 w54 faar g
R R R T
99E, UFeA™ A A 987 | Wiy
HE T AT{FrAAT Ty iy § = oegt
3 77 & 7 wifew e g7 = & &)

Shri Bhagwat Jha Azad: Do Gov-
ernment propose to hold up this
scheme which has been agreed to by
all the States except two?

Dr. K, L. Shrimali: We have not
received replies from these States, but
there are some States, like, Madras,
Maharashtra and Madhya Pradesh,
who have not favoured this scheme.
When we have receiveq replies from
al] the State Governments, the Home
Ministry wil] examine the matter in
consultation with the State Govern-
ments.

Shri H. N. Mukerjee: May I know i
Government has made up ity mind
even before the views of all the State
Governments have been examined
with reference to so many other
factors which might be implied in
this?

Dr. K, L. Shrimali: How can Gov-
ernment make up its mind? Govern-
ment is in consultation with the State
Governments.

Shri P. Venkatasubbaiah: May I
know whether it is a fact that there is
some apprehension in the minds aof
the State Governments that their
educational personnel will suffer in
this all-India pattern? If that is so,
have any adequate provisions been
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made for safeguarding the interests
af those educational personnel?

Dr, K. L. Shrimali: As I said, when
we have received the replieg from all
the State Governments 1 fee] sure
that the hon, Home Minister will cou-
sult the State Governments and take
mecessary action.

st fasm 9ar : & wAAT 7l
ug amem & 3 a1 o s o
@ wmg e waw WX W (e
qAFe waE F wAE ¥ e
EFTT, 97 & 4 &t Sireg ¥ 0 HF GO0
o1 qg ML aTET grit ?

To ®lo = sftmtaft it gm
fezee aff ama g Afew foge &
qg I CF A AW AT G AT IWE
wg & fox fezew au fel e ?
Mr. Speaker: Next question.

Bhri Ranga: Sir, the next question,
Question No. 143, can also be taken up
with this.

Mr. Speaker:; If it can be convenient-
ly answered, the next question also
might be answereq along with Ques-
tion No. 142

Shri Hajarnavis: Yes, Sir,

Advisory Committee for the Chief
Cemmissionier of Andamans

.‘.
Shri Yashpal Singh.
Shri P C. Borooah:
Bhri Bishahchander Seth:
Shri Heda:
Shri Raghunath Singh:
l_ shri A. S. Saigal:

Will the Minister of Home Affafrs
be pleased to state:

(a) whethet a new advisory com-
thittee iz proposed to be constituted to
#ssist the Chief Commissionét of the
Arndaman and Nicobar Islands: and

(by if so, what would be its con-
stitution and precise functions?

*142,
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The Minister of State in the Minis-
try of Home Aflairs (Bhri Hajarnavis):
(a) and (b). An Advisory Committee
to be associated with the Chief Com-
tnissioner has been constituted

Constitution,—The Advisory Com-
mittee consists of the Member of
Parliament representing the Union
Territory of Andaman and Nicobar
Tslands, Senior Vice-President of the
Port Blair Municipal Board, other
non-official members of the Home
Minister’s Advisory Commitiee, Ranj
Chhanga of Katchall and two repre-
sentatives of village Panchavats to be
momimated by the Chief Commissioner.

Functions—The Chief Commissioner
wiuld beék the advice of the Com-
mittee on mmtters relating to:—

i) administration involving
meneral questions of policy;
(liy economic, social and edu-

cational development of the

Islands and welfare of the
pesup.'c in general

waAT o e e ey

*¥y., st dTar wEr
TR WA g7 A A I
=T

(F) o= aqr fasE fig
718 ¥ wAEA § eAAm oo @
gafafers 239 & grawy § goe & &4
FH A F

(&) o7 &7 7937 § @Y e
A AT SAviAdi & Ferw F v 4

wa aF feadt swafo s 1 0f §;
"L

() dd g=afiz  Fiomr
@ & fag q srww e oo @ 7

TR WA R At (s
wrordte) ¢ () {7 oE ¥y
¥ grafoay e § g=ar oy frareme
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7 798 & s sfrerc W AR E
T gy gagTe afufagl § s
st & sfafe g 1 7w g Afufy,
wifirmare wfnfa s gemgere afafr aar
o gETgHTT afafa ¥ ot 37 ¥ afafafe
g

(@) mar (7). g quadia g7

# wafar wifer onfal & fasw
fawer & foq fagz ant & @eqor
B ¥ w¥ € Yo 9 & T A
gafag ofw ® & Ry, feey %
1.00 @M@ TIT |

[(a) Local people are represented on
the Advisory Committees associated
with the Home Minister and with the
Chiet Commissioner, Andaman and
Nicobar Islands on matters relating
to the Administration of the Islands
They are represeated on several other
local committees, namely, State Plan-
ning Committee, Layout Committee,

Labour Advisory Committee and Loan
Advisory Committee,

(b) and (c). Rs. 1:01 lakhs upto
December, 1962 out of total provision
of Rs. 650 lakhs made in Third Five
Year Plan for special development
programmeg for welfare of S-heduled
Tribes under sector—Welfare of Back-
ward Classes.]

st owarer Ty 7 & o aEaT
e 3w A% sfaw & o wemg
T FrgFr T ¥ awg A Iy
& wfewe = 7 wg A w@ oA
fod o1 @ § o\ 7% woE w7 o
AT & Y ag s w7 o fog srdy?

off wT AT Sl ;9w FT A
i e F g ¥ 1§ AR Aag oW
¥ AE ¥ T FEN§ 1 TF FES
oft o oy 37+ Fw figa 4
# 3 &1 3o a7 | galfad 97 garfaa
et T 5 ow e #9E ad
wrg 9 % Ffawe 3w #7 JwaE

g aife 77 avRT fae@ @@ W7 wwAr
g Tt qx a2 e w |

Wi umare feg @ FO AAEE
aferemT ¥ & wfacrza gavadr 98
Y e wp T wredt | it aE {7
S ATH a§A 9T A9 @ TG |
Shri Heda: May I know whether
there would be any basig for nomi-
nating the members, that is, whether
they would be nominated on the basis
of being representatives of particular
interests, region or class? On what
basig wil] they be nominated?

Shri Lal Bahadur Shastri: On the
Advisory Committee?
Shri Heda: Yes.

Bhri Lal Bahadur Shastri: There are
only two nominations to be made.
The rest are more or less ex-officio,
Chairman of the Municipal council or
Member of Parliament. Two nomi-
nations should naturally go to those
tribes who are not represented or to
women. That would be more or less
the basis on which nominations will

be made.

oft a7 W En E AN A A
g ¥ sremA o fasar fmEag w1
g frar ar? g@ AR ® @ T =
T g TTTE WY @ F IS
qr ?

oW AR AT AT ARl
RNEw T F TS § 7

ot FT W g A A ¥
o @ A e T e ®
qut & fgar s #19 F17 & ey
o g ¥ 7

soam vfTg g A faregE FET
T |
Shri Ranga: May I know why is it

that the Government has not yet
thought fit to spend Rs, 1.6 lakhs or
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so out of Rs. 8 lakhs—that too is a
paltry sum—allottad for tribal wel-
fare in view of the fact that the tri-
bals of Andaman and Nicobar are
the least developeil people?

Shri Lal Bahadur Shastri: I would
only like Shri Ranga to go there and

see whether they are really less deve-
lopad.

st ®TY: IF AT FTAT AT &7
) '

Shri Lal Bahadar Shastri: He is so
afraid. I am not sending him to
Andamans.

Shri Hari Vishnu Eamath: You have
led the way. You have gone first.

Shri Lal Bahadur Shastri: I have
led the way. The total ig for the
Thirg Five Year Plan

Shri Ranga: Six lakhs have been
allotted.

Shri Lal Bahadur Shastri: Rs. 650
lakhs for the Third Five Year Plan,
for 5 years.

Shri Ranga:
Rs. 1 lakh.

You have spent oaly

Shri Lal Bahadur Shastri: How many
years have pamsed out of the Third
Five Year Plan?

Shri Ranga: This is social welfare,

Shri Lal Bahadur Shastri: May I
inform the hon. Member that all the
amount could not be spent rmmediate-
ly? There are hostels being built;
then, for the supply of books, scholar-
ships etc, have to be given. They will
be given year to vear. It will take
sometime. We will spend all the
money. He need not bother about
that.

Mr. Speaker: Question Hour over.
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Exploration of Oil in Cauvery Basim

J Shri Hem Barua:
*145.1 Shri D. C. Sharma:

Will the Minister of Mines and Fuel
be pleased to state:

(a) whether it is a fact that Gow-
ernment have proposed to offer the
Carvery basin to any foreign com-
pany to prospect for oil;

(b) if so, whether any pmgréss has
been made so far in this direction; and

(c) the basic reasons for Govern-
ment to reverse their initial decisiom
that the Cauvery basin be explored
under State auspices?

The Minister of Mines and Fuel
(Shri K. D, Malaviya): (a) to (c).
This area was one of the areas which
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were declsred in May, 1960 &s open for
grant of licemces and leases, on negoti-
ated basis, 1o private partiee in parti-
sipation with Oil and Natural Gas
Commission, No satisfactory  offer
from any private company has been
received for this area. Meanwhile,
preliminary work is being carried out
by the Oil and Natural Gas Commis-
sion,

Crimeg im Delhi

Dr. L. M. Singhvi:

Shri Raghunath Singh:

Shri Marandi;

Shri Sham Lal Saraf:
*148. { Shri J. B. S, Bist;

Shri Yashpal Singh:

Shri Daji:

Shri S. M. Banerjee:

Shri Berwa Kotah:

Will the Minister of Home Affairs
®e pleased to state:

(a) the number of burglaries, mur-
ders, attempts at murder and stabbing
cases separately in the Capital during
the last three months; and

(b) in how many of such caseg Gov-
mment employees were involved as
ulprits or victims?

The Minister of Home Affairs Shri
Lal Bahadur Shastri): (a) and (b). A
statement containing the requisite in-
formation is laid on the Table of the
House,

STATEMENT

(From 1lst November, 1962 to 3lst
January, 1963).

Cases Reported
No. of Government servants
involved
As
As  Victims
Cases culprits
reported
Burglaries 374 | 47
Murders 12 - 1
Attempty to 11 2 1
murder
Stabbing a1 - 1
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Reservation of Posts for War Bervice
Candidates

0147 J Shri Bhagwat Jha Aszad:

'\ Shri Bhakt Darshan.

Will the Minister of Home Affairs
be pleased to state:

(a) whether Government propose to
reserve certain vacancies for War Ser-
vice Candidates; and

(b) whether any percentage hag been
fxed for this prrpose?

The Minister of Home Affairs (Shri
Lal Bahadur Shastri): (a) and (b).
Jovernment would take appropriate
neasures to provide suitable employ-
ment opportunities to War Service
candidates in the event of their Je-
mobilization from the Army.

Development of Multipurpose Schools

*149, Shri Surendra Pal Singh: Will
the Minister of Education be pleased
to state:

(a) whether it is a fact that his
ministry has drawn up a programme of
intensive development of a selected
number of multi-purpose schools in
the country;

(b) if so, the main features of this~
scheme; and

(c) what are its flnancial implica-
tions?

The Minister of Education (Dr. K. L
Shrimali): (a) Yes, Sir.

(b) and (c). A statement is laid on
the Table of the Lok Sabha. [Placed
in Library, See No. L.T.-864/63].

Personality Test

*150. Shri Harish Chandra Mathur:
Will the Minister of Home Affailrs be
pleased to state:

(a) whether the decision taken by
Government regarding the number of
marks to be allotted for personality
test in All India Competitive Exaro-
ination; and



177 Written Answers

(b) what ure the reasons governing
the dccision?

The Mintster of Homg Affairs (Shri
Lal Enhadur shastri): (a) and (b). The
matter is under consideration in con-
sultation with the Union Public Sar-

vice Ccmmussion,

Singareni Collierieg

151 J Shri Yashpal Singh:
" | Shri Bishancnander Seth:

Will the Minister of Mines and Fusl
be pleased to refer to the reply given
to Storred Question No. 444 on tha
23rd Januars, 1963 and state:

(a) whethrr any settlement has been
reacn:d witn the Government cf
Andhia Pradesh regarding the extent
of narticipation in the equity capita!
of Singarera Collieries Company;

(b) if so, the details thereof; and

(c) if the reply to part (a) above
be in the negative, the reasons for the

delay?

The Minister of Mineg and Fual
{Shri K. D, Malaviya): (a) to (c). The
deta'lz of the {inancial participation by
the (‘entral und the State Governmeats
respecavely in the equity capital of
the Simgarerd Collieries Co. are still
under consideration. The matter cou.d
not be settleq yet because the terms
and conditions on which the State
Government want the Government of
India to advance them funds for in-
vestment in the Company have nct
been tinalised. In the meantime, the
status quo is being maintained i.e., the
Andhra Government hag been permut-
ted o retain its existing ratio of 60
per cunt, in the equity capital of the
Company. Yurther, in order that ithe
Singarenl Coliieries Co. may go ahead
with e development programme, loars
totalling Rs. 45 crores have ailready
been advanckd to the Company direct
by th= Central Government during the
last {wo years,
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Oil Exploration in Assam and NEFA

Shri P. €. Rorooah:
usz.{r Shri Fiem Barua:
. Bhri Rameshwar Tanmtla.

Will the Minister of Mines and Fael
be pleaseq to state:

_(a] whether there is a scheme for
oil exploration in Doom Dooma in
Upper Assam and adjacent areas of
NEFA;

(b) if so, what is the precise
scheme; and

(e) what steps have so far been
taken to implement the game?

The Minister of Mines ang Fuel
(Shri K. D. Malaviya): (a) Yes, Bir.

(5) The scheme is to carry out de-
tailed seismic surveys and follow
these up with test drilling in favour-
able areas as indicated in the surveys.

(c) Preliminary work is in hand to
commerce the seismic surveys early
in March, 1963,

fagre & &= ot W

tes. oY fagmY sEw : &M
™ e fad S 57 T 8T e
7 f&

B (%) vn a8 g= & f¥ fage T
¥ ¥ A &t 7 50 wqa a7 g2
Tt w1 areda for mr F

(@) afzet At g af v d;
o7

() v wefagi & woar s
= & far & # afz g Ot vy o
) €79 G 1 797 afoorrs frar § 7

o o {TA A (o) ®o Fo
wrerdtg) ¢ (%) ¥ (7). adATT awn @
fagre 92w & A= Ao i g ard
T AF-HRAIT F1RrT foHaT A7 R0 @
"IN €1 AT T T wTEEE, Ty
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AT YT gdaw w1 %L W@ ¥ )
awd @Y seraa w14 ( Technical
Assistance Programme ) § wi§9
FRA F1 ANT TUIT W I AER
1 AN T TF F4T JFT T
WEHaT &% W 2 | U 84
£o u70 mrfe (ENLL) %) g 999
weqr WAty AT o e gedl
T A1 A7 £ 3 30 & WA
T SHIAETT T F1 FENT § | AN
fior 67 3 57 §1 ¥ 5737 & w1d 7
W €3 ) FEAEAT g )

Regearch Scheme in Pediatrics

197. Shri Yallamanda Reddy: Wil
the Minister of Education be pleased
to state:

(a) whether there is any proposal
with the University Grants Commis
sion for giving financia]l assistance [of
forstering research schemes in pedi-
atrics in all Universities in Andhra
Pradesh; and

Ab) uf o. when the propesal will be
given effect 102

The Minister of Edacation (Dr. K. L.
Shrimall): (a) No. Sir.

Ah) Does nut axise.

Amepdment of Article 311 of the Cou -

Bhri B, M. Banerjee:
198. ¥ Bhri Bhakt Darshan:
Bhri Bhagwat Jha Azad,

Wiil the Minister of Home Affalrs
be pleased to state:

(a) whether Central Government em-
ployees organisations -have in a mem~
oranJum requested Government nnt
to amend Article 811 of the Cob-
stituticn; and

«b) il so, the reaction of Goverp-
ment thereto?
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The Minister of State In the Minly-
try of Home Affairs (Shri R. M.
Hajarnavis): (a) Yes, Sir. Some
memoranda, including ong by Al] India
Postal Employees Union, Class III,
and another from all.India Telegraph
Traffic Employees Union, Class III,
New Delhi, have been received, ad-
vocating the abandonment of the pro-
posal to amend Article 311 of the Con-
stitution.

(b) The amendment intended o
Article 311 of the Constitution is con~
tainod in the Constitution (Fifteenth)
Amedment Bill, 1962, As the Bill is
refarzed to the Joint Committee of the
Houses, all tne propozals relating ™
the coaendment are subject to the dis-
cussion and decision of the Commuttee
and the debat. and decision of Pariia-
ment.

Belling of Heir-looms
199. { Shrimati Saviri Nigam:

by Ex-Rulers

Shri M. L. Dwivedi:

Will the Minister of{ Home Affairs
be p.-ased to state whether the -
rulery liave been permitted to sell
their heir-loowns?

The Minister of Home Affairs (Shy)
Lal Bahadur Sllastqi) By a notificatiop
issued on 19th January, 1963, the heir-
loom jewellery of Rulers recognised
by the Central Board of Revenuye
undf;r the Wealth Tax Act, 1957 h
been permijtted to be sold for inves
ment in the 6} .Gold Bonds, 1977, with-
out Incurring any penatly,
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Archaeological Excavation Near Raj-
nagrr Station in Darbhanga

201, Shri Shree Narayan Das: Will
the Minister of Scientific Research and
Cultara]l Affairs be pleased to state:

(a) whether the question of under-
raking excavation of the ancient un-
derground fort known as Balirajgarh
situated at a distance of 14 miles from
Raj Nagar Railway Station (N.E.R.)
in the district of Darbhanga (Bihar)
has been considered by Government;
and

(b) if so, with what result?

The Deputy Minister in the Minis-
try of Scientific Research and Culta-
ral Affairg (Dr. M, M. Das): (a) Yes,
Sir.

(b) Excavation work will be under-
taken shortly.

Teaching and Examination System
202, Shri Surendra Pal Singh: Will

the Minister of Education be pleased
to state:

(a) whether it is a fact that some
ttrme back a committee was appointed
by the University Grants Commission
to suggest changas and improvements
in our teacning and examination sys-
tems; and
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(b) it so, whether this committee
has submitteq its report?

The Minister of Pducation (Dr. E.
L. Shrimali): (a) and (b). Yes, Sir.
The report is available in the Parlia-
ment Library.

Oceanographic Research

03 J Dr. L. M. Singhvi;
"\ Shri Kajrolkar:

Will the Minister of Scientific Re-
search anq Cultura] Affairg be placed
to state:

(a) the progress registred by ocea-
nographic research in this country
during the last five years;

(b) the programme of development
for the next ten years in this field;

(c) whether it ig proposed to dewe-
lop any academic university courses
in oceanography in the near future;
and

(d) if so, the details thereof?

The Minister of Scientific Research
ang Cultural Affairs (Shri Humayun
Eabir): (a) Oceanography is a com-
parativily young science in India.
Some work was being done at Andhra
& Kerala Universities, the Fisheries
Research Institute, Mandapam, and
Directorate of Scientific Research of
the Navy. The 'most important new
development ig the constitution in 1868
of the Indian National Committee on
Oceanic Research, which is to advise
on all agpects of oceanic research. India
is also participating in the Interna-
tional Indian Ocean Expedition.

(b) An Oceanography Research
Unit of the National Geophysical Re-
search Institute and a Biologica]l Cen-
tre are being set up at Cochin ang
Ernakulam respectively.

(¢) and (d). Academic courses are
provided at the universities of Andhra,
Annamalai and Kerala.



1183 Written Answers PHALGUNA 8, 1884 (SAKA)

Indian Qconnographic Expedition
204 J Dr. L. M. Singhvi:
\ Shri Kajrolkar:

‘Will the Minister of Soientific Re-
search and Cultural Affairg be pleased
0 state:

(a) whether the recent Kistna
oceanographic expedition has submit-
ted any report; and

(b) if so, the details thersof show-
ing the cost incurred, the number of
participating scientists and the gav-
ings effected by the expedition by the
decision to return to Bombay without
touching Aden and by curtailing other
scheduled rack-probes?

The Minister of Scientific Research
and Cultural Affairg (Shri Humayun
Kabir): (a) No, Sir.

(b) Does not arise,
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Russian Experts at Sibsagar Projeed

206 Shri Yashpal Singh:
"\ Shri Bishanchander Seth:

Will the Minister of Mines and Fael
be pleased to refer to the reply given
to Starred Question No. 439 on the
23rd January, 1963 and astate:

(a) whether all the Russian experts
helping the Oil and Natural Gas Com-
mission .on its Sibsagar Project in
Assam who were withdrawn have
been asked to go back to the project;

(b) if not, the reasons for not being
deputed to their original places; and

(c) when they are likely to be
posted there?

The Minister of Mines and Fusl
(Shri K, D. Malaviya): (a) No, Sir.

(b) and (c). Out ot the Soviet
experts withdrawn from Assam in
November, 1962, two experts and one
interpreter have since returned to
USSR as their term of service in
India expired. Out of the remain-
ing experts posted. In various
projects in the Gujarat area, two
have since been transferred back
tp the Sibsagar Project. Four new
experts who were intended for Gujarai
Region have been directed to Sibsagar
Project instead of withdrawing those
experts who had been earlier posted
there so as not to disturb the work
in Gujarat Region.
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Ol Reserves in Kalol and Ankleshwar

207 Shri D. C. Sharma:
'\ Bhri P. B Patel:

Will the Minister of Mines and Fual
‘be pleased {o state:

(a) whether there are bigger il
reserves in Kalol and Ankleshwar
than estimated earlier; and

(b) if so, the details thereof and
the steps taken tp increase the drill-
ing operations and the capacity of the
Gujerat refinery for the purpose?

The Minister of Mines and Fuel
(Shri K, D. Malaviya): (a) and (b).
The capacity of the Koyali refinery is
now proposed to ‘be expanded to 8
million tons a year and it is esti-
mated that the production of crude
from Ankleshwar together with Kalol
and other oil fields of Gujerat will
meet the sbove requirements fully.
The programme of development of
these fields is being intensified to meet
the above requirements.

Drilling .Operations

288. Shrimati Vimla Devi: Will the
Minister of Mines and Fuel be pleased
to state:

(a) whether drilling operations
have been carried out near Eluyru,
West Godavari District by Singareni
Collieries Company;

(b) if so, the extent of deposits of
ecpal found; and

(c) whether the company propuse
to start mining operations in this
area?

The Minister of Mines and Fuel
(Shri K, D. Malaviy3). (a) Drilling
operations are still being carried out
near Eluru in West Godavari District
by the Singareni Collieries Company.

(b) "Fhe number of holes drilled so
far is four, some of which have shown
only-traces of coal and a large quanti-
ty of carbonaceous shale,
drilling is in progress for determining
the extent of coal deposits in thisfleld.
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(e) 1, after completing sufficient
number of bore-holes, the existence
of a reasonable quantity of coal capa-
able of economic extraction is proved,
the Simgareni Collierieg Company will
consider the question of starting min-
ing operations in this area.

Deep Mining in Kothagudium

209. Shrimati Vimla Devi: Will the
Minister of Minés and Fuel be pleased
to state:

(a) when the management of Singa-
reni Collieries propose to undertake
deep mining in Kothagudium; and

(b) the quantity of coal deposits
available for deep mining?

The Minister of Mines ang Fuel
(8hri K, D, Malaviya); (a) The
Singareni Collieries Company propose
to sink twg shafts upto a depth of 800
to 900 feet within the next 12 to 18
months in Kothagudium.

(b) Drilling is in progress for pro-
ving the extent of reserves. It is,
however, expected that the reserves
would be of the order of 50 to 60
million tonnes.

Allegeg Sale of Banned Books

210. Shri Bibhuti Mishra: Will the
Minister of Home Affairs be pleased
to state:

(a) whether it is a fact that some
books such as “Nine Hours to Rama”
“The Lotug and Robot”, ‘Nepal” which
have been banned by the Government
of India are sold freely on the pave-
ments of Connaught Place, New Delhi;
and

(b) if so, why np action has been
taken to stop the sale of such books?

The Minister of State in the Minls-
try of Home Affairs (Shri Hajarnavis):
(a) Enquiries made show that it is
not correct to say that the books re-
ferred to are sold freely on the -pave-
ments of Connaught Place. A few
stray copies may have been available,
but there is nothing to show that they
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were imported after the ban was im-
posed,

(b) Does not arise.
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Central Secretariat Bervice

212. Shri P. Venkatasubbalah: Will
the Minister of Home Affairs be
pleased tp state:

(a) the number of officers who have
so far been sent for Executive traine
ing from Grade I of the Central
Secrearriat Service and still in service
together with the names of States in
which they were trained; ™\

(b) the age of officers who are sent
for Executive training; ang

(c) the steps Government have
taken so far or propose tp take to
utilise the services of officers who
have acquired experience in District
Adminigtration?

The Depaty Minister in the Ministry
of Heme Affalry (Shrimati Chandra

Written Answers 1188

Sekhar): (a) 77 Grade I officers of the
Central Secretariat Service have so
far been deputed for executive training
in the States. They are as follows:—

1. Assam o 1
2. Andhra Pradesh .- 3

3. Bihar o 4
4. Kerala A |
5. Maharashtra R
6. M.P. . 4
7. Madras .. 18
8. Mysore I

9. Orissa w3
10. Punjab ..o 10
11. UP. .. 21
12. W.B. .. 4

Out pf them, 76 officers are still in
servie,

(b) Officers below 45 years of age
are considered for this training.

(c) As the officers continue jin
service for a long time after training,
the Government of India obviously
benefits from the training

Engineering College at Jaipur

213. Shri Rameshwar Tantia: Will
the Minister of Scientific Research and
Cultural Affairs be pleased to state:

(a) whether it ig & fact that the
Central Government have postponed
setting up of @ regional Engineering
College at Jaipur;

(b) it so, the reasons therefor; and

(c) for how long it has been post-
poned?

The Minister of Sclentific Research
and Cultural Affairy (Shri Humayun
KEabir) (a) te (c):

Due to the presemt national emer-
gency, it is proposed not to start any
new engineering college in 1963-84.



118p Written, Answerg

fFt I T '
wHATY

Y. & FTA w7 g
Wi a8 & & FO &3

() ¥=a ao7 F w=wq
fafgs woa=al w® fasrd &
HET WY

(/) 94 faar wfam 39
FHarfl & Fwr (7)) gy
€ (=) s omieed wdr &, av fg=r
¥, oww o frm a7 ¥, 9
(m) o feY 8§ Fw-wTo 4 &
sfereqor faar mar &7 '

TZ-d HAFT § e HAr

(et gatAa®): (%) AT 3
wE, g WElinnn, aIw =ns,

o Yy F F F A WG F
wafEl #1FT 5T, fwas faa 5
fgy wfmaawr =g 74T &, &
AT .3 AT gt

(= (%) =%
() 5%
(2) %

Scheduled Castes and Backward
Classes in Delhi

215, Bhri Shiv Charam Gupta: Will
the Minister of Home Affairs be
pleased to state:

(a) the amount provided and spent
for welfare of Scheduled Castes and
Backward Classes in Delhi in 1981-62
on

(i) Economic welfare;

(ii) Educational Development;
(iii) Health, Housing and other
schemes; and

(b) the amount provided for the
above schemes in 1962-837
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The Deputy Minister in the Ministry
of Home Affairs (Shrimati Chandra
Sekhar): (a) and (b). A statement
giving the information is laid on the
Table of the House. (Placed in
Library, See No. L. T.-865/63.]

Crimes in Union Territoriey

216 J Shri Yashpal Singh:
" Shri Buta Singh:

Will the Minister of Home Affalrs
be pleased to state:

(a) the number of criminal cases in
the Union territories during 1062-63;

(b) details thereof Union Territory-
wise;

(e) whether such cases as compared
to the previous yearg arp in the
decline or not; and

(d) if not, the reasons thereof?

The Minister of state in the Ministry
of Home Affairs (Shri Hajarnavis)
(a) to (d). The information is being
collected and will be laid on the Table
of the House as soon as possible.

Kerosene 0il

217. Shrimati Savitri Nigam: Will
tha Minister of Mines and Fuel be
pleased to refer to the reply given %o
Unstarred question No 383 on the
14th November, 1962 and state:

(a) whether Government have
taken any steps to restrict and regu-
late the use of Kerosene oil;

(b) the actual production and re-
quirement of Kerosene Oil for inter-
nal use; and

(e) the total consumption used for
enoking purposes only?

The Minister of Mines and Fuel
(Shri K. D Malaviya): (a) The Oil
distributing companies were directed
to regulate release of stocks to pre-
vent hoarding. Some State Govern-
ments viz. Maharashtra and the Ad-
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ministrations of Himachal Pradesh,
Manipur and Tripura opened fair
price shops for the sale of Kerosene,
while some other State Governments
eg Gujarat, Rajasthan and the Ad-
ministrations of Tripura and Delhi
have promulgated orders to regulate
the distribution, sale and price of
Kerosene,

(b) The present annual require-
ment of products falling under the
group ‘Kerosenes’ (comprising Kero-
sene Superior, Kerosene Inferior and
Aviation Turbine Fuel) i.e, 26 million
tonnes, as against the annual produe-
tion capacity of 14 million tonnes.

(c) Due to non-availability of reli-
able statistics, it is not possible te
make an accurate estimate of
kerosene used for cooking purposes
enly.

Tin Reserves

218. Shrimati Savitri Nigam: Will
the Minister of Mines and Fuel be
pleased to state:

(a) whether it is a fact that some
tin reserves have been found in India
recently; and

(b) if so, the details thereof?

The Minister of Mines and Fuael
(8bri K. D. Malaviya): (a) No, Sir.

(b) Does not arise,

Copper Deposits near Gangtok

£19. Shri Raghunath Singh: Will
the Minister of Mines and Fuel be
pleased to state:

(a) whether it is a fact that big
copper deposits near Ranikhola near
Gangtok have been found; and

(b) if so, the details thereof?

The Minister of Mines and Fuel
(Shri E. D, Malaviya): (a) The occur-
rences so far noted in the area do
not indicate any large scale copper
deposits.

(b) Does not arise.
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Archaeological Finds at Basni in
Aligarh

220, Shri Raghunath Singh: Wil
the Minister of Scientific Research and
Cultura] Affairs be pleased to state:

(a) whether 3000-year old objects
have been found extensively on some
ancient mounds at Sasni-Aligarh Dis-
trict and Ygyvakhera in Etawah Dis-
trict of U.P, by Aligarh University
History Department; and

(b) if so, the details thereof?

The Deputy Minister in the Minis-
try of Scientific Research and Cul-
tara] Affairs (Dr, M. M, Das): (a)
Some objects have been found at
Sasni and some other places in
Aligarh district and at Kusak, near
village Ygyakhera, in Etah district ef
Uttar Pradesh, but none in Etawsah
district.

(b) The objects consist mainly of
pottery known as Painted Grey Ware
which is considered to have been in
use about 1000 B.C.

Kozhikode Regional Engineering
College

21 S Shri A. V, Raghavan:
: 'LShti Pottekkatt:

Will the Minister of Scientific Re-
pearch and Cultural Affairs be pleas-
ed to state:

(a) whether any progress has been
made in the construction of the build-
ings for the Kozhikode Regional Engi-
neering College;

(b) whether the college is now
functioning and whether Government
are aware of the difficulties experi-
enced by students for want of =ade-
quate class rooms; and

(c) when the buildings are likely %o
be completed?

The Minister of Scientific Besearch
and Cultural Affairs (Shri Homayus
Eabir); (a) The workshops and some
of the laboratories are under cons-
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truction, and they are expected to be
ready for occupation by June 1863.
The construction of a 400 student
hostel will begin shortly.

(b) The College started function-
ing in August, 1961, in a part of the
new buildings of the Kerala Poly-
technic at Kozhikode. Facilities have
been provided at the Polytechnic,
both for the instruction of the stu-
dents and for their lodging and no
particular difficulty has been experi-
enced by them.

(¢) The construction of college
buildings, hostels and staff houses has
been undertaken according to a phas-
ed programme, that is expected to be
campleted by June, 1965.

LA.S. and LP.8. Officers for
Emergency Commission

222, J Shri A V. Raghavan:
7 Sbri Pottekkati:

Will the Minister of Home Affairs
be pleased to state:

(a) whether there is any bar for
LAS amd LP.S Officers for applying

for emergency commisions in the

army;
(b) if so, the reasons for the same,

(c) the number of such officers who
have applied for emergency commis-
sions during the emergency?

The Minister of Home Affairs (8hri
Lal Bahadur Shastri): (a) and (b).
There is no bar against All India
Bervice officers applying for emer-
gency commissions in the Army. Buf
it has been decided that as a general
rule, officers of the All India Services
are not to be released for military
service. It is of wital importance
that an efficient civil administration
ehould be maintained during the
emergency and that the civil services
should be capable of bearing the addi-
tional burden thrown upon them by
requiremen.s of internal security, or-
ganisation of civil defence, work
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relating to civil supplies, etc. The
policy of Government that even dur-
ing the emergency there should be
the minimum possible dislocation of
the development programme is a fur-
ther reason why depletion of civil
service cadres would be undesirable.
The cadres of the All India Services
and many of the other higher ser-
vices are even now undermanned.

An exception to this general rule
may be made only in cases where an
officer possesses any special qualifica-
tions for military service and it is
considered that his employment in
military service would be of greater
value to the country than his continu-
ance in the civil post.

(¢) Information is not
available,

readily

LA.S. and LP.S. Officers

23 Shri A. V. Raghavan:
1\ Shri Pottekkatt:

Will the Minister of Home Affairs
be pleased to state:

(a) whether under any circum-
stances, LA.S, and LP.S. Officers can
apply to change their State after they
are allotted to a particular State; and

(b) whether any allowances are
given to officers who are posted out-
gide their State?

The Minister of Home Affairs (Shri
Lal Bahador Shastrl): (a) I.AS.|ILP.S.
Officers can apply stating the reasons
for a change of their cadre after their
allocation to a particular State. Their
requests are, however, examined on
merits and according to certain settl-
ed principles.

(b) No.

LAS. and LP.S. Officers in Punjab

224 Shri Daljit Singh: Will the
Minister of Home Affairs be pleased
to state the number of I1A.S. and
LP.S. Officers who have been appoint-
ed by direct recruitment and those by
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promotion in Punjab during 1961 and
19627

The Ministet of Home Affairs (Shri
Lal Bahadur Shastri): The requisite
information is as indicated below:

No. of officers appointed in Punjab
during
Service 1961 1962

By direzt By pro- By direct By pro~
Recruit- tnotion Recruit- meption

ment ment
LA.S., 10 9 10 Under
cunside-
ration.
].P.S. 2 — 3 J—

Foreign Languages Scholarships
Scheme

225, Shri Daljit Singh: Will the
Minister of Bducation be pleased to
state:

(a) the total number of students
sent to foreign countries at the ex-
pense of the Government of India
under the Foreign Languages Scho-
larships Scheme during Second Five
Year Plan period; and

(b) the number of students belong-
ing to Scheduled Castes among them?

The Minister of Education (Dr. K.
L, Shrimali): (a) Eight.

(b) None,

Bcholarships for Training in Forelgm
Countries

£28. Bhri Dalfit Singh: Will the
Minister of Sclentific Research aad
Cultural Affairs be pleased to state:

(a) the number of ascholarships
given to students from Punjab for
training in foreign countries under
scholarships schemes administered by
his Ministry during 1962-63; and

(b) the number of students amongst
them belonging to Scheduled Castes?

The Minister of Scientific Research
and Cultural Affairy (Shri Hamuyun
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Kabir): (a) 18 scholarships were
given to candidates from Punjab for
studies|research|training in forelgn
countries,

(b) None, Sir.

Granis-in-ald to the Non-official
Organisations

227. Shri Daljit Singh: Will the
Ministey of Heme Affairg be pleased
to state:

(a) the amount of grants-in-aid’
pald to Harijan Sewak Sangh, De-
pressed Classes League and other
such Private institutions by Central
Government during 1961 and 1962;
and

(b) the schemes on which the
amount has been spent?

The Deputy Minister in the Minls-
try of Home Affairs (Shrimath
Chandrasekhar): (a) and (b). A
statement is laid on the Table of the
House, [Placed in Library. See-
No. L.T.-866/63).

As the grants are given for a finan-
cial year and not for a calendar year,
information has been given for the-
financial years 1961-62 and 1062-63.
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New Universities in Madhya Pradesh

229, Shri Raghunath Singh: Will
the Minister of Education be pleased
to state:

(a) whether the Madhya Pradesh
‘Government are planning to start
three Universities at Indore, Gwalior
and Raipur; and

(b) if so, what help the Central
‘Government are extending?

The Minister of Education (Dr. K.
‘L, Shrimali): (a) Yes, Sir.

(b) The University Grants Commis-
sion do not give amy grant for the
establishment of new Universities
They extend h@ for the develop-
ment of existing Universities,

Despatch of Coal to Pakistan

230, Shri Daljit Singh: Will the
Minister of Mines and Fuel be pleas-
ed to state the total monthly allot-
ment of wagons for loading of coal
-@espatched to both wings of Pakistan
during 19627

The Minister of Mines and Fuel
(Shri K, D. Malaviya): The allotment
-of wagons for export of coal to both
‘wings of Pakistan during 1962 is
-given below:

Month (1962) Allotment

(in wagons)
January 4655
February 3730
March 4179
April 4813
May 4932
June 4860
July 6518
August 5218
Septemnber 4465
October 4498
November 4649
December 4032

Total 56,544
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Lecturers im Delhi Uniwversity

231. Shri Hem Barua: Will the
the Minister of Education be pleased
state:

(a) whether it is a fact that in
certain colleges of the Delhi Univer-
sity lecturers ‘and sénior lecturers
are yet to be given the revised scales
of pay as sanctioned by the Univer-
sity Grants Commission in 1961; and

(b) if so, the colleges in which this
is yet to be implemented and the
reasons for the delay?

The Minister of Education (Dr. K.
L. Shrimali): (a) The revised scales
of pay, sanctioned by the University
Grants Commission, have been intro-
duced in all the colleges of the Uni-
versity of Delhi. A few individual
cases of re-fixation of pay in the re-
vised sale have not yet been approv-
ed by the Commission as full infar-
mation has not been received

(b) Does not arise.
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12 hrs.

CALLING ATTENTION TO MAT-
TERS OF URGENT PUBLIC
IMPORTANCE

INTRUSION OF ARMED EAST PAKISTAN
POLICEMEN INTO INDIAN WATERS IN
THE GANGES oN 18TH FEBRUARY

Shri Tridib Eumar Chauodhuri
(Berhampur): Sir, I call the attention
of the Prime Minister to the following
matter of urgent public importance

2779 (Ai) LSD—3.
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and I request that he may make a
statement thereon:—

“The reported intrusion of armed
East Pakistan policemen into Indian
waters in the Ganges in the
Murshidabad district of West Bengal
on the 18th February, 1963 and the
opening of fire by them.”

The Minister of State in the Minis-
try of External Affairs (Sbrimati
Lakshmi Menon): The Government of
West Bengal have reported that on
17th February, 1963, at about 0845
hours, an Indian patrol party found
a Pakistani boat in Indian waters (and
also on Indian soil), at Hazrahati
Char, PS. Jalangi, District Murshida-
bad, manned by cne Pakistani police
personnel, in uniferm, and three other
Pakistani nationals, all armed with
guns. As soon as they saw the Indian
patrol party, the Pakistani party open-
ed fire on them. Simu.ltaneously, fir-
ing also started from the Pakistani
side of the river. The Indian patrol
party returned the fire, in self-defence
and succeeded in over-powering the
Pakistani police officer and his party.
One Pakistani boat-man, however,
jumped into the river and escaped.
Three persons, including one Pakistani
police officer, were arrested. Two guns,
one rifle, some ammunition, a pair of
binoculars and the boat were seized.
It is also reported that the Pakistani
police had first tried to drag some
Indian firhermen and their boats to
Pakistan.

A protest about the instrusion by
the Pakistani party into Indian terri-
tory was lodged by the Government
of West Bengal with the Government
of East Pakistan on 20th February,
1963. Earlier on the same day, a pro-
test had been received from the East
Pakistan Government, alleging the
arrest of 3 Pakistani nationals from,
what was described in the protest as,
“Pakistani territory”. The Govern-
ment of West Bengal refuted the alle-
gation made by the Government of
East Pakistan and reiterated that the
Pakistani nationals were arrested after
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they had intruded into Indian terri-
tory and resorted to unprovoked firing
oa an Indian patrol party.

Shri Tridib Kumar Chaundhuri: In
visw of the fart that such intrusions
have become quite common into West
Bengal territory and also in view of
the fact that these people come with
arms, binocu’ars and all that may I
kn>ow what specific steps the Govern-
ment have taken to ensure the secu-
rity of these borders and also may I
know where these arrested people
have been kept?

Shrimati Lakshmi Menon: The
arrested people have been under cus-
tody. I cannot say where exactly they
have been kept,

Mr. Speaker: Why should the hon.
Member be very particular to know
where they have been kept? They
have been kept in safe custody.

Shri Tridibh Kumar Chaudburi: Be-
cause ] am not so sure about it. From
past experience I know that some-
times the people who are arrested on
the borders, that is, Pakistani person-
nel or Pakistani policemen are releas-
ed by our Government, but, on the
other hand, our people who are arrest-
ed have been kept there and they
have not been released. So, I want
to make sure that this is done and no
unilateral release is made.

Shri Nath Pai (Rajpur): May we
know the rank of the arrested officers?

Shrimati Lakshmi Menon: As re-
gards the first part of the question
which the hen. Membar has stated, all
precautions are taken to see that bor-
der intrusions do not take place,

12:07 hrs.

NATIONALISATION OF BANKsS IN BURMA
Mr, Speaker: The hon, Finance

Minister will now make a statement

on the nationalisation of commercial
banks in Burma,
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The Minister of Finance (Shri
Morarji Desai): With your permis-
sion, Sir, I would like to make a brief
statement in reply to the notices
which have been received from cer-
tain members regarding the recent
decision of the Government of Burma
to nationalise commercial banks,

As the House is aware, Indian banks
and moneylenders have played a now
able part in the past in assisting the
growth and development of the
Burmese economy. Until compara-
tively recent times, and even about
eight or nine years ago, foreign banks,
including those incorporated in India,
continued to account for the bulk of
the deposits, and provided a very
substantial part of the credit needed
by wvarious enterprises, But in recent
years, there has been a marked change
in the position.

Wit the establishment of the State
Commercial Bank of Burma in 1954,
the exchange banks tended to become,
even before the recent nationalisation,
relatively less important. Other deve-
lopments in Burma's economy also led
to a significant reduction in the
volume of deposits ard other business
handled by these banks. The deposits
of the state commodity and other
boards ceased to be available to them;
and counterpart funds, arising from
the sales of surplus agricultural com-
modities by the United States were
also deposited, either with the Union
Bank of Burma or with the State
Commercial Bank, and were not avail-
able to the exchange banks.

Indian banks which were already
well-established in Burma still conti-
nued to operate there, in spite of
these rapid and far-reaching changes,
as they were in a position to assist
some important sectors of the Burmese
economy and to provide the facilities
necessary for handling import and ex-
port trade. At the time that the deci-
sion to nationalise the banks was an-
nounced, five Indian banks, namely,
the State Bank of India, the Punjab
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National Bank, the Central Bank of
India, the United Commercial Bank
and the Indian Overseas Bank were
functioning in Burma, and they had
in all seven offices in that country. The
total deposits of these five Indian
banks amounted to a little less than
Rs, 10 crores, and formed approxi-
maotely 10 per cent of the deposits of
ail commercia] banks. The advances
amounted to approximately six per
cLnt of the total advances of the com-
mercial banks, but as was perhaps in-
evitable in the conditions which exist-
ed these advances were mostly grant-
ed to Indian traders or were in the
nature of bills arising out of Burma's
trade with India and other countries.

The Indian banks had no Jocal capi-
tal, as they were not separately incor-
porated in Burma. The funds origi-
nally remitted to the branches of
these banks in Burma by the head
offices in India, amounting to a few
lakhs, represented an initial capital
outlay. But as branch adjustments,
on account of several transactions
which were taking place from day to
day upto the 23rd February, 1963
affected or altered the extent of this
capital liability to the head offices in
India, it is not possible for me at this
stage to indicate the exact position at
the time of the nationalisation, except
to say that the amount of -capital
which is involved, and which is due
to be repatriated to India, cannot per-
haps be very large,

I have already indicated, Sir, in this
statement that Indian banks function-
ing in Burma were able to adapt
themselves in recent years to the seve-
ral changes which were taking place.
I feel that these banks had a useful
contribution to make to the further
growth and diversification of the
Burmese economy, and were in a posi-
tion to assist in developing trade and
other economic ties between India and
Burma.

We are not aware of the exact rea-
sons why the decision to nationalise
the banks was ultimately taken by the
Revolutionary Council. Presumably,
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however, banks have been nationalis-
ed in Burma, in pursuance of a broa-
der and more general policy decision,
involving control over imports and
exports, over essantial commodities
including rice and rice-mi.ling and all
new industrial enterprises. Some of
these decisions as the House is aware,
were forecast recently, In an an-
nouncement made a few days ago at
Rangoon. It is neither desirabie nor
necessary for me, in a statement of
this kind, to deal with these broader
issues relating to the policy and pro-
grammes of another Government. 1
do not propose, therefore, to say any
thing more on this subject.

Our interest in this matter at the
present stage is to ensure that the
properties and other assets of the
Indian banks will be transferred to
the proposed new committee of
management in an orderly manner
and will be taken over at a fair and
reasonable waluation, that all the am-
ourts due to be remitted or reim-
bursed to the head offices of the
banks in India, including unremitted
profits, staff security deposits, provi-
dent and guarantee funds, and other
similar items, will be remitted or paid
promptly in free foreign exchange
which we can accept, and that the
Indian employees who are due to be
transferred to other offices or branches
in India, in view of the recent deve-
lopments, will be allowed to come
back to India and also to bring to
Indiz all their savings and other
assets,

We hope, Sir, that the Government
of Burma will take a fair and reason-
able view regarding these matters and
settle the dues of the Indian banks to
their satisfaction. Our Ambassador is
also in touch with the Government of
Burma,

Shri Hari Yishnu Kamath
(Hoshangabad): On a point of clari-
fication.

Mr, Speaker: It is a detailed state-
ment which has been made.
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Shri Hem Barua: May I know whe-
ther the basis of compensation that is
to be allowed for this nationalisation
of the banks in Burma has been com-
municated to us, and whether this
nationalisation wil] affect our foreign
exchange position?

Shri Morarji Desai: The basis has
not yet been communicated to us. As
regards the second part, I do not think
it can substantially affect just now.

Shri P. K. Deo (Kalahandi): Are
Government going to use their good
offices with the Burmese Government
to find out from them if the compen-
sation ic to be paid according to the
book value of the shares or according
to the market price of these shares?
Also what will happen to the branch
of the nationalised State Bank of
India?

Shri Morarji Desai: These are mat-
ters which will have to be negotiated.

12.13 hrs.
PAPERS LAID ON THE TABLE

NOTIFICATIONS UNDER THE CONSTITUTION
AND ALL INDIA SERVICES ACT

The Minister of Home Affairs (Shri
La] Bahadur Shastri): I beg to re-lay
on the Table:—

(i) a copy each of the following
Notifications under the proviso
to clause (3) of article 320 of
the Constitution:—

(a) The Union Public Service
Commission (Exeption from
Consultation) Second Am-
endment Regulations, 1962
published in Notification
No. G.S5.R. 1644 dated the
Bth Devember, 1462, [Plaerd
in Library See No. LT-698/
63.1

(b) The Union Public Service
Commission (Exemption
from Consultation) Third
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Amendment Regulations,
1962 published in Notifica-
tion No. G.S.R. 1689, dated
the 15th December, 1962.
[Placed in Library See
No. LT-699/63.]

(ii) a copy each of the following
Rules under sub-section (2)
of section 3 of the All India
Services Act, 1951:—

(a) The Indian Police Service
(Probation) Second Am-
endment) Rules, 1962 pub-
lished Notification
No. G.S.R. 1729 dated the
22nd December, 1962.

(b) The All India Services (Con-
duct) Amendment Rules, 1962
published in Notification No.
G.S.R. 1730 dated the 22nd
December, 1962,

[Placed in Library See
No. LT-700(63)

MiNErRAL CoNceEssioN (FIrTH AMEND-
MENT) Rures awp Coar BeArNc
AREAS (ACQUISITION AND DEVELOP-
MENT) AMENDMENT RULES

The Minister of Mines and Fuel
(Shri K. D. Malaviya): I beg to:—

(i) to relay on the Table a copy
of the Mineral Concession
(Fifth Amendment) Rules,

1962 published in Notifica-
tion No, G.S.R. 1707, dated the

15th December, 1962, under
sub-section (1) of section 28
of the Mines and Minerals
(Regulation and Develap-
ment) Act, 1957.

(ii) to lay on ine Table a copy of
the Coal Bearing Areas (Ac-
quisition and Development)
Amendment Rules 1363 publi-
shed in Notification No. S.0.
315, dated the 2nd February,
1963, under sub-section (3) of
section 27 of the Coal Bearing

Areas (Acquisition and Deve-
lopment) Act, 1957.

[Placed in Library See
No. LT-860/63.]
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INTERNATIONAL CoPYRIGHT (FmsT
AMENDMENT) ORDER AND ANNUAL

Reporr oF Executrve COMMITTEE
OF TRUSTEES OF VICTORIA MEMORIAL

The Minister of Scientific Research
and Cultura) Affairs (Shri Humayun
Kabir): I beg to lay on the Table a
eopy each of the following papers:—

(i) The Imternationa] Copyright
(First Amendment) Order
1963 published in Notification
No, 5.0, 246 dated the 23rd
January, 1963, under section
43 of the Copyright Act, 1857.
[Placed in Library, see No.
LT-846/63.]

(ii) Annual Report of the Execu-
tive Committee of the Trust-
ees of the Victoria Memorial,
Calcutta, for the year ended
31st March, 1961. [Placed in
Library, see No. LT-861/62.]

NOTIFICATIONS UNDER EXTRADITION AcCT

The Minister of State in the Minis-
try of Ex‘ernal Affairs (Shrimati
Lakshmj Menon): I beg to lay on the
Table a copy each of the following
Notificationg under section 35 of the
Extradition Act, 1962:—

(i) G.S.R. No. 55, dated the 5th
January, 1983; issued under
section 1 of the said Act.

(ii) G.S.R. No. 56, dated the 5th
January, 1962; issued under
section 3 of the said Aect.

[Placed in Library, see No.
LT-858/63.]

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS

THIRTEENTH REPORT

Shri Krishmamoorthy Rao (Shimo-
ga): 1 beg to present the Thirteenth
Report of the Committee on Private
Members' Bills and Resolutions,
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12.16 hrs.

STATEMENT RE, FREIGHT CON-
CESSIONS TO EXPORT TRAFFIC

The Deputy Minister in the Minis-
try of -Railways (Shri S. V. Eama-
swamy): On behalf of Shri Swaran
Singh, I beg to make a statement re
garding freight concessions to export
traffic moving by rail.

The House is aware that a large
number of export commodities, the
number of which at present stands at
66 including Manganese ore, have been
allowed concessions in railway freight
from specified producing centres to
specified ports. The quantum of con-
cession over the normal tariff rates
ranges from about 5 per cent in the
case of iron ore to about 50 per cent
in the case of manganese ore and
several other commodities,

The House will be glad to know that
it has now been decided, after detail-
ed study of the position and after
consultation with the Ministry of
Commerce and Industry (Department
of International Trade) K that the rail-
way freight concessions for export
traffic should cover a larger nmumber
of commodities than hitherto.

(i) On manganese ore, it has been
decided to rationalise the freight for
export movement. The revised freight
on export manganese ore will be as
attached to the statement. Though
the temporary concessions on export
manganese ore which were announced
last vear for one year have been modi-
fied, the new schedule provides for a
substantia] concession on a ration-
alised basis over -the basic tariff rates.

(ii) The extent of reduction on
other commodities ranges from 25 per
cent to 50 per cent from the normal
tariff rate. The more important addi-
tional commodities, to which the con-
cessions are now being extended, are
groundnut oil and wvanaspati, cotton
textiles, iron castings, tin containers,
steel tubes, electrical fans. oi] mill
machinery, diesel engines, fish dried
and salted, sewing machines bicycle
and bicycle parts, steel trunkxs steel
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furniture, power alcohol, ferro-mang-
anese, ferro-sillicon and cast iron spun
pipes. Further, in case of ceriain
commodities on which concessions are
allowed at present, the same conces-
sions will now apply frim any b.ok-
ing station to any port instead of from
specified stations to specified ports.

The revised freight tariff on manga-
nese export ore, which f.r the longer
distances is on the basis of the luwest
standard rate, will be exempt from the
levy of the additional surcharge.

In order to promote exnorts and to
assist export traffic, the M nistry of
Railways are continuously havig stu-
dies made for different commodities
in consultation with the M nisiry of
Commerce and Industry and the re-
presentatives of the Trade conzerned.

A statement is laid on the T-ble of
the House indicating concessions as
now granted, [Placed in Library, see
No. LT-862/63.]

1218 hrs.

MOTION ON ADDRESS BY THE
PRESIDENT—Contd.

Mr. Speaker: The House will now
take up further consideration of the
following motion moved by Shri
H. 5. Pandey and seconded by Dr.
K. L. Rao on the 20th February, 1963,
namely:—

“That an Address be presented
to the President in the following

terms:

‘That the Members of lok Sabha
assembled in this session are
deeply grateful to the Presi-
dent for the Address which
he has been pleased to deliver
to both Houses of Par!iament
assembled together on the
18th February, 1963.""

Shri Muthiah was in possession of
the House.
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Shri Muthiah  (Tiruvelveli): Mr.
Speaker, Sir, [ rise to support the
Mot.on of Thanks on the President’s
Address moved by the hon. Member,
Shri Pand:y India is fortunate in
having a philosopher-statesman at the
he'm of affairs a: th's juncture. Plato
said in his Republic centuries ago tnat
k.nzs shculd be philosophers and
philoscphers should be kings, Today
in Indla, we have the gratest philoso-
pher of the age as head of State. Dr.
Radhakr'shnan is a rajarishi in the
Iine nf Janaka, Ascka, Akbar and
Marcus Aurclius. He i3 the greatest
interprator of Indlan philosophy and
culture to the West and the greatest
expanent of western philosophy and
cu'tur2 to India and the East and is
thus a cultura' bridge bztween the
Fae ang the West. He got the highest
tributes from two different types of
m2n—*from Marshal Stalin  in 1950
and 1952 and from Mahatma Gandhi
in December 19°7 just a month before
his d-ath. This speaks volumes of
his greatness.

Now I come to the Address. The
Address sums up the objectives and
achievem=nts of our Government
after independence. The ultimate
obiective of our Government is the
establishment cf a democratic and
sccialist society based on  justice,
social, economic and political, with
liberty of thought and expression,
belief and worship, a society which
guarantees to al!l the citizens of the
country the basic necessities of life
such as food, clothing, shelter, educa-
tion. medical facilities and emp'oy-
ment and which eliminates the con-
centration of wealth in the hands of
a few and reduces to the minimum the
differences in income between the
different sections of the society. This
laudable objective is being pursued
by planned economy. The three Five
Year Plans were formulated with this
end in view.

There has been phenomenal pro-
gress in several sectors of the economy
in thig first two Plan periods and this
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progress is being pursued in the Thud
Plan. But I have to point out here
that our march towards our socialist
objective is slow. There is impera-
tive need to increase the pace of
socialist reconstruction to meet the
Chincse commun.st challenge on the
ideologicai front, There is a likelihood
of anti-national and anti-social forces
getting strength during the Emer-
gency, and our Government have 1o
be very vigilant and watchful.

Now, let me take up agriculture,
which is the most important sector.
Agricultural preduction has increased
considerably—From 54 million tons in
1952 it has come to 80 million tons in
1962 Intensive agricultural pro-
grommes such as the package pro-
‘grammo2g have been introduced and
they have led to increase in per acre
wvields In spite of all these measures,
we have not vet obtained self-suffi-
ciency in agricultural production and
we are still importing food grains
from abroad to the tume of several
crores. The pace of agricultural pro-
duction is slow on the whole. To
reach the target of 100 million tons
before the end of the Third Plan,
positive encouragement has to be
g:ven to the farmers. Positive steps
have to be taken such as fixing remu-
nerative floor prices for foodgrains
and speedy supply of fertilisers and
cheap credit in time. Fertiliser fac-
tories have to be started in every

State. At least one big fertiliser
factory must be started in Madra:
State in the public sector. I would
appeal to the Government to start

without delay the proposed fertiliser
factory in Tuticorin for which a
licence was issued years ago. There
is urgent need for more positive co-
operation and help from the agricul-
tural department to the cultivating
farmers A strong agricultural base,
like a strong industrial base, is vital
to national defence.

1 shall now come to industry. Indus-
trial progress has been rapid since
1951. Industrial production is increas-
ing fast. Steel production is steadily
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growing and the steel plants in the
pub..c sector are  being expanded.
Here, 1 have lo express regret that
tne proposed sieel plant at Salem or
Neyveli included in the Third Plan
has not yet materialised,

Coming to oil resources, oil produc-
tion in the public sector is on the
increase.  Oil exploration is being
conducted in Punjab, the Gangetic
plain, Assam, Gujarat and the Cauvery
Basin. [ request the Government to
start dr: ling operations at Arantangi
in Tanjore district without delay, I
aiso appeal to Government to start an
0il refinery in Madras State, prefer-
ably in Tuticorin. 1 learn, the Minis=

ter ef Mines and Fuel has already
seen the place and approved of the
sit>.  Therefore, I strongly recom-

mend Tuticorin as the most suitable
place for establishing the new oil
refinerv in Madras State in view
of its developmant into a major har-
bour.

Coming to education, let me say
that enormous progress has been made
in the field of education. A large
number of schools and co'leges have
been started, including engineering,
medical and technical colleges Special
stress is laid on scientific and techni-
cal education. In this connection, I
would make a plea on behalf of
teachers in schools and colleges. They
should be provided with sufficient
housing accommodation, Teachers in
schools and colleges in Madras State,
so far as I know, are suffering very
much for want of housing accommo-
dation, and I would request Govern-
ment to make special grants to schools
and colleges in order to relieve them
of this great difficulty. We know that
the teachere are the backbone of
society and it is they that are shap-
ing the future leadership of the
country, and they have to be content
and happy. Therefore, I request the
Government to make gpecial grants
to schools and colleges in order to
provide the teachers with sufficient
housing accommodation
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I would urge here that in order to
increase the patriotic fervour of the
students in schools and colleges, in
the Madras State, the national anthem
should be sung in every school and
college just before the classes begin.
I was professor for a long time in a
college in Tinnevelly, and from my
experience, 1 say that the national
anthem is mot sung either in the
schools or in the colleges; and I
would request the Government, parti-
cularly the Education Ministry, to
issue instructions to the heads of
institutions that the national anthem
should be sung in every school and
college in order to rouse the patriotic
spirit of the students. Patriotic songs
and films about Bharat Mata should
be popularised in every State in the
regional language.

With regard to power, a number of
schemes have been initiated and I
would appeal to the Government to
speed up power production in view of
the emergency, It is heartening to
hear that an atomic power station is
to be established very soon at Kalpak-
kam in Madras State.

A word about Panchayati Raj.
Panchayati Raj has wrought a real
revolution in rural India and it has
given good training to millions of
villagers in self-government and self-
help. It has made possible the full
mobilisation of rura] India to mo2et
the challenge of national defence.

I find certain omissions in the
Address of the President, He has not
made any mention about port develop-
ment and new railway lines. I would
make a request to the Government,
on this occasion, to speed up Tuticorin
harbour development, The construc-
tion work of the Tuticorin harbour
has not started yet. Actually, the
construction work has not begun.
Therefore, I would apeal to the Gov-
ernment to speed up the development
work of the Tuticorin harbour. The
work is extremely slow. Out of Rs.
12} lakhs sanctioned for 1962-63, only
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Rs. § lakhs have been disbursed. I
request the Government to allot at
least Rs. 50 lakhs immediately in
order to start and speed up the cons-
truction work.

I would also make an appeal to the
Government here to open the long-
pending Tirunelveli-Kanya Kumari
line. This scheme has been there for
a long number of years, and yet the
Government have not moved to start
this new railway line. It is a very
viial line. Kanya Kumari, as we all
know, is a very important pilgrim
and tourist centre, and it is but pro-
per that this new railway line should
be started in order to connect Kanya
Kumari with the rest of India. The
cost of construction, after all, is very
cheap.

Next, I like to join all the other
Members of the House in urging the
Government, to give immediate help
and relief to the poor goldsmiths who
are now thrown out of employment
because of the Gold Control Rules

With regard to non-alignment, 1
should say that it is a sound policy.
It has stood the test, and it has been
appreciated by both the power blocs.
It gives a good lead to the newly
independent countries of Asia and
Africa. By virtue of this policy, we
are getting substantial aid from both
the power blocs—American and
Russian. This irritates China, and
one of her motives for invading India
is her desire to drive India into the
western camp and deprive India of
the support of Russia and her allies,
and to compel Russia and her allies
to join the side of China completely
against India,

With regard to relations with Pakis-
tan, the President has rightly stressed
the urgent necessity of India living in
friendliness with Pakistan. Pakistan
is our nearest neighbour,

Mr. Speaker: The hon. Member's
time is up.
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Shri Muthiah: Please give me two
minutes.

Mr. Spcaker: He may take just one
minu.es,

Shri Muthiah: With regard to the
Chinese aggression, the President has
maid that it is the over-riding issue
betore us. The freedom of our
country is more dear and precious
than anything else. When freedom is
lost, everything is lost. The nation's
activities, therefore, are being con-
centrated on the defence of our
country. Our armed forces are
expanded. Armg and ammunition are
produced in large gquantities day and
night in our ordnance factories, Mili-
tary aid is being obtained in a large
measure from friendly countries. The
third Plan is being reoriented to give
priority to defence needs.

st AR
qrET, qAd 9l |

(Fer=) -

Shri Muthiah: A vigorous drive has
to be urgently launched now to raise
the morale and spirit of the people
in all the States, since they seem to
have fallen into a mood of compla-
cency. The President's horoic declara-
tion that we cannot and will not sub-
mit to dictation, backed by military
force, is a clarion call to the nation.

Mr. Speaker: The hon, Member's
time is up. He must close now.

Shri Muthiah: One word more, Sx.r

Mr. Speaker: Order, order. The hon.
Member should react and respond at
least to the second bell. We are hard-
pressed for time,

Shri Muthiah: May the sage coungel
of our President and the far-sighted
statesmanship of our Prime Minis-
ter....***

Mr, Speaker: It will not be record-
ed. The Press also will not report it.
Shri Chandak
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oY Ftww (fozarer) : werw wRiey,
Tafa & wfwmew 93 @z § fog@
T fodi & o <& 2w F T2 v q@
T R i fF F a1y
faam w7z £= o7 @3 fog & Aoy
FEAGTERAE . ...

WEIA HEEY @ AT qe9 & AL
FT IeAUA FL Iq @I A Fgd § 7
TATH THY TE 99 TAT | § HAATT q26q
F AT FA F fau g W E W
ST FTE! AL AT FT Iedu9d A G
ARt ¥ @ E Ay @ & fF T
€T |

ol AT : T T FT AT
T 7 @ g 3 w4 A ?

LI WY T : AfF qg A W &
fau 3 Ad @ fF < ¥l arq 9 4
IW AT W q@ T & fF 9% 79

=Y wigw : Teefd St 7 omud
wfawgur # Tty, wwdeEE A,
€0g HIT 3T TT SHA [T § AT
|9 amat & & $fa & avm fFam g
wgrafer asgwfa ¥ @t wwwr <ET
IS AT UTHT I5F A {5 HEd,
#! far ¥ ¥ gATq SwE 9@ §,
g ST faerelt € W= 25 &= ot farerar
¥ Tsgafa ot & Y gt N A
Y 7 gHIR ST A3 AT T @ 29F
qg § SR ST SR IFLRIE |

T gred | guTL AT qur & it
1 W ¥ FE FFC F aAAL W T
W W T Wiz T Wi #
37 & ot 3% TO FT 9@ 9 av |
ggi fadndt o & @i € W §
arafeat BrE AT § W aTET 9
gt Wt & i gk gg-sawt # feard
T E | I A qg A Ty A

***Not recorded.
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3 & dredfme v 729 faar @@ o
Tz WY wgr W g fw g o A
s s of=dt T shfs gard
TET A & I a1 § off 7% @ gag
wifge fFm AT 2 1 § W0 & W
Far Jrga g v wegafy oft o9y
WO H TH aTF & HIT FTE WFA
TET

T TF AT T ATIAY T I 2
I AIA UH F 9TUrE {4 F €F
aTT %1 ATF AL B FITE —

*The issue of the Chinese
aggression has beezn and is today,
the overriding issue before us
and evervything else has to be
considered in that context. The
freedom and honour of a country
must be given the first place and,
if a country cannot defend them,
then other matters lose signifi-
cance”,

AT X WX wmEA o fom #
farra #ifzag & 1 w7 grem 7 o /9
Ble {¥ arae, #1 ffa1 § @i &t
sEaTE arfva fagn & 99 & g 59 grad
F1 &1 T aw /K g oF1 AT
grFRTETE §1 o9 wfa ¥ = ¥
TG dar g ST iw
Ffeag A § 7 T@aT 1 AT Fr
g A faw gan frar @Y @r g 7
eI AT A TH AT &1 ATF £ 2 R
mET A1 M {99 997 F A§) A9
ot = 72 8 1 93 e S AT A
& AU 99 69T FIW S AT Q@ § |
& &1 w1 2fee & 793A fFar s @
2 W @ aF §AATHC FT qAT
AR T FI AT fFar sm T g |
faQdr 9= &Y O ¥ g 97 fewrg
FFA T 9 AT Far AT 8, a3
g @9 watfag &§f sndt & 1 amt
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qTET 9 ¥ 4TeT 94 F Jwwlfe #wr
wTFAT § W e U ag wgq Ol
rafer  famard St 8 1 F A8 awAT
fFog ad ol fre S¥m At A ¥
T2 W & 7 AfFET A0 O 3 A
@aTe & 9N 47 F waeAl 6 faOedt
fearf & g @ & 1 & 3AR AA4T
TE 1T AT ATZA E | IR IO A3
e frfrag ¥ gz ygm A ar amg |

gt TF A CATIARZ FT FIAT
W‘F;Wtﬂ‘ﬁaﬁﬂﬂwﬁiw
7 w21 IEAIT O ¥ AT w3
g 5 wror 1 afzaEr a=f 7 TZaUT
FT AAT ATET L T AT UATSAGL
1 ariAdtr 7w f& Fewar gare A
oY FAZTATA 2% &, fagT oEg gt
¥ 7o mifFdl 9T OuA £79 F 07 fag
g o 2 fr gz A vETIAAr &
gaTdr F3fas oifedt & & fagy =
g wor fefigz fom € 1 39 AeF
F1 FTTIT ZAT & | N ARl 9nad fwogw
ot & gzt 30 gW (90 9T wTE-
7o AE% FEAT 42T | g 97 7 faAAw
@ 9rgA & W a7 F foAT ey
A1 ifg ow == g war ¥ o gF Az
fa= ag a3 wag @am =mEA £ Sfwidz
ot Fzdt & f7 g afwdt ocdi &
AT KIS TEFAT FOA AriEw 1 AfwA
I gz 2 % 3 99 @9 o @y
MEEAYA FIA T FTCAE E A F A
Tzt & o fread | IA & 9y
Tz TEEAYA WET & ! g9 fFd F ang
1wt wzEvA W FE ARy |
W a9 ¥ T Avla a9 9ET g
ot 782 § 1@ & gfaardd & ar 5w
T F, IT A et 99K F T F
el AT =T a1 T A &Y g fAg
1 g1 HE FF § ag A9 AL qHA
¥ A A 7 gATa aY |4l ¥ §ig
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ey wrew @ o S w5 o fx
F A1 FATH I FLT gH I 99 &Y
TR FAT AR § 9T R R RTE AR
ST 8 | S 0 9 g A g =
AT S5GT ¥ T AeE ¥ @ & ar
Al 2mar fr g ¥ FEA H Q759 @
fFamFE A I araa g ?

g A Az } fr g Ty
ST FZ AF ZAL STATHT FT qAA 3
feFm T ma@ g ag @ AR AR &
FIT § —

“A strong agricultural base is
a pre-requisite of national secu-
rity”.

“Industry is essential for de-
fence”.

Ffa @t IITT 29 1A AT 07 FIEr
S faar war & 1 g9 fam § w oo
g% 2 91T 39 wia #1 auT o fREw
TAT F | T AT CATHEAC FT AT
gEam A gE e fFait sm ¥ A
F g WTe #% 1 IT0T 31 A AR
AT FT TAA El, AL AT AT HIC
HAAT TEI &l AFAT | IT TCH AgT
Frot e faar s o2 & 9 aF
¥ @EE g uArEET fafaedy @
=12 faqa eam 3 T g | |@rE, I A6
fawret wrrfe & &t w7 Sy foar o
@ & afFa forg afmme § Qiar afaw
qQZ A @R G F IARA F A7
F FT a9 a1 7 707 F707 §F OATHEA
FOF &1 A< FFaY &7 eyra 740 2 1 AN
ot 7 & 7 o o fF 29 &1 ww
IR FGTT fAAT FaT & 37 41w
g ¥ e fgay AT & 1 94 F1 (296
R TFATH F4T § TR A9AT AT ag
A FI0TT F1 A 1 F g £ oza
"X CFer= fafaees faav eqmr 3 v
feamt F1 oY +ft farFd § 991 T T
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oI %1 "fas IaEa 5 F fag
afFr g 1

fFart & g @, g 71T faat
w1 TafaT e G w1, WS
TAF FAC FH IART TF T AR
2 T3 g F oAvEl FT W AR G,
FYAAT T AN AT & ITRL ATE A A
FTT O T | AT ATAT T FF 4 AT
a7 2 w17 2L ow F1 977 2 R afT arEt

CHE e ey Ay £, Y AT AL A

g 91T oF At AT 919 8 TTag
TAFT eTF TET T DA & (AT
TN AT ATAF AN

¥ FIF T FT TT oA B
o IR A I DI A 4R
a1 ¥ fF g7 ama &1T & 447 wraf
H—gaTT 3= AT gifar 32 9t arar
TAT & IT (AT WTAT A foo—¥Yo TIA
FTEF I
/g7 eq Moy fAry 7, IT9
517 |31 AT OF fFfew 0 AT
AT EII AT F g v &0 &
Q3T AR g F 37 9Fw & WA
FIIT F FIN WAIT A | WA TeId
gaie vy fad wzm fr w27
TrTd 7 AT 6 FT & &7 FF
faima foata s =T Argt AR
FAC W AT T F A w41 &
ST WA AN (AT T

7RI A &L WAl & % F
Fr w7 fF& TMAIARA TTEDNT MY
TIRIAET 331 31 4@ md § Ak
g9 TZY ¥ % ari-grt gawr 977 7
a3, AFT THIA-E 5 GSEIT &7 qiE
& A KS AT AIZ A A F, aE
AIETHT I3 749 gIaT T
frerdt & 1 A1 wwAr gRgT AY A%
AT &, ITRT &Far Frerar v A5 1)
afz 1§ grzi {eegrT s w©wT g,
&1 IaF AT 7 A0 327 A1 AT @l
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% zafaw @ ety wAw adt
T g, a3 A T F 1 o3w AR
STEA FT S0 *AT AR )

zar wgrafge Tegafa M & -
HR@T, F-ACLET  arary, -
witfea qafz 91T 9@ UF T
Tace Wrsarr fz g @ 4 &
& qam T & eqfre 9 §
AR TEAGAT 7 &% wag sl |
T §a AR & 7T uF w1 AW A
T At qfET T &1 Avar 5 o
AT =7 IF @ AT TE F A T R
wig F ot faera, arfafeas o aard
AT @Y §, ITF FICF FT GTA XA
w1 "twr faqr, gaq #5 w3z @
§ 1 &% § g0 q@ar g 5 e
wivifes damda & a2 7 W T
femmar aiv 7T & 5 g aT oW
TET Y AT F AYT gT 0 A @y
%, aetfea’y gas fasee fardia & 0
AT G FAAT q7 § 0F FA A
ez @amAT . a@ e A
1 A, "z A3z, afag w-wirefer
s § ofafas st Ea
1 wAMA & fF et awe SgwEy
adr &, W T ar afrT st
F FW FET & AT T FT F5aQl & |
TR FATET A7TT &7 47 I&F 2 |
WIS FY Framaiear g 7T #7 g
§ aga adt frart 2, dfr 7
fdsar & 1 9 afaw  Fraaifa
AT FORE @ wW ad
FL gRAT & | WIS SrETEES W
F T ¥ BRE TE w8 oA
fomm 47 o w1 21 AE ¥ o g,
o9 IF A s fawiw ad .y oAk
fae o 7 T s IT R A @
2| W G g $iF aE ¥ ww
F7Ar O, aY 7z feafy 7 @t
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Aemaiew weeafa ot 7 faorer F59-
¥z W st dF@wEe
F FHI AT aCF 0T e faEr # )
H o FTARTE 7 Sgi aF A F
fagrl ST faord A R, 99 &
FRFAT &1 749 §, § faemw AF E,
AT s A agaFw @ Iar ¢
R A T =R § FEA A, ar A FEW
fr weaf 2t gaewiz ga sfedam v
T W F@ G HAY X o T
et § & e J St wieea feame-
#z, dfo =0 o, &7, e feme-
¥z, o femenz &, 7 @ awive
¥ @ Tl s oA 9T
TR FA A FH T g7 7 e
qF T AZET g, IFS g1 kaa gEr
F grar 2 fwamt o S gRy F=
qzh aq a2, S fF agw, do,
H amat & o arfva 8 e 21 qEr &)
O g EE A gAmT AT aa
& T gAY, |@1g, di9 Aqg arel A
2 1 afe 7z = qyiae readdza / f1
Aaad F% F fFar 94, a1 saver wear
TR T T AL IT F AL 4T
TF qgT AL WG F TN (A wwa
g famsr siw-mfegr < Shedt @t
g Som-nfeaiar aga qg A
w9 gAT 2, gais IF I I
frsfaas @t faemr 2@ F fau ar
o mmE A e & oSw -
arfeat FY =G AT AFAT § | HAS
FEm fF @A FrA off @rEd
®T e AT g |
Dr. P. S. Deshmuokh (Amravati):
Mr. Speaker, as the time ig wvery
limited. I must confine my remarks
to only a few important matters which
I consider it necessary to emphasize.
I am wvery happy that most of the
members are deeply concerned with

all of them and they have been urg-
ing the Government to take some suit-
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able steps in those very matters
which are causing equal concern,

Omne of the biggest problems facing
the agriculturists in this country is
the price that they get for the crops
that they have raised. Many hon.
Members have referred te this point
and the last speaker also emphasized
the need for early action in the mat-
ter. Government also accept the con-
tentions of the farmers but, I am
afraid, they have not been able to do
anything. Only this morning there
was an assertion or statement in the
papers by Shri Patil that “fair return
must be assured to the agriculturists.”
At the same time, we find that no
steps are being taken whenever the
prices are falling. The President has
also emphasized the importance of
agriculture; so does the Prime Minis-
ter now and then, Ome of the effec-
tive steps indicated by my friend who
just sat down is streamlining the
administration, so far as agricultural
production is concerned.

Nowhere else in the world is exten-
sion, which always refers to agricul-
ture, divided into two separate parts.
Unfortunately, in this country there
is an extension directorate in the
agricultural department as well as a
Community Development * Department
which are supposed to do exactly the
same thing. What we have done is to
divide one acivity into two and then
we ask angd strive for co-ordination
and co-operation. I hope at least the
Chinese invasion will bring us to our
senses in this matter. This is the
almost unanimous demand of anybody
who understands agriculture, irres-
pective of whether he is a member of
this House or an expert in agricul-
ture. The Indo-American team ap-
pointed by the Government of India
to consider the administration of ex-
tension in the country has unani-
mously recommended or stateq that
the way in which agricultural produc-
tion is being looked at is haphazard
and that that was not the way to do it.
T also do not ynderstand how after the
establishment of Panchayati Raj Com-
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munity Development can have any
locus standi or any separate existence
The BDOs and the agricultural depart-
ment officers have now been transfer-
red to Panchayati Raj and yet the
Community Development Department
has not shown any signs of even
diminishing the personnel under it
The President speaks about economy.
We know the way in which Govern-
ment economises. It always lays
down a percentage.

Mr. Speaker: It i= always better if
a reference is made to the address of
the President than to the President
himself. The reference should be to
his speech, instead of naming the
President,

Dr. P. S. Deshmukh: By my refer-
ence to the President I was alwayas
meaning his address to the members
of the House. He has pointed out in
his address that measures of
economy are being implemented.
It also says that efforts are being
made to stop waste. But what gene-
rally happens is that at the time of
framing the Budget or even in bet-
ween the Finance Ministry asks the
Ministries concerned to cut it down
by about 10, 15 or 20 per cent. This
is not the way to economise because
generally—and it is my experience—
only the more beneficial activities are
cut down.

Shri Harish Chandra Mathur
(Jalore): Do you not kcep a margin
for that while fmaming your Budget?
You already keep a margin that you
have to cut it down by 10 per cent

Dr. P, S. Deshmukh: There might
be some little margin but it is not
there always., Generally this economy
descends only upon those things which
are of greater importance. 1 will give
you an instance. We had worked out
a scheme for training of young far-
mers for which only about six training
centres were to be established in India.
There was a provision for that in the
current year. Everybody, that Iis,
the Planning Commission. the Com-
munity Development Ministry and
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the Agriculture Ministry, had agreed
and tne expenditure ino.ved was only
about Rs. 60,000-. Yet, tne emergency
descended only on those Rs. 60,000)-
taough it was admitted that this was
imporiant and necessary. This is how
the economy is exercised.

The President’s Address also refers
to the intensive agricultural produc-
tion programmes. But what is going
o be its effert? I think, this pro-
gramme will not give the results and
Ltz farmers will be averse to taking
the advice of die Deparments to pro-
duce more if the present situation
continues. HRecently I went to Kerala
There in the two pickage programme
district it was claimed that the pro-
duction of paddy had increased by 25
to 30 per cent. Granting that this
has happened, wiien we see that the
price of rice there has come down from
Rs. 210)- to Rs. 160!-, just see, examine
and consider the situation of the far-
mer. Im order to produce more, natu-
rally, he must have put in greiter
labour, he must hive bought better
seeds, he must have probably taken
more loans from the co-operatives and
thus produced more. He has added to
the availabi ity of food in India, but
what is his budget going to be? It is
going to be a minus and a deficit bud-
get. He has not only lost all the extra
expenditure that he has incurred, but
he is going to get on the whole less
money than when he produced less. If
that sort of thing is going to continue
the purchase programmes are bound to
fail. I would, therefore, appeal to the
Government to come forward and re-
medy this situation. This refers to the
rice growers of Kerala.

Now the turn of the wheat growers
is coming very fast. There is a bum-
per crop all over the country and
already the prices are falling. T think,
Government has come to the conclu-
gion fhat Rs. 14l a maund shou'd be
the least price which a farmer should
get. If it is correct, then, let them
announce it, For heaven's sike allow
or ask the co-operatives to purchase
it. Government has made an illegiti-
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mate and illegal profit of crores of
rupees on the sale of fertilisers. The
Government was not entitled to do
that. I hope, some farmer will go to
the Supreme Court and get a writ
from the Supreme Court that the Gov-
ernment was not right in getting this
profit from the sale of fertilisers be-
cause they ‘had announced that they
were going to sell the fertiliser on
no-profit-no-loss basis. Yet, 1 think,
last year a profit of about Rs. 12 crores
was made.

-

But apart from that, ] have a con-
structive suggestion to make. I do not
want merely to condemn the Govern-
ment. Let them pool this profit made
out of the sile of fertilisers and set
it apart with additional, at least equal
amount from their own revenues for
tae sake of helping the co-operatives
to purchase foodgrains so that the
farmers' interests do not suffer, If
they do that, then alone some incen-
tive for the farmers to produce more
will remain. !

The last speaker also pointed out the
condition of the co-operatives. A very
large number of people are going into
fae co-operatives but there is a large
number of co-operative which are not
viable. Unfortunately, the hon. Prime
Minister himself intervened in it
There was a Survey Committer’s Re-
port which was accepted by the Gov-
ernm-nt. One fine morning he got up
and said thnt in accepting fhose re-
commendations, they had made a mis-
take. The mistake has been pointed
out by many people including a man
like Shri V. L. Mehta, But unfortu-
nately that is not being yet corrected.

Lest my time should be over, I
want to refer to a very vital question
which, unfortunntely, very few ‘hon
Members have touched upon. T refer
to the condition of other Backward
Classes. During the time of Maulana
Abul Kalam Azad a sum of money was
set apart for grant of scholarships to
backward classes. T am sure, all these
other Backward Classes will always
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remember Maulana Azad with grati-
tude. They were given scholarships
along with other Backwarg Classes.
At the present time what does the
term ‘Backward Classes’ mean? It
means only the Scheduled Castes and
Scheduled Tribes, Taere is an attempt
to obliterate the facilities which were
given to the other Backward Classes.
This is completely wrong. A lot of
praise and publicity is being given to
certain decisions of High Courts and
so on on the subject. That merely
indicates from what castes......

Shri Harish Chandra Mathur: There
is a recent circular from the Home
Ministry that it has to be not on the
basis of caste but of economic stan-
dard.

Dr. P. S. Deshmulth: That is what
I do not want. I want the facilities
which were given to people on the
basis of caste to continue. You may
call me a retrograde man or a reactio-
nary person, but those facilities which
had been given once must not be dis-
continued,

Shri Harish Chandra Mathar: Even
if he is a Minister’s son?

Dr. P, S. Deshmukh: No, you can
put a financial limit, but the facilities
and scholarships which were given
ought to continue. Otherwise, it will
lead to lot of trouble, T would like to
appeal to the Home Ministry that faci-
lities given once ought not to be dis=
continued.

Unfortunately, what Shri Datar
had given was also taken away later
on. He had issued a circular saying
that wherever there are not sufficient
number of Tribal or Scheduled Castes
boys available for admission in tech-
nical institutions, the vacancies should
be given to the other Backward Clas-
ses. Later on, a circular was issued
by the Home Ministry withdrawing
that circular. T think, it is wroneg. It
is all very well to talk about casteless-
ness and so on. I cap understand that,
But these are all protestations and
hypocritical talk. Everyone of us is
steeped in caste There is not a
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shadow of doubt about it. Some people
succeed in hiding it wlereas other

people do not.

Who had designated these castes as
Backward Classes? It was the State
Government whg had indicated that
these castes are backward. Many of
the Scheduled Castes people admit
Miat these castes are more backward
than even the Scheduled Castes. Yet,
an attempt is being made in the name
of castelessness which is nowhere to
be seen to deprive these people of
these scholarships. Taey have never
asked for reservation in employment.
All that they have asked for is the
continuance of the scholarships. When
vou feel that everybody has come tor
some minimum leve!, you ¢in discon-
tinue them, but till then this facility
should not be taken away. So, I hope
the kind Home Minister who is
sympathetic and very just will see
that he does not force the pace of a
very desirable social reform. There
is no doubt about that. I for one can
speak with great emphasis because I
have mwvself never believed in caste.
I had the ocurage to marry out of my
caste 36 years ago. So, I am an oppo-
nent of caste; I am an enemy of caste.
Yet, I feel for these Backward Classes,
for those people who are grouped
under that. To deny them these faci-
lities is today a disservice to the
country as a whole

Lastly, T would like to say that I
feel rather disappointed with the Add-
ress of the President because I agres
with the contention even of the Oppo-
sition that there is no semblance of
an urgency or an emergency indicated
in the Address. We have got an oppo-
nent whose every citizen works at
least eight hours a d*v. We do not
know-—we are in such darkness—
what roads, what aeroplanes, what
preparations are being made across
the border. Yet, so far as we are
concerned, there is hardly any indica-
tion of what threat lies before us. I
suggest that there should at least be
100 Sainik Schools started. There
dhould be arrangements for recruit-
ment to the rank and file, not merely
by advertising and interview, but
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certain institutions should be estab-
lished so that property traimed and
equipped persons with a proper men-
tality and spirit will be available to
us for our Armed Forces.

Shri S. Eandappan (Tiruchengode):
Mr. Speaker, I thank you very much
for giving me the opportunity to make
my maiden speech,

13 hrs.

[Mgr. DepUTY-SPEAKER in the Chair]

We had been listening to many
learned speeches on the Motion of
Thanks. Though in agreement with
the sentiments expressed in the Add-
ress in general, I am greatly dis-
appointed, disconcerted, even a little
shocked when I find that there is mo
mention of any steps proposed to im-
prove our lot. There is nothing new
or unwarranted by facts in our com-
plaint that the South is neglected

I got elected to this House on the
13th of August last year. On the 17th
of the same month, The Eastern
Economist, in one of jts leading arti-
cles, critically analysed “The D.M.K.
Victory at Tiruchengode”. With your
permission, I would like to quote cer-
tain relevant passages from that
article:

“The announcement on Aug-
ust 13, that Mr. S. Kandappan the
D.M.K. candidate Oct.,, ctc . . .
must cause the Congress Party
furiously to think."

I am afraid that their ferocity result-
2d in envisaging a blanket ban on our
party. But, the editor had something
else in miad when he said that the
Congress must think furiously. For,
further on, he says:

“There is some considerable
doubt whether, in fact the South
even as represented by the Con-
gress Party is at all satisfied with
economic progress being made in
all the four States, Madras,

. Andhra, Mysore and Kerala. In-
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deed, the Minister of Finance of
Andhra Pradesh, Mr. Brahma-
nanda Reddi, writing in the Fin-
ancial Erpress has quoted criti-
cally the Indian Institute of Pub-
lic Opinion figures to show that
the progress in the South has
been lower in the Second Plan
and ig likely to be lower in the
Third Plan than comparable areas
in the North, West and East. This
follows on Mr. Venkataraman's
forceful statement nearly a year
ago at a meeting of the National
Development Council based on the
same figures, not yet refuted. It
cannot, therefore, be suggested
that the D.M.K. accusation that
there is discrimination against the
South is entirely the slogan of one
Party. It is not indeed clear that
even if it were a slogap of one
party, it would greatly affect the
structure of political opinion. The
volume of economic discontent in
the South is large, much larger
than the Central Administration
in New Delhi is willing to recog-
nise.”

Instead of heeding to this voice of
reason, the Government dreams of
solving issues by curbing the activi-
ties of the D.MK. Whatever stand
we may take in regard to the pro-
posed 16th Amendment of the Indian
Constitution, the result will be the
same. namely the dethronement of
the Party in power in Tamilnad in
the 1967 elections, or even before if
the people are willing. Removal of
regional disparities will go a long
way in consolidating the unity of
#his country about which the present
Government seems to be so much in-
terested. I am at a loss to under-
stand why they deliberately miss the
track. T do not wish to deliberate
more on this except quoting a few
more lines from the same article:

“The Congress Party can only
ignore this warning at its peril
Even the tremendous figure of
Mr, Kamaraj Nadar will not be
able to arrest decline, unless
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positive measures are taken both
to control prices and to accele-
rate economic development in the
State of Madras. It is likely, if
the economic discontent can be
significantly allayed in the next
three years, far less will be heard
of secession. In any case, a policy
of economic development for the
South beyond the Plan must be
conceived without delay.”

The poverty that afflicts the South
is great. Particularly the position of
Tamilnad is appalling. There can't be
anything more miserable than to be
poor. To borrow an expression from
our poet Valluvar:

“One may sleep in the midst of
fire, but by no means in the midst
of poverty.”

Especially, 1 would like to draw
your attention and the attention of the
House to the dnameless beggary that
is still predominant in our part of the
country. Anybody who visits our
place can see innumerable beggars,
men, women and children, roaming
about, half naked. It is a disgrace to
this country. There can't be any ex-
cuse for this Government to allow
beggary to thrive in this land after
sixteen years of Independence. I must
say that this Government has failed in
discharging one of its constitutional
obligations. If it thinks that is is
answerable only to God and God
alone, let me here recall a saying from
our sacred Kural:

“If the Creator of the world has
decreed even begging as a means
of livelihood. may He too go beg-
ging and perish.”

It is Hegel, I think, whho described
State as “God walking on the Earth”.
I am afraid, if this dishonourable state
of affairs continues uneffected. even
the most tolerant among us will be
tempted to view this Government as
“Devi]l Incarnate™.

1 hope the Government will take
some steps for the sake of retaining
their power if not for the betterment
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of our people. Much has been said
about the failure of the Government
1o control prices. While the cost of
production and cost of living is shoot-
ing manifold, making the poor pea=
sants borrow more and more, barter-
ing their all, the Government is allow-
ing tae prices of foodgrains to go
down. Can anything be more suicidal?
Any layman can understand that our
economy will be sounder if the fall in
prices of foodgrains were preceded by
a similar fall in the cost of production
I am apprehensive that this pyramid
on its peak, this topsy-turvey eco-
nomy, trying to move on its head,
may topple down at any moment, des-
troying the security of a peaceful
living on both fronts, rural and urban,
As has been rightly pointed out in the
Presidential Address. we all know
that “A strong agricultural base is a
pre-requisite of national security”. I
would ask one pertinent question: is
there any scope even at the end of the
Third Plan of achieving a strong agri-
cultural base? 1 think I am correct in
stating that as early as 1951, this Gov-
ernment had arrived at a conclusion
not to import foodgrains from abroad
Even after twelve years since that

.conclusion, we are still importing, and

what is worse, the import had been
steadily increasing, reaching its high-
est in 1960-61. It is regrettable that,
with all its trumpetings about Grow
More Food campaigns and package
schemes, the Government had miser-
ably failed to achieve self-sufficiency
in this vital sector. T am told that our
Food Minister is now busy with his
“Eat more Iddlies” campaign. We will
be only too glad to comply with his
request. But, let him take care that
the supply is adequate to meet the
demand of the growing numbers.

I pass on to another acute problem
which, if it is not attended to in time,
may lead to an increase in the num-
ber of beggars. I mean the crisis that
is facing the handloom industry.
Weaving is an honourable trade and
occupies a place next only to agricul-
ture. Let me humbly submit in this
House that the Government can
afford to be perpetually in search of
markets for the export of handloom
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fabrics, whereas the poor weavers
cannot afford to be in perpetual star-
wvation. The search for foreign mar-
kets, ever changing and un-reliable by
its very nature, will not solve the
problem. The handloom industry is on
the brink of a very grave crisis. The
Government will do well to concede
the demand of the weavers to reserve
certain varieties of cloth exclusively
for handloom T feel it is high time
unless something enduring is done to
sustain the industry against the un-
equal competition from the mills, tens
of thousands of weavers may have
to face an even worse fate than that
of fhe goldsmiths.

As regards the Gold Control policy
of the Government, | really feel sorry
that this Government, in its jealousy

, for the rich metal which it did not
possess much, debased the metal itself.
Instead, they might have enforced a
ceiling on holding as some honourable
Members were pleased to suggest. The
question of Thali is a sentimental one
in the South, When Shri Ranga drew
the attention of the House to this par-
ticular matter, some hon. Lady Mem-
bers from Andhra Pradesh intervened,
saying that they could defend them-
selves. None doubt their strength to
defend themselves. I may tell that it
is not a problem for them only. I do
not know whether all will be pleased
with this 14 ct, gold. I have seen orna-
ments made of 14 ct. gold: Let me re-
mind this House and our Finance Min-
ister the dictum that all that glitters
is not gold.

In the statement laid on the Table
by the Finance Minister on the 20th of
this month, he says, “not everybody
who calls himself a goldsmith is de-
pendent wholly on the making of orna-
ments”. As far as Tamilnad is con-
cerned, I can challenge this statement
and the truth is far from it. If there
is ever any artisan who is completely
ignorant of any other trade except the
one in which lhe is engaged, it is the
goldsmith. It is also curious that our
Firance Minister has taken eo much
pains to prove the smallness of their
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number. Granting that their number
is small, does the Minister mean to say
that they can be allowed to rot for
the sins of the rich and that of the
smugglers? His life is as worthy as
that of our Finance Minister's and let
me, with vour permission, quote a few
lines from the immortal Shakespeare:

“The poor beetle that we tread
upon

In corporeal sufferance feels a
pang as great

As when a giant dies.”

No less a person than Shri Sri
Prakasa, former Governor of Madras
and then of Bombay, in a Republie
Day article in the Indian Erpress has
got the following to say:

“I do not pretend to understand
much economics either of gold
ornaments or of paper currency.
But, like many others, I have a.so
wondered how the accumulatuon
of gold in Government coffers can
fight the war.”

And then he asks:

“If it is to lie fallow in the
vaults of banks treasuries, it seems
that it can fight the war from there
as well as it could have done
from the necks and hands of our
womenfolk.”

I am in complete agreement with th-ze
words,

As for his aim at social reform, I
can only say that it is ill-timed. I in-
sist with all the emphasis I can com-
mand that something must be done
immediately for the sake of goldsmiths
as well as for the sake of gold.

This problem of employment leads
me to that of population. While in-
augurating the seventh International
Congress on Diseases of the Chest at
New Delhi on Wednesday last, our
Prime Minister is reported to have
expressed concern over this, ‘the most
elusive and serious internal problem
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in the country today’. He also seems
%0 have stated that ‘We have to con-
tinually strive to find ways and means
#o0 check this menace’. Our Tamilnad
Government which is always liked for
its good behaviour and obedience, by
the Centre, worked itself to its full
capacity and checked the population
growth considerably. But with what
result? Do you think that it goes un-
rewarded? I regret top state that
Tamilnad is going to lose three seats
in the Lok Sabha if an election comes.
My State could have expected any-
thing but this. I can only wish that
our Government in Madras learn some
wisdom angd arrange their affairs pru-
dently with the Centre,

Before concluding, I would like to
draw the attention of the House to a
very, very important matter, We feel
proud about the slogan that we have
given to the world, namely peaceful
coexistence, 1 would like to know
from my generous-hearted Hindi-
speaking friends who are almost scat-
tering their good-will, if I may say
so, for the good of mankind, whether
they consider that their own country-
men in the South are at a loss to co-
exist peacefully without a compromise
on their freedom of expression. It
may take days to exhaust all that I
want to say on the language
problem. 1 shall confine myself to
one or two observations. When I took
my affirmation in Tamil before you,
Sir, in the august body of this House,
I was verily elated and falt proud of
my freedom, but when the House
proceeded with its business, to my
uttar dismay, I found myself all of a
sudden converted into the position of
a deaf and in no way better than a
deaf while so many Hindi-speaking
friends, advantageously placed by a
mere accident of their birth, were in-
dulging in the luwxury of speaking in
their mother-tongue. How painful,
wounding and even humiliating it
was to a self-respecting man to be
dubbed as an inferior when he was
deluding himself that he would partake
in all the deliberations of the House
like any other sitting along with him.
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This country is said to be the
seventh lacgest in the world. Is it too
much to ask to provide for a system of
simultaneous translation? In 1958, the
Government of Madras has drawn the
attention of the Centra] Government
to this important matter. In its memo-
randum on Official Language, at page
12, in paragraph 41, we find the follow-
ing sentence, which I would quote
with your permission:

1236

“While endorsing these views as
far as they go, the Government
cf Madras would invite attention
to their suggestion that considera-
tion should be given to the propo-
sal that a system of simultaneous
translation should be instituted in
the Parliament.”.

The man who was mainly responsible
for this move now occupies a position
in the Centre. I wish him well. But
it is mortyfying for us that he seems
to have forgotten him earlier petition.
Perhaps, he is busy learning Hindi to
please his Hindi-speaking friends or
bosses, I know not what.

As long ago as 1952, a well-known
scholar of international repute,
Dr. A. L, Mudaliar of Tamilnad sug-
gested in a letter to the then Speaker,
Shri Mavalankar that a system for
simultaneous  translation may be
installed in the Parliament. In the
reply he received, some difficulties in
executing his suggestion were pointed
out, the main difficulty being that it
would retard the development of
Hindi. If such is still the motive of
the Government, [ may bluntly tell
them that all their tall talk about
parliamentary democracy is nothing
but a myth of megalomaniacs. I am
afraiq that this Government in its
intoxication with the love of Hindi is
ignoring the elementary claims of
different nationalities.

Mr. Deputy-Speaker: The hon.
Member should conclude now.

Shri S. Kandappan: May 1 have
five minutes more?
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Mr. Deputy-Speaker: He should
try to conclude now. Still, we have
a large number of speakers who are
wanting to speak.

Shri S. Kandappan: We have got
still 20 minutes left for our party, and
;mbo-dy from our party has spoken so
ar,

Mr. Deputy-Speaker: The hon.
Member has already taken 15
minutes. He should try to conclude
now, 1

Shri 8. Kandappan: There annot
be a more dangerous slogan than ‘All
in Hindi' or ‘All for Hindi’. Slogans
can work havoc when they are put
forward without adequate considera-
tion of all their implications. Only
the other day I happened to look at a
Fiat car with its number-plate in
Hindi. There is one Khadi Gramod-
yog Bhavan at 24 Regal Buildings,
where a few days ago, I purchased a
blanket. 1 could not make out any-
thing from the cash bill because
everything including the numbers
had been written in Hindi. The

fanatic way with which the spread
of Hindi 1is envisaged ig realiy
amazing. My friends are re-

peatedly telling me to learn Hindi, It
is for me to decide. In case they
force, as in fact they are doing at pre-
sent, my answer is that I hate it. To
declare Hindi as the national language
simply on the numerical strength of
its speakers is like declaring the black
cock or the crow instead of the pea-
cock as our national bird.

Shri Elayaperumal (Tirukoilurse): I
rise to support the motion moved by
my hon. friend. It is a privilege for
me to associate myvself with this
motion for thanking the President for
his gracious Address.

The President's Address contains
many vital things. Though it is short,
the contents are great. This country
owes a deep debt of gratitude to our
national leaders for their part in our
struggle for Independence, and, there-
after, economic regeneration.  They
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have spent long vyears of hardships
and suffering. But my hon, friends
in the Opposition Benches, without
realising the past and the present his-
tory are ecriticising our Government
and their policy.

The policy of non-alignment follow-
ed by our Government has been a
great success. We have completed
two great Five Year Plans, and now
we are in the middle of the Thirg Five
Year Plan. We have constructed
dams, and we have produced power,
and we have also made available to
our farmers  better seeds and
fertilisers. But I do not think that we
have achieved so much of increase in
food production. What is the reason?
There is something wrong with our
policy in regard to agriculture. Un-
less we are able to fix a remunerative
fair price for the agricultural pro-
duce, I do not think that the agricul-
turists will take interest in produc-
ing more. The price of foodgrains and
other things is increasing day by day.
I request Government that the price
level should be maintained.

Now, I want to say something about
agricultura] labour. Agricultural
labourers are suffering very much.
The Minimum Wages Act was passed
in the year 1948, and the time-limit
was also extended three times for
bringing it into force, but it has not.
been implemented in all the States.

We have heard so many speeches
during the last four days, and those
speeches contained charges  against
Government. But it is true that the
Members spoke from different angles.
When the country is in crisis, I can-
not understand why our Communist
friends are making a huge cry against
the UK and USA Governments instead
of appreciating their timely help to
India. I am reminded on this occasion
of what our Prime Minister has often
remarked, namely that there are
various kinds of superstitions in the
country. I believe that superstitions
in religion are somewhat less dan-
gerous compared to the superstitions
that we are practising in politics and
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economics, I am afraid that unless
the Communist Party of India is able
to free itself from these kinds of
superstitions it will lead the masses
from bad to worse. I would reguest
the hon. Members from the Commu-
nist Benches not to create any con-
fusion among the labourers,

Now, | want to say something about
the DMK. My hon. friend Shri S.
Kandappan has spoken just now. I
do admit, that he cap criticise the
policy as he has done, But I am sorry
to inform the House that my  hon.
friends from the DMK want to go
back and secede. I am not prepared
for that, and the people of the south
will not accept that. The DMK
themselves have no faith at all in
regard to their policy. If I go into
their old history and the new policy,
it will create a bad atmosphere. But
1 will say thi:. First, they called their
movement the “Self-respect Move-
ment”. Then they changed it into
‘Dravida Kazhagam' After their
leader’s marriage, they came out from
Dravida Kazhagam and formed an
association called ‘Dravida Munnetra
Kazhagam'. They have no faith in
God. Now my hon. friend is pleading
for ‘thali’.

Shri S. Kandappan: I quoted from
Valluvar., It is not my own.

+Mr. Deputy-Speaker: You had your
say.

Shri Elayaperumal: They have no
faith in religion. They have no faith
in God. They have no faith in ‘thali’
also.

Shri S, Kandappan: I quoted from
the Poet.

Shri Elayaperumal: They have con-
demned not only our national leaders
of the north, but also religion and
God. Now they have joined hands
with Shri Rajagopalachari, who has
faith in God, and the Swatantra Party
which is not in favour of the labouring
classes. They have no affinity with
the poor people; they have no sym-
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pathy for the downtrodden. They are
creating confusion amongst the young-
sters in the backward classes, espe-
cially the Scheduled Castes, with the
help of some cinema stars in Madras
State. I request Government to take
note of this and deal with the situa-
tion.

There is a verse in Tirukural whose
author my DMK friends very much
love:

“Palkuzhuvum pazh seyyum

utpakaiyum vendalaikkum kolku-
vumbum sera illadu Nadu”.

It was stated by the great saint, Tamil
poet: "What is a true nation? A true
nation should not have too many small
‘or petty groups consisting of greedy
and unscrupulous people who create
internal trouble which jeopardises the
smooth running of the Government'.

I wish ta say something about the
language policy. We have accepted
Hindi as our natiomal language. No
one in this country should deny it.
People in the south are taking keen
interest in studying Hindi. But I re-
quest hon, Members. and the House
and people outside not to press it, If
we want to help the nation or the
nation's language, I request them not
to press it by force. If you press this,
it will create and bring about a bad
result. [ make a plea to hon, Mem-
bers, especially the Hindi-speaking
Members: If you want to unite India,
it is better ‘o allow English as an asso-
ciate language after 1965 for govern-
ment purposes, Otherwise, it will
give room to the anti-social elements
in the south to carry on their activi-
ties.

I welcome the gold control policy.
At the same time, I request Govern-
ment to put a ceiling on individual
gold holdings, Lakhs of goldsmiths
are suffering due to this new poliey, I
request Government to provide alter-
native jobs to them so that they can
earn their daily bread.

I want to say something about the
crores of the down-troddem people.
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We are more than six crores in India.
We believe in Hinduism. But un-
fortunately, these people are neglected
not only by the illiterate masses
but also by the educated, and even
politicians. The Father of the Nation,
Mahatma Gandhi, was a unigque per-
son. We continue to pay homage to
him, He considered it as a national
problem and was working until his
death for the cause of the down-
trodden. Nowadays, the political lea-
ders are saying that it is a communal
problem. No one is prepared to bring
it before this House, when there are
not even equal oppoiiu ities or equal
rights in society.

What would be the fatc of *.acse six
crores of down-trodden people? Most
of them are agricultura, labourers.
They are semi-starved and half-nak-
ed. They get inferior foodgrains for
their daily food. According o the
Constitution, Untouchability is abo-
lished. But it exi#ts everywhere even
today, The Minimum Wages Act was
passed in 1948, But it wa- not imple-
mented. 1 request Goverament to
instruct all States to implement it.
The Untouchability (Offences) Bill
was passedq by the House, but the
executive authority is not implement-
ing it well.

I would ask the Government only
two or three questions, How many
Scheduled Caste people are appointed
in the foreign service or in Embassy
service? How many educateq Sche-
duled Castes have been given posts in
the foreign service? Ilave all the
Minisiries and heads of Departments
filleq up their quota reserved for
Scheduled Castes in  appointments
from 1947 to 19627 People may think
these are silly questions. They may
be silly questions, but these are things
which have not been implemented by
us from 1947 to 1962, I request Gov-
ernment to take all these things into
consideration and do the needful for
these unfortunate people.

With these words, I support the
Motion,
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Shri L. N. Bhanja Deo (Keonjhar):
Mr. Deputy-Speager, Sir, [ thank the
President for his excellent Address in
which in very few words he conveyed
the sentiments of the entire country.
The President has rightly spoken of
the need for the unity of the nation
in this hour of our trial. It appears
from the debate, to which I have
listened all these days, that the unity
of purpose which was witnessed
throughout the length and breadth of
the country after the Chinese invasion
is gradually vanishing, and some of us
have again starteq thinking in terms
of parties and other sectional interests,
This is a wvery undesirable develop-
ment which should be discouraged by
all those who have Jove of the country
above al] other things,

The sense of national unity most be
strengthened becauze the Chinese
threat is not yet over. As a matter of
fact, chanceg of breaking of the cease-
fire are always there. The Chinese
have agreed to the Colombo proposals
only in principle. We do not know
what are actually are their reactions
to the details of these proposals. T
would like to say that this period of
respite should be utilised for streng-
thening our defences so that even if
the Chinese break the cease-fire sud-
denly, we may not again be caught
unprepared. Naturally, for doing all
this there is nothing so essential as
national unity and the consciousness
of common objectives to defend our
beloved motherland and to repeal any
attack on our sacred soil.. It is only
in this broader context that I appeal
to all the hon. Members of the House
not to develop any sense of com-
placency, because the Chinese may
betray us again any day. We should
profit from our past mistakes.

In this context, I would like to refer
to history. Whenever India was
disnuited, the opportunity was taken
by foreign invaders to come
into our country. A similar thing
happened in the times of Chandra-
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gupta Maurya, but due {o the sagacity
of his great adviser, Kautilya, he
managed to bring Mudra-Rakshasa to
his fold, and with a united India we
could drive out the Greek aggressors.
When Jayachandra, in his feud with
Prithvi Raj, inviteg the Pathans to
come to India, Vishakhadutta tried to
warn the country of the dangers by
writing the drama Mudra-Rakshasa,
but unfortunately heed was not paid
to it and we had to pay the price, So,
I think we have enough lessons in
history. ang in that context it is
national unity that is of the utmost
importance in this hour of our crisis.

I say all this because I am inclined
to think that the Chinese will not rest
until they have achieved their objec-
tive, that is taking over the rich oil
fields in Assam, over which they have
an eye. We know how short of petrol
China is. It is also not outside the
mark to siy that the last two great
world wars were fought mainly for
0i]l resources, Kaiser, and his succes-
sor Hitler, tried their utmost to get
into the Middle East, but they failed.

It is quite common knowledge that
the Chinese have no oil resources, and
they dependg on the Soviet Union for
oil supplies, Some people even say
that the Chinese were forced to de-
clare a unilateral cease-fire because
the Soviet Union refused to supply
oil to them if they persisted jn their
aggressive activities against India, I
cannot say how far this belief is well-
founded, but this much is certain that
the Chinese have an eye on Assam
oil, and as such it is very essential
that we be vigilant about defending
this vulnerable part of our country.

We should learn from our past
experience as to how peculiar and un-
convertional the Chinese are in their
methods of war, and how treacherous
they can be to achieve their pbjectives.
So, the President has rightly summed
up when he said:

“The issue of the Chinese aggres-
sion has been and iz today the
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overiding issue before us, and
everything else has to be consi-
dered in that context.’

Now, I would like to make a few
observations about the Colombo pro-
posals. As I have stateg before, they
are not very clear in implication.
They are merely a means to an end,
that is, the vacation of the aggression
from our land.

In this connection, I would like to
say something about non-alignment
and our defence. The Chirere inva-
sion has been very useful to India in
one way, It has shown us who our
rea] friends are, on whom we can
depend for assistance in our peril
The great Western Powers .- the
Commonwealth countrieg th- wip 0
our rescue really deserve our sincorest
thanks. While the Soviet Union ti.cd
to dissuade China from persisiing in
its mad adwventure, the Western
Powers gave us military equipment
which was most urgently needed to
maintain our supply line in Ladakh
and NEFA, which couldq not to reach-
ed except by big transport pianes.
We should make the best use of the
goodwill that the Western Powers
and the Commonwealth countries
have for us as a result of the Chinese
invasion, and do whatever we can
to make our defences fool-proof
against any possible aggressor. For-
tunately we are a non-aligned coun-
try and so we are quite justified in
getting help from the Western Powers
as from the Soviet Union. Since the
Soviet Union would find it gifficult to
arm us against their comrades with
the same ideologly, we should mnot
embarrass them by dependine too
much on the so-called Sino-Soviet rift.
This rift is only a domestic quarrel,
and a news item in the Times of India
of Tuesday quoting from the Pranrda
is a pointer in this direction. T do not
want to take the time of the House by
quoting it in toto, but it is certainly
alarming,

Now, a few words about Pakistan,
The fourth round of talks between
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India and Pakistan are soon to be held
in Calcutta, and I certainly wish it all
success. At thz same time, I have my
apprehensions that the talks may fail
The reason is not that we are not con.
siderate to Pakistan, but because
Pakistan has never followed a positive
policy in foreign affairs. Its one aim
is to humiliate India in any way it
can. That is why she is now wooing
China, so that we may be blackmail-
ed, Pakistan is also trying to black-
maii the United Stated and is even
putting pressure on them not to give
us arms aid. But I feel President
Kennedy knows global strategy better
and so will not be misguided.

The struggle against Chinese ex-
pansionism is not an isolated problem
to be dealt with by India alone, It
is a world problem, and a threat to all
those who believe in the good things
of life, So, we should not fee] any
sense of inferiority in our making use
of the US arms for defending ourselves
against China, nor should the United
States feel any sense of superiority
that they are helping us. We are
fighting for the cause of the freedom
of the world, as the Allies did during
the last World War,

So, whether Pakistan comes to terms
with us or not, it is not our headache
alone. It is equally a matter of con-
cern to those who have encouraged it
by too much of spoon-feeding in the
past.

There are some who think that if
we do not come to terms with Pakistan,
it may attack us and it would be diffi-
cult for ug to face two enemies at the
same time.” But to them I would say
that even if you give the entire green
valley of Kashmir to Pakistan on a
platter, it would not give us any
assurance that it would not attack
India if it suits its interests, The whole
history of the creation of Paldstap is
a sad history of the pursuance of a
negative policy, and the same tradition
still persists sp far as the leaders of
Pakistan are concerned. They are to-
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day playing the role played by Italy
when France was attacked by Hitler.
The leading article in the Statesman of
the 26th instant on Mr. Bhutto's state-
ment at Dum Dum Airport on his way
to Peking is a pointer to the way the
wind is blowing,

Now about the emergency and
development. The President has right-
ly observed, and so also our sagacious
Prime Minister, that our industrial
base should be enlarged and the Third
Plan should be sp refashioned that we
can develop our defence potentialities.

As the time at my disposal is short,
I would end by quoting how the
President has concluded his speech
with the most appropriate words:

“Uttisthata jograte prapyu—uvaran
nibodhaza”

These are the words of a great saint
who was not content with the spiritual
development alone but also that of the
material growth of the country so that
there would be no poverty and squalor
in the country which is our goal in a
socialistic pattern of society to which
we are committed. This also applies
equally to the vacation of aggression
from our country. This is most apt
when we are celebrating the birth
centenary of this great son of India.

Shri Muhammad Ismail (Manjeri):
Mr. Deputy Speaker, while sincerely
joining in the wote of thanks that is
being proposed to the President for hig
kind Address to the joint session of
the two Houses, I regret that the
Address makes no reference or shows
no concern about a matter that we
see grdwing in the country—I mean
the imbalance in the economic develop-
ment of the country under the Five
Year Plans. I do not say the Govern-
ment are following deliberately a
policy to that effect but the policy they
are following makes certain regions or
certain parts of the country which are
a'l.ready rich, richer while allowing
certain other parts to remain poor or
become poorer still. You can see the
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difference or disparity between one
part of the country and another part.
This is a matter that concerns the
real integration of our country. There
is emotional integration as we have
seen during this Emergency and
wherever there is an opportunity that
shows itself up in the fullest measure.
‘We have all been witnesses tp the fact
that this emotional integration is a
real and live factor in the country but
now this emotional integration alone
cannot be sustained; it hag to be main-
tained by economic integration. I
regret that this kind of integration is
not being deliberately followed by
those who are in charge of making and
implementing the Plans. We do not
find that this principle of economic
balance necessary for the integration
of the country, for strengthening the
integration of the country is not being
kept in view by those who formulate
the Plans or execute them.

Members belonging to all Parties,
whether to the Congress or to the
Opposition parties have pointed out in
this House this disparity in the econo-
mic development between one part of
the country and another to a very
large extent. Therefore, any further
economic development of that State
can only depend upon industrialisation
of the country. But the industrialisa-
tion so far in Kerala has not been
much of a help. In place of a thou-
sand crores of rupees which this report
envisages as being indispensable for
the proper development of Kerala, the
first two Plans gave only about Rs. 79
lakhs worth of industries to KXerala
in the publie sector. Only one DDT
factory was established during the
first two Plans and the amount of
investment inyolved is Rs. 79 lakhs.
Of course, during the present third
Plan period an investment of Rs. 45
crores js being promised to the State
but even thig does not come near the
amount that is required, according to
the techno-economic survey. Kerala
which I have the honour to represent
is, I may say, the greatest sufferer in
this respect. It ig a rich in certain
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classes of agricultural resources. She
has to a large extent exploited those
resources but yet we find that she is
in no way benefited by the economic
development that is going on in the
country. It has got the densest popu-
lation in the country. It has got the
highest percentage of unemployment
and under-employment, though in the
matter of literacy it stands the highest
in the whole country.

Mr. Deputy-Speaker: Hon. Member
speak louder; he ig not audible,

Shri Muhammad Ismail: Educat-
ed unemployment is the most acute in
that problem State.

There has recently been a techno-
economic survey of that State by the
National Council of Applied Eco-
nomic Research. That report has
been published a few days ago
angd it has got certain wvery perti-
nent things to say about the position
of Kerala. It points out the disparity
between Kerala and the other States
and gives fact; and figures so that
there could be no doubt about the
great disparity that exists.

The report points out that if Kerala
has to achieve the per capita income
of Rs. 410 which comes near the anti-
cipated target of per capita income
for all India by 1971, an amount of
Rs 1,000 crores has to be invested in
the development of Kerala during the
present decade, that is, from 1960 to
1970. The present income of Kerala
at 1956 prices is only Rs. 240, per
capita. So. this is one main recom-
mendations of the survey which I
referred to. It also points out that the
economic development for achieving
this target can be only in the indus-
trial field because Kerala, topographi-
cally and in the nature of land, suffers
from certain handicaps. There are not
many wide or large plains. Yet, she
abounds in certain agricultural re-
sources and those resourceg have
already been exploited. According to
that report, at least a hundred crores
of rupees per annum should have been
spent on Kerala from 1960 onwards.
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(Shri Muhammad Ismail]

Even, the much-improved figure so
far promised for the Third Five Year
Plan period comes only to Rs. 45
crores. 1 am mentioning all this be-
cause Kerala has really got a case and
can really feel aggrieved about the
way in which she hag been treated in
the matter of economic development.
This must be rectified during the Third
Five Year Plan period and also during
the Fourth Five Year Plan period.
The Techno-Economic Survey puts
Rs. 400 crores as the amount that is
required during the Third Five Year
Plan and about Rs. 600 crores during
the Fourth Plan periv.. . Kerala has
to come up anywhere near the antici-
pated level of all-India per capita in-
come of 1970—I do not say of all-India
level, because it is too much more to
be reached—at least Rs, 400 crores
plus Rs, 600 crores have to be found
for the public sector in Kerala.

The disparity between one State and
another is Teally a very regrettable
thing. If India was following g policy
of laissez faire economic freedom, then
we may justify the haphazard develop-
ment of the country,—one part of the
country having advantage over another
part of the country, but now, we are
following a planned economy, and
there is no justification for such a
disparity to exist in the country under
such an economy in the country. This,
1 think, is not 3 matter which could
be ignored any further because it is
not only the life of the people of the
State that is being affected but it will
affect the integration of the whole
country, The affected would feel that
they being as good citizens as those in
any other part of the country, are also
entitled to the same standard of living
as is being enjoyed by those in other
parts of the country. v

Mr. Deputy-Speaker: The hon.

Member's time is up.

Shri Mohammad Ismail: So soon?
Now, with regard tp the Chinese
question, there is a misunderstanding
and confusion in the minds of some
~eople. Some people feel that when
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the Opposition speak of non-align-
ment and criticise the manner im
which that policy of non-alignment is
being carried out, they are against it
It is not so. What the bulk of the
Opposition want is, or what the bulk
of the Opposition opinion is, the mobi-
lisation of all the available resources
for strengthening the defence of the
country. That is all they want. They
are not asainst non-alignment. But
what they wan: is, we must not only
mobilise all the available resources
in the country but we must also get
hold of the resources that are avail-
able to us from abroad Simply
because one country is hesitating or
is not keen or does not want really
to help us, that is no reason why we
should not get the help that is being
proferred by other nations and
countries of the world, This is what
is in the minds of, and what is meant
by, the bulk of the Opposition parties.
We want the help of all the countries,
but if one country, say Russia, desists
from helping us, there is no reason
why we should forgo the help of the
other countries. That is the conten-
tion of the Opposition. Leave alone
that party or that bloc or that country
which does not realise that the danger
we are facing in the shape of Chinese
aggression is really a danger to the
world. We must realise it and we
must go and get the assistance from
other countries. This will really set
the whole world together in one sense.
Apart from securing the liquidatiom
of the Chinese aggression, it will help
the whole world in another way. It
will in a way be an effective cure for
the cold war, for the bloc conflict in
the world When one bloc sees that
it is the other bloc that is helping us
in this important matter, that bloe
would not sit quiet. It will also come
in, to our aid.

Mr. Deputy-Speaker: The hon
Member must conclude now,

Shri Muhammad Ismail: By follow-
ing our non-alignment policy in this
manner we shall be helping not only
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ourselves but also the world, Can I
not have one minute more?

Mr. Deputy-Speaker: No; your time
is up. He can take other occasions.

Shri Muhammad Ismail: I have got
one or two important things to say—
about our relations with our neigh-
bours like Pakistan, and one or two
other things which are of importance.

Mr. Deputy-Speaker: Shri Shiv
Charan Gupta.

Shri Shiv Charan Gupta (Delhi
Sadar): Mr. Deputy-Speaker, Sir, I
rise to support the motion of thanks
moved by my hon, friend and colle-
ague, Shri Pandey for the inspiring
and illuminating address of our
respected President., The President’s
Address gave broadly the achieve-
ments and main events of the last
year and programme of action of the
coming year. This is not the occa-
sion to expect an account of detailed
functioning of the Government at this
stage, which would of course be avail-
able during the discussion on the
budget. 1 think some of my hon.
friends like Shri Maurya were misled
to offer criticism on this account,

Some Members of the Opposition
appear to have confusion in their
minds. Out of their anxiety to have
a dig on the Government, they have
forgotton the circumstances under
which the emergency was declared
last October. On the one hand, they
complain that the Government has
created an atmosphere of complacency
by accepting the Colombo proposals;
on the other hand, some of them
demand that the emergency be ended.
They want to breathe hot and cold in
the same breath. It is not correct
that the emergency is on paper as was
stated by one of the hon. Members—
Shri Dwivedy—nor it is correct that
there iz no effect of emergency in
New Delhi as was alleged by an hon.
Member, perhaps Shri Yudhvir Singh
The country stood as one man against
Chinese aggression. The people have
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so far donated about Rs 46 crores and
more than one lakh tolas of gold to
the National Defence Fund. Tens of
thousands of workers have worked
round the clock in ordnance factories,
and in the railways and several other
activities of the Government have
been speeded up to strengthen the
defence effort. Is it not on the call
of New Delhi? Does it not show that
New Delhi is fully seized of the situa-
tion and is taking all possible steps to
promote the defence effort?

Some of the hon. Membersg forget
that by their loose utterances they
try to run down the efforts of the
people, demoralise them and try te
weaken the defence effort. In the
last five months, the Government had
to reorient, reorganise and strengthen
the defence and administrative set-
up to shoulder the new responsibi-
lities, In the emergency, new needs
arose and the Government has taken
steps to fulfil them. The require-
ment of medical and technical person-
nel for the defence, increased defence
production, strengthening of railways,
transportation and  communication
systems of the country, introduction
of compulsory NCC training scheme
in the universities, expansion of acti-
vitieg of home guards, national rifles
and national discipline schemes and
many other schemes were attended to
by the Government promptly. The
attitude of the Government has been
very clearly stated in paragraph 9
of the President's Address, which
states:

“At present no actual fighting is
taking place. But the experience
of the last few months has warned
and steeled us and made wus
resolve to protect ourselves from
this menace and to strengthen our
defences and economic structure to
the utmost, Our Government is
devoting {tself to this urgent and
vital task.™

It is not understood in what more
unequivocal terms the President could
summarise the situation which the
country is facing.
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[Shri Shiv Charan Gupta)

Some of my friends, particularly of
the communist party, have alleged that
the emergency has been misused. Sir,
is it misuse to arrest the pro-Chinese
communists in the country? Is it mis-
use to arrest a few so-called ultra-
patriots who, in the name of nationa-
lism and patriotism, tried to dig the
roots of the country? Is it misuse to
arrest some anti-social elements who
indulgeq in profiteering? If it is mis-
use, it is commendable and the Gov-
ernment should continue to use these
powers in the interest of the defence of
the country. The emergency has
touched every man and woman in this
country. They are now engaged in
real work. The emergency powers
have been used to the minimum only
where necessary.

14 hrs.

There is always roum for some
mistake in the execution and in detail-
ed functioning. In a democratic life,
ropm for defference of opinion is there.
Some of the friends may not agree
with the policies of the Government.
They are at liberty to criticise the
Government and to propagate their
view-point, but there should be no
diffzrence of opinion as far as the
strengthening of defence is concerned.
Therefore, under the present circum-
stances, when we accept this basic
requirement of the situation, all our
criticism, all our thinking and all our
actions should be directed towards
strengthening the defence. We should
create no confusion on this account
and take no steps to demoralise the
people. The experience of the last
few months has, however, left a
different impression. That is, most of
the time opposition parties were en-
gaged in making capital out of the
situation and the question of defence
did not get paramount importance in
their speeches and actions. Some of
the friends, for reasons better known
to them, try to blur or disturb the
image of Shri Jawaharlal Nehru in
the eyes of the people. There
should be no misunderstanding
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about the attitude of the Con-
ETessmen about this matter.

Panditji is not merely an individual.
He is the symbol of certain ideals. He
is the symbol of the Nation. He is
the symbol of democratic socialistic
order of society. The policy of peace
and non-alignment has withstood
rough weather many a time. He re-
presents the urges and aspirations of
the people of the country. The coun-
try is not going to put up with any
nonsense about him from whatever
quarter it comes, and the Congress-
men will stand as one man to defend
his ideals, policries and programmes, on
which alone depends the future of this
country.

The country has basically to depend
upon its own strength, upon its own
sacrifice and upon its own will to sur-
vive. Others can only help and assist,
We should be always thankful to ail
the countries who help us in our
economic developmeni or in our de-
fence effort,

While we consider this probloon,
there is the basic regui -ment n the
country, namely, wh.l -0 » 0 lons
are made or whatever physical targets
are decided upon, they should be
achieved within the time preseribed.
In the last two Plans, there has been
some thinking on this account, but I
am afraid there has been no concerted
effort on this score. It is stated that
the Plan has to be implemented at
many levels—national, State, district,
block and village. At each level, in
relation to the tasks assigned, there
has to be co-operation between diffe-
rent agencies and an understznding of
the purpose of the Plan and the means
through which they are to be secured.
Further, it is stated that for the execu-
tion of any programme or project, the
primary need is to fix specific respon-
sibility on the agency concerned and,
within it, on particular individuals.
Within defined limits, each indivdual
should be given full responsibility and,
with it, the necessary measure of sup-
port and trust. If he fails in the dis-
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charge of his responsibility, he should
be replaced. But. so long as he holds
the office with which he is entrusted,
he should accept all its obligations,
and, equally he should be placed in a
position effectively to discharge them.
It is further stated that a necessary
condition of placing specific responsi-
bility and providing the means for fui-
filling it is that success or failure
should be judged by the test of results.
This is possible only if in the planmng
stage care is taken to specify the
tasks to be undertaken, the mean; to
be employed, the obligations of the
various agencies or individuals con-
cerned and the time sequence in which
different operations must flow and do-
vetail into one another,

While I mention thus, I wish to point
outl that, particularly at this critical
juncture, when the Chinese threat is
there, it is all the more necessary that
from top to bottom in every sphere of
the administration. there should be
fixation of respcnsibility and all the
targets should be achieved. If we
do not do it, ail our efforts are likely
to be hampered and it might prove to
be a very great risk.

1 was surprised to hear my friend,
Shri Gopalan, saying that he did not
spprove of the 14 carat gold content
provision in Gold Control Order.
Some of my other friends also object-
ed to this. But is it not a fact that
this gold control order is a revoiu-
tionary step in the right direction in
the country? Is it not a fact tha: by
this order, a radical change is propos-
ed to be undertaken in the thinking
of the country as a whole? If that .s
so, then other details regarding un-
employment of goldsmiths, etc. should
be looked into. [ hope Government
will take all possible steps to ensure
means of livelihood for them. But
at present, an atmosphere is being
created in the .country that the
gold control order is not a correct
order. A situation is being created in
which attempts are being made to
gtultify the various provision. as laid
down in thig order, This is a very in-
correct attitude. If we continue like
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this, then many of our revolutionary
steps which are proposed to be taken
to lead the nation to progress and
prosperity will not be successful.
Therefore, while we discuss these
vital matters, we should understand
what are the basic objects behind them
and we ghould try to promote them,
rather than stand in their way.

At present, we lLave to look at
everything from the point of view of
the defence of our country. At pre-
sent the ruling clique of the Chinesc
is our enemy. There i3 one more
enemy, the internal enemy, who is
equally impertant and whom we have
to face, namely, the enemy agentg the
saboteurs, smugglers, profiteers, hoar-
ders and corrupt officials, We should
take strong action against them and
should plug all loopholes which en-
able them to carry oun their nefarious
activities. It 1s ncceazsary to put down
these elements also in the countrv to
face the externai enemy.

In conclusion, I"would say, the raind
of the Government is sound, the heart
of the people is strong and the morale
of the jawans is high. The country
has full confidence in the leadership of
Shri Jawaharlal Nehru, in hig ideals
of democratic socialistic order and
in the policy of peace and non-align-
ment. Our cause is just, our cause is
right, Let us march ahead resslu-
tely. Victory will be ours.

ST gy SfeT weTE #7 F off quiar
e FA A Es g e
afast¥fau ag sow A @1 fw
g fammgEs @@ @l w1 &
G FAMANET F@ AfEA Fwi
1w ¥ H9 wEe 7 AR fAwn
nfafafeat §, 37 97 Q1 21 SrvT *TAT
g

s, A aAETa § g Tt
saTaifaw AT & faci wgufe & 9
¥ A felt oodfas o & saar
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Shri Basappa (Tiptur): Mr. Chair-
man, coming as I do from the State of
Mysore from where you hail, I take
this opportunity of participating in
this debate at this stage when you

. are in the Chair.

Shri D. C. Sharma (Gurdaspur):
Provincialism.

Shri Basappa: My hon. friend calls
it provincialism, but I cannot forget
the fact of your sitting in the Chair
and my speaking here as a Member
coming from that State. If this can
be called provinclalism, then I do not
know how to express even some joy
or thanks on seeing you sitting there.
If my hon. friend calls it provincial-
ism, God only must help him, not I

I have listened with great attention
to the various speeches in this House
as also the President's Address. I
wish to join all other hon. friends in
welcoming the  President’'s Address
and in offering our thanks because the
Address has a great significance in the
context of things. We are trying
to analyse the various aspects of the
President’s Address these days.
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The President has, in an uneguivo-
cal manner, laid emphasis on  the
various  aspects; particularly, the
Chinese aggression, which is an over-
riding issue and over which all our
minds are exercised is dealt with suffi-
ciently well He has said that we
must meet this Chinese aggression
effectively. Of course, some people
want to know exactly what this effec-
tiveness would be. The hon. Prime
Minister has come forward with a
clarification in the other House and
said that to meet this challenge of
the Chinese aggression effectively
means that when the Colombo pro-
posals are not accepted in toto by the
Peking Government we are left as we
were before and it is upto us to take
suitable steps at the proper time to
remove them from every inch of our
land. So, wheq this clarificatory state-
ment of the hon. Prime Minister is
there, no doubt should be left in the
mind of any hon, Member here.

The hon. Prime Minister has also
indicated that we are doing our best
for the jawans' families. We heard
it said in this House some time back
that there is no mention of any of the
things that we are doing for the
families of those jawans whom we
ghould remember at this juncture end
always. The hon. Prime Minister also
has not forgotten to mention these
things in the other House.

Then, certain doubts in the minds
of hon. Members as to the aid that
we should receive from foreign coun-
iries and about the so-called air um-
brella about which so many people
were thinking are also being cleared.
At a time like this what is  most
necessary is a united front, that is,
the unity with which we act and the
national integration question. T heard
the speech of the hon. friend of the
DMK. When I compare that with
the speeches made by DMK Members
some time back, I fing that today he
differed widely from them. If this
is the attitude that they are going to
take on an issue which is facing the
country, we have to take a strong note
of what he has said.
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There are, of course, certain dis-
turbing factors, for example, the gues-
tion of language. I might raise other
small questions, like, the inter-State
dispute about rivers of this great coun-
try. They have brought some sort of
a dispute between one State and
another. They should not lead us to
rivalries between one State and
another and between the Centre and
the States. These things can be set-
tled at a conference table. To make
much of these things at a time when
the emergency is showing its ugly face
is not the correct thing to do.

Ot course, some people may say
that to have this kind of a compla-
cency at the time of an emergency is
not good. But to have confidence in
our ability to remove the aggressor
is one thing and to have complacency
is another. Of course, nobody would
like to have eomplacency. But cer-
tainly we must have that confidence
in us to remove this Chinese aggres-
sion which is a permanent menace.

‘The President's Address gives ade-
quate emphasis on our national pro-
gress both in the direction of defence
and in the direction of our economic
growth. When I see some of the state-
ments made either by the hon. Minis-
ters here or by some of the ex-Minis-
ters, like, Shri Panjabrao Deshmukh.
I fee] a little sorry. It has been
statedq by some hon. Ministers them-
selves that the economic growth of
this country is very slow to meet this
Chinese aggression. Certain  other
hon, Ministers are also making these
kinds of statements. When I compare
these with the President's Address
where it is stated that our progress is
very considerable ang all that kind
of thing, I wish that greater care
should be exercised in the matter of
coinciding these two kinds of thoughts
on the part of hon. Ministers.

Even on this question of the air
umbrellay there is a lot of misunder-
standing and some people want to
take advantage of it in their own
way. There is a very large number
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of people in this country who are
supporting our policy but there are
two extreme kinds of thinkirg also re-
presented by some small number of
people, that is, the rightists and the
leftists, if I may put it that way. The
leftists want to see that we do not
receive any more help from our
friendly countries and that we should
be confident of our negotiations with
the Chinese, whereas, on the other
hand, the rightists want all help even
to the extent of having ali kinds of
military alliance which iz very bad
and which may take away the inde-
pendence of our country in one way
or another.

Shri Ranga (Chittoor): Are wah!'

Shri Basappa: 1 have not heard my
hon, friend. I leave it at inat.

I do agree with some hon. Members
that the scope for misuse of this kind
of emergency is very great. So,
greater care should be  cxercised
during the time of emergency in the
matter of economy, efficiency in ad-
ministration and of dealing strongly
with unsocial elements indulging in
profiteering, hoarding, corruplion and
al] these kinds of things. Of course,
1 wish that the hon. Member, Shri S
N. Dwivedy, who spoke from the
Opposition Benches, had thrown more
light on this aspect of corruption, He
had raised certain big issues and I
think the Government is seriously
looking into these matters. After suffi-
cient enquiry it will punish the peo-
ple who are involved in it. if that is
correct.

The question that is now askec
everywhere in the country is, wha:
next after the Colombo proposals have
failed. The Chinese Government have
not accepted the Colombo proposals in
toto. What next is the natural ques-
tion that is asked. As I just said
a minute before, we are left in the
original position and after cousu.ting
the military strategy, that we have
to take note of, we can advance and
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try to re-occupy the areas which have
been vacated by the Chinese which
are really ours.

As far as the Kashmir talks ere con-
cerned, considerable differences do
exist, Looking at the attitude of the
Pakistan Government eitier in  the
matter of having an agreement with
the Chinese at this time or making
intrusions into our land and giving
provocation now and then or their
behaviour in making a lot of propa-
ganda against us in other countries, I
think the time has come when we
should seriously think wiether any
purpose will be served by carrying on
talks with them.

I very much wish that our relation-
ship with Nepal should improve. 0O?f
course, it has been stated here in the
Presidential Address that our relation-
ship is very friendly. But, I wish the
Government would look into this mat-
ter. I understand the Home Minister
is going to Nepal very soon. Whethe:
any misunderstanding is left due to
the Maha Rana's action or not, we
should see that our relations are
friendly. Because, the other day, a
number of people from Nepal had
come here. Our Chief Whip, the hon.
Minister of Parliamentarv Affairc zave
them a party anu | was preseqt on
that occasion when I saw large num-
ber of Nepalese people expressing
their sympathy with India and all
that. 5till, I see now that in the
Afro-Asian Solidarity conference, they
did not work with us. Now, I read
in the papers about their withdrawa'
from the Kosi Commission. All these
things need not Thappen. There are
some difficulties in the matter of sup-
ply of petrol. We should not hesitate.
We should supply them. Of course
there are chances of petrol beinz
smuggled from Nepal to the other
territory. We must take precaution to
see that our petrol does not go to
China or Tibet.

I do not want to dilate too imuch
on our basic policies like non-aligr-
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ment. This policy of non-alignment
has not done us any wrong so far.
‘On the other hand, some pruple attack
the non-alignment policy. I do not
know what purpose it wil. serve for
us. On the other hand, it may antago-
nise a big and powerful country Llike
Russia which has all along been very
friendly, which has been giving some
aid to us. Hence I would advocate
that our basic policy should not be
given up,

On this question of internal
-strength, domestic effort and economy
in the country,—of course, it is a
very big question—the country’'s slow
growth of economy needs further
strengthening. The measures that arc
being taken to improve our economy.
holding the price line and the  gold
control policy should be geared up to
meet the situation.

As regards regional justice, Dr. P. S,
Deshmukh was vehement about cer-
tain backward areas and backward
people. Nothing should be done in
the name of caste to harm these peo-
ple and greater care should be exer-
cised to help the backward people or
backward areas.

This question of sharing of water is
uppermost in the minds of manv peo-
ple because it concerns various States.
This difficult question must be solved
at the highest level to give equal
justice to all.

With these words, I end my speech.

=t wgarm (Tata) : we na

st Ao Mo TAT: 1 aX g%
TO% €L ASf gl &+ W 9w
fre G Y £ 1

st wgaw : @€ A a6 T
gt e &
Shri Ranga: Why do you trouble; let

* them carry on.
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Mr, Chairman: Shri J. Mandal; 1
think he is absent. Shri Sumat Pra-

sad; Shri Banarsi Prasad Sinha;
Shri Brajeshwar Prasad.
Shri Brajeshwar Prasad (Gaya):

Madam, we are committing a politica’
blunder in trying to come to terms
with Pakistan. To quarrel with China
which is a friend of Russia under tae
terms of the Sino-Soviet pact and to
parley with Pakistan which is an
enemy of Russia under the terms of
the CENTO would lead to disastrous
consequences. On our border disputes
with China, America has been pleased
to advise us not to do any:hing that
may antagonise Russia. But, in our
disputes with Pakistan, America, by
asking us to come to terms with Pa-
kistan is asking wus to antagonise
Russia.

14.59 hrs.
[Mr. SPEAKER ip the Chair]

American foreign policy has become
schizophrenic. Pakistan has got no
political or military value  The fear
of Russia and America may prevent
China and Pakistap fron: attacking
India whether India and Pakistan re-
main on hostile terms or not. But,
if a war breaks out between India and
China, Russia will attack, swallow ana
digest Pakistan, if Pakistan  attacks
either India or China. But, if in the
initial stages of the outbreak of a
Sino-Indian war, both Russia and
America remain neutral, the result
woulg be that both India and China,
would be weakened within a period of
5 to 6 years and the ultimate result
will be that both India and China, like
Germany, would be divided into two
spheres of  influence, Russian and
American,

Dr. M. S. Aney (Nagpur): Balkanis-
ed. ’

Shri Brajeshwar Prasad: Pakistan
does not want to take Kashmir if it
entails ap obligation on her part to
fight against China, in the event of
the outbreak of a Sina-Indian war.
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[Shri Brajeshwar Prasad]

But America and some sections of
Indian public opinion want Pakistan
to fight against China, if a Sino-Indian
war breaks out.

15 hrs,

It is not in the interests of Pakistan
to wage war against China. We should
never ask Pakistan to  become our
ally if we do not want West Pakistan
to be swallowed up by Russia. Only
Russia and America together and not
India and Pakistan together can check
China. .

The transfer of a few divisions of
Indian troops from the Indo-Pakistan
frontier to Ladakh or NEFA wiil
not tilt the balance against China
which has got fifteen divisions in
Tibet alone. Nor will the addition of
a few divisions of Pakistani iroops on
our side tilt the balance 2gainst China
which has got an army of five million
soldiers.

The condition precedent to a politi-
cal settlement between India and
Pakistan is either the withdrawa] of
Pakistan from the SEATO and the
CENTO or the transformation of the
SEATO and the CENTO into organs
of the UNO or the induction of India,
China and Russia into the SEATO and
the CENTO or the withdrawal ot the
‘Western Powers from the SEATO and
the CENTO.

The Prime Minister should request
Mr, Khruschev to send at least one
division of Russian troops to be sta-
tioned in Kashmir. . . .

Shri Inder J. MaThotra (Jaramu and
Kashmir): No, that is not required.

speedily as possible, i# he thinks that
both China and Pakistan are going to
attack India and that by stationing
such troops only can peace be main-
tained.

India and America neither singly
nor jointly can prevent China  and
Pakistan if they come together from
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waging war against India, unless Rus-
sia 1s brought within the framework
of an Indo-American entente. Singly
the USA is not in a position either to
state publicly that she will attack
China or to attack China if India
is attacked again by China.

The outbreak of a war can be pre-
vented if both Russia and America
jointly and publicly warn China not
to attack India, but this they cannot
do, and this they are not in a position
to do.

Mr. Bhutto has gone tg Peking, to
hatch a conspiracy to attack India in
alliance with the Chinese comrades.
The new show of friendliness exhibit-
eq by Mr, Khruschev towards Com-
rade Mao is just for the purpose of
persuading him not to attack India
again.

China is being subjected to pulls
by Pakistan and Russia. The Sino-
Pak. confabulations remind me of the
Russo-German Pact of 1939. Russia is
being subjected to pulls by China and
America. The forces that stand for
the resurrection of the Sino-Soviet
Pact have been weakened ai a result
of the nuclear stalemate. The resur-
rection of the Sino-Soviet Pact is
merely a theoretical possibility for no
Sino-Soviet Pact can be resurrected
till the nuclear stalemate lasts. The
Sino-Soviet Pact may be resurrected
it the bipolar world is broken up into
a multipolar one, of which there is no
possibility in the near future.

The condition precedent to the re-
surrection of the Sino-Soviet Pact is
not merely the break-up of the bipolar
world into a multipolar one but the
withdrawa] of the USA from the
Rimland, The common aim of both
Russia and America is {o prevent the
break-up of the bipolar world into a
multipolar one.

The question of the withdrawal of
the USA from the Rimland does n?t
erise, because the aim of both Russia
and America is ta combat the yellow

O
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peri_l, 'I'hl.ere cannot be any Sino-
Soviet alliance against either India or
Ameripa. There cannot be any Sino-
American alliance against either India
or Russia. Neither China nor the
countries of Western Europe are in a
Position to create g wedge between
Russia and America. We can tilt the
balance in favour of America by inwvit-
ing at least one division of Russian
troops into Kashmir,

Shri Inder J, Malhotra: What will
happen to me then?

Shri Brajeshwar Prasad: It is only
through the mechanism of stationing
Russian troops on the plez of defend-
ing India against Pakistan that Russia
can be brought within the framework
ef an Indo-American entente,

American troops cannot be sent to
prevent Chinag from attacking India,
for such a step will disturb the ba-
lance achieved between Russia and
America.

No punitive measures can be taken
by Russia or America against each
other's satellites ang allies. There is
thermonuclear stalemate now.

At his weekly press conference on
Thursday last, President KXennedy
has assured us that America will help
India if China attacks India again.
He has not assured us that America
would attack China if India is attacked
again by China. Ewen the offer of
help has been modified by the state-
ment that help would be limited by
capabilities. American capabilities are
limited only by the fear of the Soviet
Union.

The concept of Afro-Asian solidarity
has become obsolete. There is ther-
mo-nuclear stalemate. It ,can be
resolved only on the basis of general
and complete disarmament.  The
Afro-Asian landmass will have to be
integrated with the Heartland on a
democratic basis if the goal of dis-
armament eludes our grasp,

China talks of Afro-Asian solidarity
in Afro-Asian conferences. But in the
happy company of Russia and other
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countries of Eastern Europe China

talks of Marxism, Leninism, dictator-
ship, dogmatism, violence and the
imevitability of war which Tun coun-
ter to the hopes and aspirations of
millions of people living in the Afro-
Asian landmass,

Mr. Speaker: The hon.
should try to conclude now.

Shri Brajeshwar Prasad: [ shall take
only two minutes more. I shall not
take more time of the House. I do
not take time of the House usually.

Member

Russia does not want Pakistan to
be turned into a satellite State of
China; hence the possibility of Rus-
sia agreeing to send troops into Kash-
mir. Russian troops are going*to
occupy the whole of West Pakistan,
whether Pakistan fights as an ally of
either India or China. Pakistan will
be saved if she remains peutral in the
event of the outbreak of 2 Sino-Indian
war. Pakistan will have to remain
neutra] if Russian troops are induct-
ed into Kashmir. If Pakistan remaing
neutral, the stalemate between India
and Pakistan will continue till the
stalemate between India and China
lasts. The stalemate between India
and China will last if Russian troops
are inducted into Kashmir, till the
stalemate between Russia and Ame-
rica lasta,

Shrl Tyagl (Dehra Dun): I hope it is
Pakistan-occupied Kashmir, not our
portion.

Mr, Speaker: I think tnat this stale-
mate should not last any longer.

Shri Brajeshwar Prasad: I have got
just two more sentences and then I
shall finish.

The stalemate between Russia eand
America will continue til] the nuclear
stalemate lasts. The nuclear stale-
mate will continue till the goal of dis-
armament is reached. As long as
Russia is on our side, America will
have to remain on our side, whatever
the attitude of China and Pakistam
may be towards India.
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Mr. Speaker: Is the whole of it
necessary to be delivered?

Shri Brajeshwar Prasad: I have al-
-most  finished. Let the picture be

completed. 1 will not take more than
a minute.

As long as the nuclear stalemate
lasts, Russia and America cannot part
company. America has io follow Rus-
sia in the Rimland. And Russia has
to follow America in the New World.
The fear that China or Pakistan either
singly or jointly will attack India can
be removed only by the induction of
Russian troops into Kashmir.
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feafa Hgd &% & #9799 Ao #T
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I AE F q9d &I H A ST
1fzd | a7 TR A & 9% aga T~
FRA TFES T AT A | EA
Tt Feafrat 3w Aol w°Y, fome
afawat mfearsn & gadt Fwafaat 1
ST FT W AwTar gar & g AT
HIET H FH FTH I Awge Anr Av
2 1 29 3z gre a7 9 5 T qgaTe
feafa & wromdi & oft e A% § &7
fomr amar 2, a1 A1 woq a9 ¥
fFar smar 2, ag 3= g &fEe A
Tg & f& o § &9 07 a0 A1 &[T
23 FEFA 0 & &9 g1 wogll
F1 Z7 HE 98T F44 ¢ W7 AET §
T TETET T I £ | AL WEA A FE
for Wl #78 § =% v v Aua
L 4T %o To FAA 7 | WE &AT gL IAGIL
I TE & | # OF TR A AT A
FIATARATE W17 a8 a8 % g0 d
it qre fedw wre e ==A aE
ga & wifaw ag 59 &9 & wrga 7 @y
IR A F WL H AT T ;Y A
FTTAE AR AT T 3 AT qgd AwGr
AT BN | WL T FATEA H AT ST
goR TH a7y & vAm aOF § A9
AN AT TS, 99 qF & 3 A
& faams fewm omw sfeqr &=9 &1
Fefl § T fear s anfeg | oAt
aar Agf fFm arar &, & W

# 9gm g f5 gt W F Swmed
# arar T am famy i geifa 2,
fore ¥t @ 93 & &, W9 T avg
¥ FW FTA ae g 4@ Wi g,
T @Y R #1 fedhE Wiw SisAr wey
& WA g el A qed (wa1 AT
Ifgd | AIT TE AT F OHIRD @
TAAETE | TR H FEFT AT OE
TR T F e aA £ I A
¥ dwel Fr Few ¥ WA a9 ga &,
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TET W GER & qEE w9 E
T T F) fafaerq #9E #7 39 01
& &4 1 99 @R A T i
a W FEw S ShfaE A
T qrT | A fRT ft T W w4@b
WA ST A TEdAe & grg
& ga oY, feda wrw fear s QY
ga N, w1 faers £ Friars 7@ A
T 1 & A 3T g g dwew
T I & TAd FTHT FT JET T T
Emmmmml

iﬂﬁ AT WA 9ga ¥ g far fr
fargr siag T aul & st ey
& & mfinman & g7 a3 71 fos T
g 2 5 frgE at & ant &, degew
FTEE AR IR A F AR H oA
wafa g€ & | & s @ § 5 owmw
¥ e Nt faEw fow v oman
x4

AEFAR TFHISA AIgd A AYH §79
A7 AT ATF ATHA TEI £ | FCH T
T AT IR MTH A TET @
Tt g3 aifex fFm & 5 99 39
& gar o7 sfaw 4@ § 1 et T@
fagre, e, AT AT weg wRW F
oyt A oEwr S9m 9T
faam #7 @ g, TR @ FT AT R |
FAM  FowqEAT ¥ oA gfgw 9w
‘T g &, o g a9 T &, 9ud
g gt gFT Tifg | WT whE &
|Tq FgAT 93T & 99 gem & S
FAZA F TW TA T HIT T
£ " § o AR faww /¥
fom 2 ) wgY aga & g= fmr’
gFIf # ¢ ) I wgr & 5 |l
o FrEEl F A0 7@ 79 faard
YAm & fAd aga @@ dAm X
g dr ¥ Yol & Ao rd W

2779 (Ai) LSD—8.
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& F fFg avit # CavEre fFm
a7 g, fATs wwdr wda & faw
fFm s & 3% gEaEty #, IIR
for & agq &1 #1777 75 feww
AT ], 34% fa7 #rf ey Ag &g
ST & 1| e ¥ w7 @ R A ik -
fe'rzz <4 7 fad quEa & &
faar s Tifg T aafs ad’ § =
T gt aw Y ad & aErt g
forad st #r geray wrar €, fam &Y
AR A AT, S A & Wuw @
wfes Jrl F1, ITH AT § AR
=& 3o 949§, =Y sre|T F
FEY |l 7 A ER #1 syaear
O =ifgd, sy Ifr @1 saew
g wifgd | wfHm A s Fw §
5 w7 fdfafmzam &1, 97 S
A I7F TATTRS FT T 9T
g gz & § g wifgd faw &
fo1 st &t et § 1§ wraw wAr
§ 7 g8 Wi wa s frar s

FafpEU A g AFa e ¥
S g g AEIgE FT AFT ATAL
FNAT Y o g i fegr kg v g
F AR EF Y0z d ufaw
T Ffzardt A § 71X I8y oft s7.ar
anT A derEr wE F AW G,
FTHr as F faga «w g7 Tfza
g, 731 g1 & 3% fa Praar =m
forqr T Tfg” ay A foar AT @
9 F9 § ¥ qar 99 R 987
Y& g | T HH A IIRT I g
fag ar§ & 1 gr Ay § 5 afmars §
QT FHE AT A G WILAH W
shrar 1 ¢ fF a1 swd sgwa d
WA I e R aArs w1 aife
aF faa faq g w1 smere &
F@og 1 a wfgar & FarE #1
PAATHIANE IR F I TF
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[ go 7o @)

foam #7 gam @ ag agT § AW
o & 5 g g € AT 8
R wwaT g fr ag oF s ffewii
T ardt rfaww § amEER qEX
s 1 fOE F amEsR @ A
7z fem=et ol o8 qeor A7 faarg
g Fm maagm | FaEwg fF
FER A9 w9 &1 dfaqw aw &
@ifr 7 @ afer m=a= & 9 5%
FRTTH FHE, ARG T X IANY
qar F3 /T foma 1 sy SRt Amd
& fo” T\ W, SAAT @ T O,
FAHRT BETA fomy :17 0

TR gy AE oeg 7RI A
fafya weat F @7 o famg s
T 819 (@i F99 F WO sTHm
W aF AT AT g o (A
ST AW § TH AZT FWAT FHAEN
i T FX 7T § | 7T 95 7 fg
FTHFTH A AT H1 5F T g1 ATAT
g1 d 37ferdr T femmadr g 1 w9
WF AR wTAs AU T A
T & ag =g T ® 1 A qd
REAF A agn wuefEa S
sz mfdnd § sAF 3t § 12 mgAr-
f&g sfmm &1 Fad fmgar g at
¥g faar smar & ™ @ feasr fgy
AT A" § | &g TR e
g &, Td TR Y & =wEw
CfF A oTEAR: A6 @ TEAEIy
T AR § 37 9% & T fuE 7
~ 1 gw feet aus @7 | " FRd A
W 8, STH1 FeC TR freer
|ArfEq | W@ 2 F0 AT @l
) & gifpe oo oF e
9§ Ty AT AAfEg ¥ ar § 1 9w
® qdr Amfeds a7 s qr faest
wTaTEY ST TR A AT FH g1 | IR
et #1€ wrar g 4, ¥ fev g
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o7 1 A &ifagqe Wy } I A |
wra fer ama 9 IR W AT
frnd g W I oy 0§
qrgaT ¢ ff gy o o S wY
ferdt & @ra 1 AR oA JY ATRT
g TN 93E, TEA T ot e
T IF FAT FradAT AT & gH ARy
r Tfed

Y g8 g (AATRTIC) ¢
F 39 weard §1 A7 fF o0 qrogg o A
Tedfa ol & sfwame & gra &
¥ fran &, wAATRT FW@TE |

et 9T &gy § fF IReda
aen &7 fear @Ay Sfeq 1 wfEa
& wawar g fy ¥w =t oF 917 g5
®  §EA FaAT ¢ 1 foaw AA
wEAT ¥ FE ara aH# 7@ g & oy
qg &8l o &% fF Ard Ao o
femr smg 1 AT 7 ww @ i
NATF A FaT A | WA A
g FrEl qETET &1 AN & R
T A & | TEE 7 IEAY wafa
g aTa 97 & T gt fergena #1 fafaw
qree®  #14W Ef | TET IEF) AT
dAgw ¥ IEwT q@Ov FwaT & Ag
arfeT 2 fe AT 7 Tart T o Aremw
T AT ag or & g2 aren A
21 A9 2 F awadi ¥ A faag
F ¥ uF (o dore s AT 95
foid oF = & A9 F gwa ¥
TEH! 9F4 F g ooz gy anar ¢ &
I AT A AT TR Ty
gt AT gmu o fagw wIm
mufa § 1 o & qaEwg o
I srwar fer at ag feef fier
¥qrfrefl g A oy A &
o« T gErt AW A afF A a@h
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o ) fedw @Yy Iw  afaw
A g fF 77 wRAw A gar &
39 gFr oF g wam son ¥
gAZ A [T F IAAT A3 HIHAT
qawA qrar g 3w T g
T AT AR AT AEN wE )
F owwd AW ) ouw Afa T R, AR
@ WIS q TE, q= AWl & A
T &I AgE Ag 1 W9 I
W OF g gew el S A s
geg ¥ ard § gTerT Tar fawr o
W T JIET WA € G T13 6 EHAT
& F gg I ¥ WEw I8 A8 A AG)
¥ fi ag g ¥, Ffes aoy ow FY
g=a1 \ifaq 74 ¥ f97 @1 O%
fear 7 fa fr g9 ger wwd 9T
wE1 F) 7 ZEAT qEE F FA@ A AT
faar 1 sF T R 9T emR ARA
fafawes 87 sEw=TT d5F 7 W
¥ =T g oA Ta) fx #teEy
TR F1 ATAA & 3 &Y zifa A
#few gfen mwA S I T Jr =T
waTe far & f& fgema & srew
femr Y7 & 79 fyar o7 0w fa
fgmrarT frq a7 & ®sg & foF
#ar7 7Y 78 ®a 41Q7 g7 T I@AT |

RT T § THAAE 4 §% 9%A
3@, | FT wWIT 799 & e,
WX AWM I 90 T FFIT EETT FY
fear 1+ w3 feww T osrafwa
T ag 1NrE oo @
fa fa=n7 goar =t @ 1 wEeS
AT R ET FHATR, TAT T IA
1 wHETR | A wHEw, 1 5 gael
% faar gmw 39 & v § A
fed 41, SAT AL AT | WA &N
¥ 1o ¥ T E T TRE 8T e
FEMT N I E @9 9T 777 9 W
¥ fag  mf s g grm o
w g s gurd) g TR E #
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i A g W #) &
FHATT F wE a1 agr wneiEal &
e &3 & I 1 dfqw I ) ara
Tz o JFeE  A15T W fedew wv
FHIAFAI G| WA FITHAT @
%) AT ZFATEe F) aET A gafa
g€ 2 gw 7 <faw a1 fa=rt &
¥ foaar 1T 39 7% F59 43M@r
AT A oHAfA ATy s AW H
WE A% A F1 ATedw ¢ agf 99
q=F  FH ZWI, TqgA AH A
gfemiaT & w57 N 3T F0 §
TS 3% A%e & wRy & fe@
ag o= & & s & TorEa Hoaw
saRT TAn g 1 Afed FA A
ag =7 <Er & fo & wd e & awfer
F W AAZ I TH ATH H ATH
forT 77 g1 @@ 1 s afrwesT
F At T gz ard AL AT EH ET
OXT TTEINA T TN , I ET AT
F FTT A 9T WY RIIA oFEET
® ZTTAYIIAT A TET 98 A
&1 @77 Y7 g1 TFT 8 8T 39 97 U
T 3T FYIEd & v 9w fEad-
EEA ST AYTHET | 8 @A TJA A
% a1d & f& far wfama T g
TAAHZ IF 9T oN 2 TR & | SR
Tg Ve aarE § 1 wRAl F ST 6T
g fw fos groor A & ot gowfew
Qfr wifed g A @ wwi
¥gr S H eA g

7g qar = § 5 feard & s
s AT A ¥ ¥ s, AfFw S
gF §T QU ®ITIT AF TSI T A
T "TY geNt ¥ 3@ A faaw gt
afyweaT v WTHES § T ST
AT 97 d3 FTETH F F A E 0
¥ o § FTRy w41 g fr gt &
fod & qaré o, g7 wEw g fad
@ e oy, wfed & & foi ¥
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[ g7 swr)

@t & ot @ 94 ¥ el ¥
FAN 1 MR I AT AT 72 @y
T g5 77 & for b @7 & fod fem A
F I8 3, fog srsver 1 fead
w3z wifg?, 99 & fad Hix w97 0
IX ITAT  HTAT FoAqar &t ar qA
T 97 qFeRT 41, ITAT Fr Wi
feFT 1 srEw v aE &
7 Fem Ay afew g1 g us
a3 an &1, faq ¥ fif 39 9T a7 wfex
¢ fF 59% 39 &1 wm@ar g, ag fam
fedt 3 aqand g7 o1 wemre et &
fea darzd | afe s momT 9w
faat wgraan 2A7 g @ 7% s
g aF 73 qg=dn

i1 g Rl 9T FrATOifed
eI W | FrETOides @r-
AT FY FOFITH 737 72 el &1
fFa 30 arw & THY N wETRfer
Framds § A 5 faega arvmm 0
QT ag & fd oF @rEE F o9, 7
#it ¥ avmw oifewe w7 e o
smaifes @@ ® fam @
gwifF a5 us & sfas & Jifeea
g1 8, 3T g @A A7 Al
IR, FH7 T4 H 3P Fead
¥ A za faF w=m mgew ¢ fog
fF 38 A@IT ¥ qU w@ET 31 9m
W7 T FFr A AT AEH E I B
Qi e @ g O

F aryr g faer A aww A
fearm =tgarg 1 @A q4@ W faenw
FY qoreh) B FTE |rY ask @A
mat f A Ao A Tw@ G 3T FY
famr ) a8 v 1 W ¥ T
ol o) Fez 207, & W wwE WYy awe
T gfmaiwd) ¥ o= gra ferdl
aey fawae & @t § w99 &7 zw
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sifast F o fiF foey o oow B
/T T, 7 I ey ) gt
@ 79 ¢ 5 F gord) At &
o 91a @ fed) siw & frdww @
ST | WA AT AR qF a7 Fve
fefaa & faandf & o erem aga
gUa g 1 A grfew v 9 g
wewd feed & | T S ek
ag graq A 3w @ o faearaaw &)
g aw fmar ogfa & a4 F=Os
g g1 f6 38 £ FvET g 77
F&@ & Z1, A1 gk fad g e £
qE AT &) TE F QA G FA
TET F) AR grfaa exF, 99 39
TF TH W KT S0 §Y w67 qieaw

g

7 719 &1 7Tl § fF W 3 @
%9 fedz 9 = 71 AT fzam |

=t frafa el (Frow)
we WERy, § =7 far ¥ Amem
uegafa At & wframeor 9T S agw
@ ], Saw1 g9 @I | gl IX ITH
ATYOT FY FHRAEAY S o § oW
FUGAT Y | 0¥ AT F) IF WA
WA A g0 §1E 9T g g7 98 ™
foar ar f o g &w fat F1 9=
qClt ¥ ALY gar o, g4 g% AT @y
&1 78 g0 q ATEA § 3§ SEd
Y forar T 47 1 gL OF g=TId W g
OF T K gg YU 99 997 fear @
a1 | 75 TwEw § fF T fow -
qfd sit & wfsmo ¥ 48 & 1
it gwH fors g wifgg a1 | @g A

R g § awd W) gt ¥

o A SUfgd oY | 6T FTCO0 a4y
¢ fv tgufa o grdt A & famw
g W I x@ o W faE s
qifgd a1 |
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% faeg # wigsd R @9 g9
o & qoE e A g T
=i g dee A Y
¥ ¢ | OAEET F g9g § quT 99 g9
# o fFht e o gwen g @, -
| et g, 5 ow & ww A g
S AgE & A d W
I T AT AR gl ATRd
ST W GET 2T &) aFar & a1 fAgsng
LA T Afgd, AGET TaAHe
1 =1fgd | AT FgA w1 AG AAWT
w5 g OF T a1 83 o 39 g
¥ F7 g1 wrew fafree i @ifa &
qOF T 3 | IF1 g7 EF | g TH
1 TIF T WX GEHC TS Y
@ A A A ) A g 4y
¢fFowas Nt amorEE wAaw H
FOW T@AT A%, d9 F & fag ar
& ¥ F9 fadet o 9T g 3w
& 9 Tfed | IEE T g TEQ
oA e I fm &
St FE g g W ®@ &, T 3@ W
oY G T | OF T ET R AT @]
o 1 qrae oA &Y § 9T aga sarar
AR Y W & HIT gEL T #T "I
¥ ey a1 @ & 7 I gerEnr T
@R FE T ag N Fay v g e
™ TS 1 '/ fEar S| e
# gowar g fF w9 aF S gae @

T E 74T W9 a% gd s g fw S
m@mg wq A% F gaTa A
T 43 g7 § 99 aF WY IW AT
FV AT A FL | T TF IS g WAL
TG ¥ g1 AR o § a9 g% uAwdy
T AT arfgd | gf 9 e & aw]
FEw ff -0 T g §
& o gl | W AR AT 2AT
N T F TR I & | AT -
Fam oft g1 gvdt § wEfE W &
TEET & s ¥ 3T o Am-
Rt T Twe § a9 1 gg faEm
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FATHFTT ATAW S ¥ R ol frem
gafEdT qar  fadET 9 St ¥ gEi
A T g | R g A, e arEe,
9 4g &) 99T @ TR W9 3™ g & )
a9 & dTEe Eaw W & fod
Felzgae ¥ gz Wt #H T Q@
& 1 ofed @ TS 1 ANGET T
He a9 ¢ wq gy o awar § )
R wfaw §g T Fg F N0 A Afw ge
matEdr R & WX fasi W fawm
9T U frame foelt &, 9wt << s
@ WI9F G 99 T WORT g
ST § | AT T & —

Parties are suited for dictatorship,
movements are suited for democracy.
Perties are closed and sectarian in
their mind; movements are open-
minded and they take the interests
of all the people into their considera=-
tion. The partisan spirit of parties
lands them in party-politics whose
principle is “Power first and pro-
gramme next”.

qET ST § F gRET 9ET 47 a7
et g W RIFFm I E 1 o
TE T FEAF FH g T §, IH
TUF & qrEtT ot FRAA FIH F
fomdr safant d=r gt & 1 aefs #1
AT AT FAT § AfFA QR A ¥
ITH & &l fFm o awar @ 1 da=
FETHAT W W FTAH AT ATES §
ar & Fgm o
Real democracy can be established
only if a non-party government is
there. When we have got our
Prime Minister, the only Leader who
has been supported by all sides of
the House and also by all sections of
the country, it is very necessary to
establish real democracy in the coun-
try by forming a non-party govern~
ment, rather than a division,

forg al% & Fwgafaow gqa
&l a0F o F adE ox '
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[= ferrafa &)

R T FT GITF § | T G
¥ AT @ e A g ) o
WAT APT &7 AT A1fgq, AT HEAV
el a8 F @ § 1 i At et
¥fem & gfe ¥ & 3ar smar ¢
gawr ofomw g @ fe oot fagma
Wi #gER wfed, W o g
faoeft ward W Y 2R fed ad
QI | TR T I TF G FQAT
T ot gEw faded &, § 3w fawTs
T EFA N

wa & s feafr & a1t ¥ 3
T ARATE | TgT § WA g,
F7 ¢ fr eeafadr feaamdlz &1
%W 8, g A% T W g |
U F AU T qEr AN § dad
AN @ EFw A TEEE A
afer gfe & e @ g, Qo d
T A E | TE ARHA AT T &
F9 TR A ¥ g, ¥AA ]
i 1 &t ow fde g, 99 ¥ 3]
9§ FT WIH  GAAT AGAT § | IAH
s § fr oo femeEe A
sy feqdmiie w1 o femiiz §,
I H FW Al I @ g A o
CF  UZ  HEOAH 1 AW AR
TR TN I AA DTRG0
Qo Fo MEWT F S fOR ¢, @
T H, FAH AR AT F 97 FT AR
JAETE | AR FEAT R —

Village Development Trends:
Opinion in Mysore is almost un-
amumoug about the falure of com-
munity Development and Exten-
sion projects, Except for these
professionally compelled to defend

them, it is difficult to find a single
person who has anvthing parti-

culariy favourable to say about
them. This is 0 quile ag much
on the site as in the city. That

the scheme has failed is clear
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from a consideration of resulta
Several blocks have passed
through the intensive period, Im
none of them ig either economie
or moral progress anywhere near
what it was thought it would be.
Neither has ‘Destination Man’', the
Community Development Training
School, been reached nor produc-
tion increased to cover even &
part of the cost of planned activi-
ties and services once Govern-
ment ceases pumping money into
the area

# araa ¥ s s g fe oy
T T FEA frerd oY a3 2@
f& 7= ¥ ST 41 &9 @ w@r 8, I
qTTERT @ ¥ AT JEER @ @
g

SET aF IR FT AT §, JAHY
T ™ F ol g H oage @
g R = e ¥ o @)
21 qgmy o FaA ®
TAE AR Y 2 Tam i W
W #) fer & fod oF wY fasté
T oY, 3a4t o T #EA & g
g | # amEa § fF o wel & ot ¥
Tt faero fear s =1fed 0 ww
g # s g fF aga @) 2w ¥ A
T W E | T W TREa ¥
gt &7 aar gEY aig ¥ gek aga ¥
ST W9 G AT g X
Far ga afEw AT ¥ ushy & | g
T A AR 7 wE Y e @
frw @ wifgd 1w dar Tl
A N s @ T R, @
s | e fafow & #Y S S
9g=T &, A T Y AT AT AT
afed |

v aqr e agm #7
79 FL W ¢ | e g el aw
A EPY | FRfEY g 9T /Y
aga wfaw feomast &1 @ 8, saat



1307 Motion on

TN | T el e g I s &
WX FA SN a7 G, Ew
] ) o @A § g fem @
WIS I FT T WK I fewra ¥
w0 SR g FT w5

¢ hm,

The Prime Minister and Minister of
External Affairs ang Minister of
Atomic Energy (Shri Jawaharlal
Nehru): Mr. Speaker, Sir, during this
fairly long debate on the President's
Address many matters have been
mentioned and a great deal of ground
has been covered. Just prior to my
getting up, the hon. Member who was
speaking said something about com-
munity development schemes, sume-
thing very derogatory to their working
—that is, money being wasted upon
them. May I take that up, to begin
with, and say a few words about it?

1 was surprised to hear him sav that
and to quote from somebody whom 1
do not know. Anyhow, the commu-
nity development sechems has develop-
ed into something different and much
bigger—that is, panchayati raj—and I
would venture to say that one of the
most hopeful things in India today
ks panchayati raj and, connected with
it, the community development. I do
not mean to imply that all its working
all over India is perfect or even good.
We will have to remember the extent
of it, the vastness of the domain cover-
ed by it, and there could be little
doubt that in many places it has not
come up to expectations. It may be
that it was the hon. Member's mis-
fortune to visit some of these places
where it has not done well. But this
panchayati raj or community develop-
ment scheme touches the very basic
problem in India: that is, 1 should say,
to rouse up the hundreds of millions
of our people who live in rural areas,
to make their minds wor: different-
-1y, Tt is a terribly diffru’t thing to
change people’s minds. ¥ven here, if
I may with great respect say sc, I find
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it very difficult, even in obvious mat
ters, to change the minds of some
hon. Members of the Opposition, Peo-
ple have a way of sticking in old
ruts. A thing may be past and gone,
and yet they do not realise the changes
that have taken piace. Now, we
having lived for—I do not know—
thousands of years as people and
attached to various habits—the farmer
in the way he ploughs and the way he
lives and all that, and others too—
it is a very difficult task. And yet,
that is the basic task ir India. Not
all the fa.ctories we put in India can
solve the problem; they will help te
the extent the factories wil] help the
farmer to change his mind.

That is the basic task set before
community development and pancha-
yati raj, to develop in the people the
spirit of self-reliance and 3 new think-
ing of the new ways and understand-
ing of the new world. After consider-
ing the whole problem as hundred per
cent in India, if we succeed 25 or 30
per cent in India, it is ap amazing
success, because it covers hundreds of
millions of people, and 1t has the seeds
in it of greater success to come. There-
fore, let us by all means try to find
out how to improve these things, but
to run them down means running
down something that holds the grea-
test promise in India.

Now, Sir, in this debate many
things have been touched upon and
referred to, but the major things in-
evitably have been Chinese aggres-
sion and economic development—the
two are-connected; 1 think everyone
begins to realise more and more.

The hon. Members opposite have
harped back to the Colombo proposals.
They have not got over their distaste
of them—I put it mildly, they have
used stronger language. We had a
long debate a little over a month ago
in this House, and after that debate
we took some action. But hon. Mem-
bers still cannot get out of the rut of
thouglit in which they have got them-
selves into, and still discuss it as if we
were discussing it g month ago. Much
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has happened in the month. After
this debate we accepted them formai-
1y and informed the Colombu powers
accordingly. Yet, hon. Members EO
on saying that it was something dis-
t_mncurable that we did, by which I
presume they imply a great majority
of this House belonging not only to
one party but severa] parties acted
dishonourably or were foolish enough
not to distinguish beiwcen  honour
ang dishonour or were afraid. I do
think, this way of thinking anq talk-
ing shows the extremely limited out-
look of the hon. Membcrs who spoke
these. And, that is my difficulty. We
stick to something not seeing the
consequences that flow
seeing that things have happened and
we remain stuck to certain opinions
that we formed probably wrongly to
begin with and so wa confirm our-
selves in wrongness. It is unfortu-
nate, because we live at a time when
great speed of thought is necessary,
great speed of  action is necessary,
great appreciation of charnges made in
the world reactions. I 4o not pretend
to say—how can I—that my Govern-
ment or I do not make mistakes. We
make any number of mistakes, but I
do venture to say that, partly, not
because of any special virtne in us
but because we are responsible, we
are in positions of responsibility we
have to react to events, we have to
watch them carefully and try to do
the best that lies in our power.

1 have often repeated and I repeat
again to this House, that we have to
realise that we live in an extra-
ovdinary age, an extra-ordinary age
Wr the sense of changes. Well, the
world has always been changing and
no particular generation has been able
tn stop the process of change. But,
a4 times the changes are much swifter,
much faster, a process started not to-
day but some two hundred vears ago.
which is called the industrial revolu-
tion.

That too was a successor pf other
<hangos in the mind, but that brought
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about great changes, and that has con
tinueq at ap ever faster pace. And
we, after our independsnce came to
the conclusion that it was quite essen-
tial for us to ecatch up with these
changes—not every change, some
changes may be bad in the world, bus
the basic change I am saying—and
industrialise our country. There was
np other way to mest the problems
that confronted us—economic pro-
blems, social problems and, if you
like, military problems. Well, there
is no strength in the nation unless It
is industrialised, unless it takes ade
vantage of modern science and techno-
logy.

That was the basic thing. We have
to get out of our ruts. And, of alt
pecple—I do not say of all people, I
do not know of all people. but, broad-
ly speaking, almost of ali peopie -we
in India who have many wvirtues have
alsp one drawback or failing, and that
is we stick to certain ruts of ideas.

Shri Ranga: And dogmas also.

Shri Jawaharlal Nehrn: The result
is that somsaiimes, rather often we be-
come left in history. We know our
own history and how we have been
left in this changing world and others
have advanced beyond us, in spite of
the fact that the heritage we had was
magnificient, very great. We mixed
up that heritage, which was very great,
with all manner of things, cobwebs
and other things, which are attiched
to that heritage, So, while we almos§
forgot the real heritage, we stuck to
those additiong to it

Now, we have to realise that we
have to consider every problem in the
context of today, not g‘) on repeating
parrot-like something that may sound
very good but which has no relation
tp the facts of today. We have to live
in the modern world, we have to face
the modern problems in the modern
way, keeping our ancient heritage bub
in the modern way. Of course, no-
body here would suggest that we
ghould go to the frontier and fight the
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Chinese wilh bows and arrows; obvi-
ously nét. Yet, there are such minds
which think along the lines of bows
and arrows in the modern world and
do not get out of it. Come people,
who are disgusted with things as they
are today, want to change them, But
how to change them? They want to
retuin tu some medieval period in
hiswory or stili more ancient period as
if that is possible. Nobody can go
back to history., Ome can learn from
the past; one cannot repeat the past.

So, we live today at g moment of
extraordinary changes and one would
have thought that the great and terri-
ble experiences that all of us have
had in the last two months because of
the Chinese aggression and invasion
would have shaken us up. Some hon.
Members accuse our Government of
complacency. Well, I am po good
judge of it. I cannot speak for this
government or for myself, but one
thing on which we are certain is that
we are not complacent; that is my
view, We may make mistakes, any
number of them, but how can anyone
who has to shoulder responsibilities
and take great decisions at a moment
of crisis be complacent? He may
make mistakes, he may take wrong
decisions, but he cannot be complacent.
It s=ems to me that complacency con-
sists ip repeating the same thing re-
gardlers of events, regardless of fac-
tors, regardlesy of the context in
which we do it. That is the grievance
I have, to some extent, when those
matters are considered in that un-
changed way. It really amazes me—
to talk about the Colombo proposals,
to hear hon. Members wax eloquent
about a thing which is over and done
with.

Shri Ranga: Are they dead? Let us
be clear about it. What is the good
of saying it over and owver again?

Mr. Speaker: Order, order.

Shri Jawaharlal Nehru: They are
not dead.

Shri Ranga: There you are.
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Shri Jawaharlal Nehru: And ithey
cannot die.

Shri Range: Ag long ag we live.

Shri Jawaharlal Nehru: In spite of
the hon. Member's speeches or dis-
likes, things have happened. Since
then, we have accepted them, and we
have accepted them because a great
majority of this House approved of
them. A great majority of this House
approved of them because a great
majority of this House have previously
approved of another proposal that we
have made about the 8th September
position, and it follows naturally, If
some hon, Memberg are left put in the
cold and cannot keep pace with otherg
it is not my fault.

Shri Range: November 14th is still
alive, The resolution that we passcd
on that day was a unanimous resoli-
tion. It is not to be upset.

Mr. Speaker: Order, order. The
discussiop lasted five days. Members
of all parties have said what they
wanted  They have criticised the
Government and said that they do not
approve of the policies of the Govern-
ment. Now the reply ig coming. Let
us hear it.

Shri Range: We will always refer
to their mistakes.

Mr. Speaker: Order, order. He will
have patience,

Shri Jawaharlal Nehru: I am sorry
the hon, Member, whom I respect
greatly, although I completely and
absolutely disagree with his mental
thinking, is somewhat I unfortunately
lost in the backwoods and he cannot
even see the clear light of the sum,

Shri Ranga: The only thing is that
I am not an ostrich. I know where the
ostrich is.

Mr. Speaker: Order, order.

Shri Hem Barua (Gauhati): The
hon. Prime Minister has invited that.

Shri Jawaharlal Nehru: I will there-
fore venture to say that I hope and
wish to deal with a few points raised
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by hon. Members, but I want to carry
this argument g little further because
we must have clear thinking, above
all at this moment of crisis,

We have had this tremendous ex-
perience, an experience which shakes
up a nation and which did shake us
up, It has shaken us up angd let us at
least profit by it by remaining
wide awake. I do not mean to
deny that we, as a Government,
or if 1 may say sp with al] res-
pect, this Parliament or the people as
a whole have been rather out of touch
someumes with reality in the past. I
ventured to say sp throe days aftor
the Chinese massive invasion in a
broadcast that I delivered. But,
nevertheless, we have tp think what
the problem is, in what context it is
specially when we talk about militavy
matters. 1t is obvious that no victo-
rieg on the Dbattlefield are won by
speeches there or here. Other things
have to be prepared for victories in
the normal course,

Obiviously, the two major things
before us are this Chinese invasion
and, in a sense comnected with it and
with our thinking, the economic deve-
lopment of the country. Economic
development is intimately connected
with it because nothing else can
strengthen us. Hon Members may
think that help from other countries
will strengthen wus, That ig correct
but only in a measure. It is correct
that it does strengthen us, but even
1o use that help we have to have eco-
nomic development; and, anyhow, one
cannot live in the hopes of continuous
streams of help coming to us year after
year and decade after decade. At
some time or other we have to build
our own strength. with the help of
otherg ag we are doing, but neverthe-
less it must be our stremngth. That
strength consists in advancement in
science and technology which should
be applied to all our processes, agri-
cultural, industrial etc, That is a basic
thing. The two are connected—all
elzse are either parts of this or are of
secondary importance—-that is, firstly,
the immediate issue of the Chinese
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aggression and how to meet it or repel
it and, secondly, development in the
eountry.

We have had this question of deve-
lopment before us ever since we be-
came independent. Everybody has it
Every country has it. Yet, there ig a
difference, There are many countries
round-about us here in Asia or Africa
who talk about development and seek
help from other developed countries
but who have no consciously regulated
view of development, Consciously
regulated view means roughly a plan-
ned approach te it. The planning may
be slightly wrong or right, but a
planned approach means & logical,
reasonable approach, an  approach
to which, unfortunately, the le -
ed Acharya opposite me does not
agree. That ig just it. I am glad that
we had agreement about this matter
at least. But that is the whole basis
of my argument, that is, that the one
thing that is absolutely essential in
and developing country now—it is ad-
mitted by almost every intelligent
person in this country or maybe in
other countries—is that planned ap-
proach is essential. The nature of the
planning may slightly differ here and
there, but the major facts of planning
are the same.

When we plan we may consult
others, We consult experts from Ame-
rica, from England, from Russia and
from countries that are capitalist, soei
list or communist we consult them.
Apart from certain basic differences,
nevertheless, when we come to later
things to be done, it is quite extra-
ordinary how they agree, because once
they get out of their ideological diffe-
rences and conflicts, they have to consi-
der it from the scientific point of
view of a planned approach. It will
surprise hon. Members, we have had
all manner of persons coming from
dozens of countries in the world, emi-
nent technicians, eminent statisticians
and the like, some of them professors
in communist countries, in Poland,
ete., some of them professors in Ame-
rican Universities and others And
vet, when they have sat down together
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with us, they have, broadly, generally
speaking, made the same observations
and pointed out the same mistakes
that we have committed. Because,
today, we are slightly, not wholly, get-
ting out of that old habit from which
the world has suffered and from which
some hon, Members opposite suffer
greatly, of thinking that the world is
confined to communists and anti-com-
munistg and nothing else. The fact is
that the world today is a scientific
world. There is no such thing—I hope
even Prof. Ranga will agree—as coms=
munist or capitalist chemistry or a
communist or capitalist gun or mor-
tar. There is no such thing. It is a
product of science and technology.

Shri Ranga: There is the Lysenko
system,

Shri Jawaharlal Nehru: Today, al-
most all the things that we use in the
worlg from day to day are products
of science and technology which is
the same whether the approach is
eommunist or capitalist. There is dif-
ference, of course, in other matters
beiween communism and capitalism.
Basically, the thing is, the world we
Live in is a scientific world, resulting
in technology and all that. Because
it is a scientific world, any approach
that you make must be based on
science. Otherwise, you lose yourself
in the quagmire of illogic and lack of
reason. Every country that ig consi-
dered a strong country today is, nor-
mally speaking, a prosperous country,
a developed country. That is, a deve-
loped country is both g prosperous
eountry and a strong country, rela-
tively strong country from the point
of view of military affairs. You can-
not be strong unless you are techno-
Jogically, industrially, scientifically
developed. Some may be more strong
than others That is a different mat-
ter, That is the basis of it That
development has to take place. It
cannot be imposed wupon one. You
cannot give a gun to me gnd make
me developed. 1 may use the gun and
do some damage with it. But, until I
g0 through the process of manufactur-
ing the gun, and lots of people do that,
8 gun is not sq useful ag it might
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otherwise be, That we have t&

develop. That i the whole essence

even from the military point of view

of our Five Year Plans and the like.

Behind military strength lies a
developing nation, lies developing
science and technology. That is why
the very month or 2 or 3 months after
we became independent, we laid stress
on the development of science and
started a fine magnificent series of
national laboratories, national institu-
tes which cover the country today and
which have put India in a fairly ad-
vanced position in the ranks of scienti-
fic and progressive countries. That
is the basgis. Technology comes from
that You have got technological
institutes. It is not putting up a mill
here or a mill there. That is not in-
dustrialism. That may result in the
man who owns it making a lot of
money. That is a different matter.
That is not industrialism We have to
develop a mentality among our hund-
reds of millions of people which comes
from industrialism, a mentality where-
by they will use Better ploughs and
the rest. We have to have specially
trained people in wvast numbers.
Therefore, it may sound rather odd, te
fight the Chinese, we have to encour-
age this process as much as possible.
As 1 have ventured to say previously,
this Chinese menace ig not a thing of
today or tomorrow or the day after.
It is a long-term thing, because I
should like hon. Members to remember
that this is, historically speaking, a
tremendous development; this conflict
of China and India is a very big thing
for India and for Asia and for the
world even. 1 should like it to be
seen in that perspective and we should
be prepared for that perspective. That
does not mean that we think of what
is going to happen five or ten years
later and forget our duty today. It is
a continuing duty—That is what T am
trying to point out,—from today om-
wards, and, therefore. we must not
think of finding some sudden enlution
of it by some magic wand or =ome
magic help that we may receive to
put an end to it. We want all the
“o'n we can and we shal] try to get
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it, and we are trying to get it; there
is no argument about it. But the fact
remains that real strength can only

come from inner growth, and we must
keep that in mind,

‘Therefore, this war situation that we
have to face is intimately allied to
the other problem, that is, of develop-
ment in the country, The President
has been pleased to point out that
these are the two major problems; and
development, of course, is necessary
anyhow, war or no war. We want a
prosperous country, but because of
thig war situation that becomes doub-
ly important. Some people, without
thinking, without clearly thinking,
seem to think that because there is 2
war situation, therefore, we must al-
low the developmental part to be pud
on the background. They are utterly
absolutely wrong, for, that is the real
fundamental way of strengthing
yourself ts meet the situation.

Shri Ranga: Nobody has said that.
It is only your socialist plap that we
object to. You do not want to give
up your dogmas even in thig crisis.

Shri Jawaharlal Nehru: I have of-
ten felt inclined that there are many
institutions in Delhi or some institu-
tions for the Members of the Oppesi-
tion to go to and learn what the
modern world is, (Interruptions)

Shri Hem Barua: On a point of
order (Interruptions)

Shri Hari Vishnu Kamath (Hosh-
angabad): He is the Leader of {ihke
House, and if he will lead the way,
we shall follow him. He is the leader
of the biggest party. Let him show
the way and we shall follow him.

Shri Jawaharlal Nehru: I have al-
ways considered myself a student, and
I still consider myself a student.

Bhri Hari Vishnu Kamath: We are
with you in that,

Bhri Ranga: He does not realise his
mastake Ha goas on repeating 1t He
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seems to think that he alone jg the
sanest person

Shri Hem Barua: If he thinks him-
self a student then we would like to
go with him, to these institutions.
Why should he isolate us? (Interrup-
tions)

Mr, Speaker: There are lessons to be

learnt here, and let us all try to learn
them,

Shri Hem Barua: Does he mean
institutions like the Udyog Bhavan
and the Vigyan Bahavan? .

Shri Hari Vishnu Kamath; Without

his company it would be uninterest-
ing.

Shri Ranga: 1 suppose that even
there he would be the leader.

Shri Nath Pai: Today's performance
is more than that of a professor tu a
student.

Shri Priya Gupta: Better a lecturer
than a student.

Shri Hem Barua: Does he mean the
Udyog Bhabhan and the Vigyan Bha-
van?

Mr. Speaker: Order, order,
that is being repeated.

Again

Shri Jawaharlal Nehru: A grave
crisis has overtaken us. That is evi-
dent. The question that arises, a very
important question, is whether the
basiec policies that we have pursued
have weakened us to face this crisis
or strengthened us. I am not referring
to all manner of mistakes we may have
made or weakenesses that Government
or the administration may have shown
I am talking about the basic policies
that we have pursued because if they
are wrong, if they have weakened us,
then obviously we should change them,
and change them considerably.

Now, what are these basic policies?
In the domestic field, we have follow-
ed a course, as | have, said, of planned



1319 Motion on

development. I have already referred
to it and I would beg to say that that
planned development has had an objec-
£ive before it, as stated right in the
preamble of our Constitution, of pro-
moting justice, social, economic and
paolitical.

Shri Priya Gupta (Katihar): And
oumulatively falling national income?

Mr. Speaker: Can he not contain
himself?

Shri Jawaharlal Nehru: It is extra-
ardinary how the truth of my words
is evidenced so frequently by what
hon. Members opposite say.

Shri Hari Vishny EKamath: He is

the Leader of the House. He looks
happy.
Shri Jawaharlal Nehru: If wou

analyse social justice, it means justice
for all, equal opportunity for all
thereby releasing the pent-up ener-
gies of a whole people so that they
may take their place ag equals with
others. Social justice has no place at
all in it for feudalism and relics of
feudalism. It has no place for many
other things that we have to put up
with today, the great discrepancies in
people’s conditions and opportunities.
But anyhow, I am for the moment not
talking about what we have failed in
achieving, but rather about our poli-
cies. Our policy of social justice in-
evitably leads to some structure which
should be called socialism.

Shri Ranga: No, Sir.

Shri Surendranath Dwivedy (Ken-
drapara): It is a lone voice in the
country.

Shri Jawaharlal Nehru: I am not,
again, speaking of socialism as some
fixed, dogmatic, doctrinaire system,
but, broadly speaking, of what flows
#rom that concept. ‘Therefore, our
objective has been socialism or a
socialist structure of society leading
to equal opportunities for all, and =&
measure of affluence for all, 8 measure
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of prosperity for all. Any sensitive
man will feel it is scandaious—we
may not act up to it—that some of us
should be rich and prosperous and
others should starve or should lead
miserable lives. Any social system
which permits that or which encour-
ages that is definitely bad. There is
no good looking back to the medieval
times or to more ancient times to
justify it by some saying or evidence.

Therefore, in the domestic field, our
policy has been, first, of course, better-
ing the lot of our people—a welfare
state—but aiming at social justice and
socialism so as to give equal oppor-
tunities to all. Apart from the justice
of it, the rightness of it, there is no
other way, because once you give
people political democracy, their
minds begin to wake up. They do not
submit to much that they submitted
to previously. They make demands.
So social problems arise. They make
demands which we cannot fulfil, un-
less we change the social structure to
some extent,

These have been our planned ap-
proaches towards socialism, It is true
that we have attached great import-
ance to democracy. But that very
concept of democracy which we have
adhered to or which we will adhere
to tell us that democracy is not com-
plete by merely remaining a political
democracy. It has to become an eco-
nomic democracy; only then demo-
cracy is complete. Therefore, again
we come back to the idea] of
a socialist structure of society.
Ang this can only be achiev-
ed in the modern world or in any
world with the help of science and
technology. I do not call it socialism
for everybody to be poor and starving,
everybody to have the same lack of
opportunity. ‘That is not socialism or
advance, Therefore, the only way to
achieve this is through science and
technology and to direct the products
of science and technology into right
channe's so as to benefit the large
mass of the people. Therefore, 1 sub-
mit that the policy that we have pur-
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sued of a rlanned approach to this
end, to this desired end, is right in
the domestic field,

The foreign field, however much we
may discuss it from time to time, is
after all secondary to the domestie
fleld. It becomes primary suddenly
when there is an attack or aggression
on us, or when something happens to
work us up—that is a different mat-
ter—but generally, the domestic field
governs the foreign field. If we are
prosperous in this country, if we are
strong, our voice is heard everywhere.
If we are failures in our own country,
nobody listens to us. Therefore, ulti-
mately it is the domestic field that
ecounts. But domestic policy and
foreign po'icy are more or lesg tied
up. It is absured to have a domestic
policy which differs completely from
the ends of the foreign policy.

In foreign policy we have ventured
to lay stress, considerable stress, on
peace, peace in the world. I would
submit that that was right, and that
is right. That does not become wrong
because the Chinese Government be-
lieves in war. The Chinese Govern-
ment believes in many things which
are utterly wrong. They have stray-
ed away from every canon of inter-
national behaviour, from their owm
bigh civilization which they have
pushed away. Therefore, we stood for
peace and for co-operation with all
nations. That simply means that we
cannot co-operate with somebody who
will not co-operate with us, but we
are prepared to co-operate, to be
friends with other countries T 1
mayv respectfu'ly say so, some paople,
quite a number of people, have said
something to the effect that we are
isolated in the world. What that
means I do not know. I know some-
thing of the world, too, and 1 think
the position is quite the reverse. There
is hardly a country which is so much
honoured as India anywhere. I do
mot mean to say that we are not criti-
c1sed—we are criticised, and there is
much to criticise in this country as
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in any other country—but we are
honoured, and we are honoured prima-
cipally and chiefly, apart from our an-
cient heritage, because of the memocy
of Gandhiji, and secondly because, to
a small extent, I do not say more tham
a small extent, we have endeavour-
ed, according to our dim lights, t®
follow that—not completely, of course,
I admit that; we cannot, in the cir-
cumstances. But they have seen that
we have put noble ideal before our-
selves and we work up to them.

We have adhered to the democratic
method and vet tried to do things
which no democracy, working through
democratic methods, has tried to do
yet. It is a new, novel example im
the world's history that India hag
been trying to do—i.e,, build herself
up by planned economy, planned ap-
proaches, and yet retain the democra-
tic method.

So, we are by no means friendlese
in the world We have plenty of
friends, but though we may have
many friends, each country decides it
foreign policy not on high principle,
but on material interests. That is
what we see round about India, im
the countries surrounding us, how
their policies have changed, often unm-
fortunately very wrongly changed,
not because of any principle. In fact,
the thing that is obvious is that the
changes that have taken place are.
whol'y without principle, But one
cannot measure one's own policies by
the failures of others to adhere to any
principle. As a result of the policy
pursued in regard to other countriea,
it was inevitable, both because of our
background and practical considera~
tions of today, that we should have =
policy of non-alignment which is
largely accepted by this House, I be-
lieve and even by many hon Mem-
bers on the opposite side. I would ex-
plain again non-alignment, Simply,
put in a different language, it is free-
dom of action. Non-a'ignment is no#
anything else but a measure of inde-
pendence and freedom of action and
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complete friendship with other coun-
tries. It does seem to me essentially
right. It is odd that when we started
talking about this policy of non-align-
ment many Years ago, we were among
the very few countries mentioning it.
Gradually in the course of these ten
or a dozen years a large number of
countries have adopted it—chiefly the
newly independent countries. Because
it seemed to them the right attitude
for a newly independent country to
adopt and it came naturally to them.
But what is more important is this
The people and the countries that
looked rather askance at this policy
of ours to begin with gradually be-
gan to appreciate it and we had arriv-
ed at a stage when a'most everybody,
every country that counts appreciates
that policy. I do not mean to say
that they appreciate it so far as they
are concerned; they may be members
of power blocs. But situated as we
are, they appreciated it The only
extra-ordinary thing is that some peo-
ple, some hon. Members, like in other
matters, still disagree with us. They
disagree with the whole world and
they will continue in the rut of
thought into which they have got by
some peculiar process reasoning or
lack of reasoning.

Shri Ranga: We remain in isolation
and we do not recognise it today.

Shri Jawaharlal Nehru: These are
the two major domestic policies that
we have pursued and I venture to say
that they were right and they are
right and they will continue to be
right in the changing world. Take
mon-alignment The mere fact that it
gives us freedom of action does not tie
us and we can adopt to a changing
world. Now, here is a country, our
neighbour country, Pakistan which,
inspite of being very much aligned is
wandering about all over the p'ace
without any principle or any adher-
ence to anything worthwhile, It was
extra-ordinary.

Shri Rangn: Has India fresdom of
dhoice?
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Shri Tyagi: My hon. friend wants

to be aligned bothways ... (Inter-
ruptions.)
Shri Ranga: Yes. She is playing

with two; there is no bigamy there.

Shri Jawaharlal Nehru: So, I de
venture to say that the policies we
have pursued in both these important
fields are right. Events have shown
them to be right. They are right im
principle, theoretically but practical-
ly they have been shown to be right
and therefore, we must adhere to
them, both in the domestic and in the
foreign field.

Opinions may differ as to the pre-
gress made by us in those policies, [
venture to say that in both these, pro-
gress has been considerable. In the
domestic field no doubt many of us
would have liked to have gone faster.
But we have to work. It is not mere-
Iy a question of Government's fune-
tioning or this Parliament functioning
and fine speeches being made and re-
solutions passed. It is after all de-
pendent on the mass of the people
working, mass of the people wunder-
standing the position and working im
that direction. Of course, we this
Parliament and the Government have
to give a lead and help the process
But essentially we have to set the
whole nation working, whether it is
for war or peace or for both. I think
that it is easy to say that we have not
succeeded in many things, that we
have not progressed as we ought
to have progressed. But never-
theless, the progress that we have
made in these last dozen years has
been quite remarkable. It would have
brer, remarkable even if we had
made no such progress, compared to—
(Interruption)

Shri Harli Vishnu Kamath: He iw
speaking in paradoxes.

Shri Jawaharlal Nehrn: I shall ex-
plain myself. The mere fact of our
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continuing as a democratic entity,
functioning as a democratic entity, in
spite of all the storms and stresses
that we have gone through, is itself
remarkable, 1f, in addition to that,
we measure the progress of any
eountry roundabout us, in Asia or
Africa, one might see the difference.
*We have had democratic structures
being replaced by coup d'etats or re-
~volutionary violence into autocracies,
into authoritarianism, into something
that we consider very undesirable.
This is happening, has happened all
@ver, So, this comparison itself brings
to light what we have achieved.

If we agree to these basic principles
and policies, what we have to do to-
day is to examine not the principles,
because they are proved to be right,
but the implementation of those prin-
eiples; it is in the implementation that
we have often failed, and the imple-
mentation requires a great deal of
eapacity to work for millions of
people as well as the capacity
to lead hundreds of thousands
1¢ i= 3 difficult business, We have
%o create, if we want to develop
industrially, a strong industrial base;
4hat is, not merely odd factories here
and there, but a strong, logically-orga=-
miged industrial base out of which
other things come. We have built a
good part of the base, not comp'ete by
any means, but we are on the way to
fts completion; probably in another
gix, seven or eight wyears we would
have made enough progress to stand
10 a large extent on our own feet
“That is the theory behind it, and in-
evitablv that would have made us
even from the point of view of mili-
dary necessities more or less indepen-
dent; not entirely but more or less. I
mention this merely to say that there
i= no gquestion of being prepared for
war except by going through this pro-
eess, The other process is getting a
Jarge number of weapons of war from
other countries, buying them or get-
ting them without payment or on easy
payment system. When a crisis occurs
<ne does that and we are doing it
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today. But it is not strength. We
must realise that even ammunition
required for these weapons is a crush-
ing burden, continually to get ammu-
nition, unless you manufacture them
here, So we have essentially to
build up our industrial machine which
becomes, when the need arises, a
war machine. And meanwhile we
have to rely for whatever things we
need on what we can get from out=
side. That is what we are trying to
do.

There is one thing I would like to
say about the response of our people
to the Chinese invasion. We have all
described it as a wonderful and spon-
taneous response, But what lies be-
hind it? Why did they respond in
that way? You may say, it is because
of the love of the country. That is
true; but, even that means that they
have got the concept of the country.
Why should people near Cape Como-
rin respond with great fervour to this
invasion in the far north-east of
Irdia? It is because they have got that
concept of India in their minds. It
is a very fine thing:; you must realise
it. Further, it is because the chal-
lenge is made to the India of today;
that is to say, however much they
may criticise the India of today and
the Government of today, they appre-
ciate what has happened to India in
the last 10 or 12 years, which they
are not prepared to lose. It means
that. Otherwise, there are only a few
intellectuals who get warmed up by
some theory. But the common people
visualise these things as not merely
theoretical, but practical things and
they responded in this magnificent
way, because, if I may say so, they
appreciated what had been done im
India since independence and they
did not want to lose it.

Shri Hem Barua (Gaohati): It
all self-praise.

Shri Ranga: In spite of you, they
have united
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Shri Nath Pai (Rajapur): You are
demeaning that magnificent response
by claiming partisan credit for it.

Shri Hari Vishnu Kamath: It is not
a party affair at all.

Shri Jawaharlal Nehru: I did not
venture to say it is a party affair.

Shri Nath Pai: You are giving it
that colour.

Shri Ranga: Before we became free,
when we were getting united, there
was no Jawaharlal Nehru as Prime
Minister. He was only one of the
fighters for freedom. We all rallied
round you as well as Mahatma Gandhi.
But now you are only a Prime Minis-
ter and we know the result,

Shri Hari Vishnu Kamath: He is
still a fighter, I hope. (Interruption).

Shri Jawaharlal Nehru: We have
to face a military problem. But if we
consider it as a purely military pro-
blem, we shall make a grave mistake.
It is a political problems also in the
larger context and therefore, from
both these points of view, military and
political, we have to prepare our peo-
ple and make them a nation armed
militarily and with clear ideas poli-
ticallv, Lack of political apprecia-
tion of the world we live in and of
our country will weaken the military
effort. QOur people must feel that we
and they are labouring for a better
future for them, where every Indian
can have a chance and we have rid
ourselves of our terrible poverty. A
socialistic ideal is essential to create
that feeling among our people, apart
from its desirability otherwise. We
have made progress, but even now
there are reactionary elements in the
country, which confuse the issue and
make it more difficult to progress.

Hon. Members have asked, what are
we doing now about all this? I can-
oot easily go into the lists of what
we are doing in the military field,
what we are tryimg to build ourselves,
what factories we are putting up,
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what we are trying to get from others,
ete, partly because it would not be a
right thing for me to do so and partly
because I do not know what ultimate-
Iy we will get. We are getting many
things. There are many other things
we want, and we are trying our best
to get them. The main things that
we want are machines to build things
ourselves—aircraft, training for spe-
cial aircraft, ete. All those things we
want.

I need not say much about the ques-
tion of air umbrella. The other day
I made a statement So, I think it
should have made the position quite
clear. As it was thought—this busi-
ness of air umbrella—it seemed to me
quite a wrong thing, because it really
meant , if you analyse it in that way,
that we do not build anything import-
ant ourselves, anything worthwhile
ourselves and we rely on others to do
that job for us. That is a bad thing
both psychologically and actually, be-
cause at the end of the period, what--
ever they might have done, we re-
main as weak as we were. Secondly,
this impression in our people that
other people are going to do our job
is a bad impression. It weakens them
and creates a mentality which might
be called the Maginot-line mentality—
something like a protecting cover,
they are standing like chowkidars with
lathis ahead, we are free of thieves
or scoundrels coming in and we can
live happily. It is not a right menta-
lity to create, in any country, in the
people. Psychologically it is bad. But,
as I have said enough, we are trying
our utmost to get the assistance of
other friendly countries to give us
what we require, whether it i; in the
air or in the field.

Shri Hari Vishnu Kamath: May 1
submit that the word “umbrella” it-
self with some of its former politieal
associations is an unhappy word?

Shri Jawaharlal Nehru: 1 agree
with the hon. Member completely in
this matter,

Bhri Ranga: The word “umbrella™
has gone and “armada” bas come,
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Shri Jawabarlal Nehru: The hon
Member opposite, I think, in his
speech asked me, what he calls, some
particular questions for which he
wanted clear answers I do not know
how far I can give clear answers
%0 all his gquestions at present
moment. He asked me: “Are we
at war with China or not?”.
Well, obviously, in the techni-
eal sense we are not. That is obvi-
eus. But behind that technical sense
ke many other things. That is a diffe-
rent matter, and I might say that we
have entered into a period of conflict
with China which is going to be a
lengthy period which may occasional-
ly sometimes be actual war and at
other times not a war. But the con-
flict continues and we live on the
brink of it all the time  Therefore,
we have to be prepared for it all the
time—I do not know if that is an ade-
quate answer—and, we can never be
sure of what developments may take
place in the near future.

Shri Priva Gupta: Are we prepar-
ing for a war or for a conflict?

Bhri Ranga: We are living in an
emergency.

Shri Jawaharlal Nehru: Whether it
# war or conflict the preparation is
the same.

Bhri Priya Gupta: 1 gee.

Shri Jawaharlal Nehru: The pre-
paration is identical and, if I may add,
if it is negotiation, even then the pre-
paration is the same, because no nego-
tiation can take place, it has no value,
unless it has the strength behind it.

Bhri Priva Gupta: In respect of war
it is the same?

8hri Jawaharlal Nehru: At the pre-
sent moment, so far as the present
position in these border areas is con-
ecerned, we consider oursclves com-
pletely free to do what we like, to
send our forces where we like, but we
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do consider ourselves bound down to
some extent by the so-called Colombo
proposals—that is, having accepted
them we do not want to go beyond
them—not that the question arises at
all ...

Shri Ranga: That means they are
not dead,

Shri Hem Barma: But there was &
gap between the Chinese cease-fire
and the Colombo proposals. What did
you do during that gap?

Shri Jawaharial Nehru: I may ven-
ture to say that we consider ourselves
completely free to go into and imple-
ment the Colombo proposals as accept~
ed by us. That is not quite the same
az the Chinese view of the Colombo
proposals. Anyhow, these questions
do not actually arise at the present
moment. As I am telling you, our
army is free to do so. They have to
decide when to go where to go and
how to go. That is for them to decide.

Shri Nath Pai: That is not very
convincing, Basically, it is a political
decision. You are avoiding your res-
ponsibilities, Basically, the decision
is political. If you do not like to face
it, that is different. We cannot accepd
the position that it is a military deci-
sion. We fail to understand how to
move to the border is a military deci-
sion,

17 hrs.

Shri Hari Vishnu Kamath: The
Defence Minister has not a free hand,
1 believe,

Shri Jawaharlal Nehru: The politi-
cal decision has been made by us; I am
talking of the present moment; day
after tomorrow it may be different.
That is to say, in terms of the Colombo
proposals we can send our troops or
our forces anywhere. That is the
political decision Whether in those
terms the army sends them immediat-
ly, tomorrow or the day after is a
military decision.
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Shri Nath Pai: That is implemen-
tation.

Shri Jawaharlal Nehru: Its imple-
mentation is up to the army.

Shri Ranga: May we seek a clari-
fication? He said that it is up to the
Army. Army is also a department of
this Government and there is a Cabi-
met Minister in charge of that. Are
we to understand that the army and
the Cabinet Minister are free to take
any decision and then go ahead? What
did the Prime Minister say when he
went to Ceylon?=—*1 have asked our
troops to march”. Was it a military
decision, or political decision, or the
Prime Minister's decision?

Shri Tyagi: Should we inform the
enemy what we are going to do?

Shri Jawaharlal Nehru: Hon. Mem-
bers will appreciate the little fact that
something has happened since the
middle of September.

Shri Hari Vishnu Kamath: Very
much,

Shri Jawaharlal Nehru. What I ssid
then was not my decision alone; it
was the viewpoint of the military peo-
ple too. They wanteg to do it. Other-
wise, I would not have dared to say
anything like that. It iz obvious.

Sbri Harj Vishma Kamath: The then
Defence Minister also.

Shri Jawaharlal Nehru: Now, for
instance, there are two places, Thagla
Ridge area and Longju which, under
the Colombo proposals, as accepted by
us, were sought to be left cut of the
other proposals and were to be dis-
cussed by us, that is by our emissaries,
with the Chinese Government in the
course of implementatior. Now, be-
cause of that, for the present we are
not gending anv of our armed forees
%0 the Thagla Ridge arca and Longju.
Apart from that in the whole of NEFA
we can go anywhere, we can send our
armed forces anywhere, subiect only
to the decision of our military pecople
as to when to send, what tn send and
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how to send. In the same way, in
Ladakh too, we are free to send our
forces where we like withir the limits
of our agreement, according to  the
Colombo proposals.

Shri Hari Vishnu Kamath: Whae
agreement? There is no agreement.

Shri Jawaharlal Nehru: Within the
limits of our acceptancas cf the Colo-
mbo proposals; I am talking of the
present—a  different situalion may
arise tomorrow—I am talking of the
position as it is now. -

Shri Hari Vishna Kamath. Sir, on a
point of clarification. The Prime
Minister himself says that the Chinese
have not accepted the Cclombo pro-
posals. So, we are not bound by
them when they have not agreed ta
them,

Shri Jawaharla] Nehru. They have
not accepted them. As a matter of
fact that need not come in our way
at all, because we have not imple-
mented that part too. 3Because, prac-
tically speaking, there are difficulties.

Shri Hem Baruma: It depends upon
the acceptance by the Chinese sisn,
for its implementation.

Bhri Ranga: Drop the werd “agree-
ment” then.

Shri Jawaharlal Nehru: I am sorry,
there is no “agreement” in that sense,
What I have said in regard to ihe
Colombo proposals is that it is no
doubt a limit which we have not re-
ached yet, which our army has not
reached yet. That is what T said.
This is a matter which i< a continual-
ly changing matter. It will depend
upon what the position is. It is an
obvious thing for me *o say that here
it is not a question of advancing,
waving a flag: It is a question of
advancing with strengith enempgh ‘o
face any odds and the Armv has ‘o
think of that. We cannot tell them
to go here or to go thers. Thev have
to decide whether they can go there.
They can go within a certain range.
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I would repeat one thing. When-
ever we think of war a large number
of amateur strategists arize who are
constantly advising us as to what te
do and how to Carry on a war or our
preparation for a war. Al of s
have some views about it. but if it
really ccmes to any warlike cpera-
tions, one has necessarily to d:opend
upon the experts who are there to

advise us and who have to carry it
out,

Broadly, I would reming this House,
although we are taking every step to
prepare ourselves, even so, we do
not rule out any possibie settlement
by negotiation. It may be unlikely-—
probably, it is—but +n rule it out
would be wrong. That has not been
our practice at any time. I have pre-
viously referred to a refecence of this
matter to the International Court of
Justice at the Hague or even to g pro-
per arbitration by a number ¢f coun-
tries. It may be unlikely that China
accepts it. That is g different matter,
but I think it is a right course for us
—right in itself and right from the
point of view that the world is appre-
ciating it.

Dr, M. 8. Aney: I hooe, vou will do
that after consulting this House.

8hri Jawaharlal Nehru: Obviously,
I cannot commit the eouniry to such
m step without coming to this House,
but T have already stateq it in my
letters tp the Chinese Prime Minister
about two months ago or a month ago
—1I forget when— and made this sug-
=ostion.  Suppose—it iz an unlikely
supposition, but suppose—he accepts
1hem; then it becomes ratner awkward
for me to back out of that

Shri Nath Pai: Accept what?

Shri Jawaharlal Nehru: The refer-
ence to the Hague Court or something
like that.

Shri Nath Pal: He dare not.

Shri Hem Barua: He has made that
dear,
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Shri Nath Paj:

) He dare not face an
International

tribunal; rest assured.

Shri Jawaharlal Nehru: Then, may I
refer to some other matters? Some
people have suggested thut we should
put an end to the state of emergency.
f}t the same time thev have also e~
ticized the Government atd the admi-
nistration for not keeping up the
mind of emergency, if | may say so,
among the people. Is it not obvious,
apart from other reasons. that f we
put an end to the state of emergency,

everybody will lose all theught of an
emergency?

Shri Ranga: No, Sir; they have a
greater sense of patriotism,

Shri Jawaharlal Nehru: I must con-
fess that what is obvious 1o me finds
difficulty in appreciating by Profsssor
Ranga. But one thing is cericin—I do
not say that that is the sole test of
that—that once we did that the whole
country will feel that the danger is
past or that something has happened
and they need not be tau! and ready
for any crisis. That is one reasord
The fact is—i want this House to ap-
preciate it—=hat the danger is not
past. I do pot know what may hap-
pen in the mext two, three or four
weeks in the month of Mar~hy or April;
I have no notion at all. I know that
we have been preparing for every-
thing and we have to go on streng-
thening ourselves. This orocess of
strengthening will go on not only for
a few weeks or few months but, may-
be, for a year or two. That .s so. Be-
cause, we want to be preparcd for
every contingency. To imagine that
there is nmo  possibility of any new
crisis suddenly arising, will be com-
pletely wrong for us.

Shri Ranga: Should you keep it on
taking away civil liberties, ang Siving
all the freedom to the Congress parly
to earry on as they pleasa all over
the country, treating the rest of us
who differ from them as traitors? )
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Mr, Speaker: Order, order; it is not
a speech.

Shri Jawaharlal Nehru: So. far as
Defence of India Rules are concerned,
there have been some arresiz and some
objection has been taken to preven-
tive detention, ete. Nearly all these
arrests have taken place at the inst-
ance of the State Governments, cer-
tainly with the general avprovai of
the Government of India, not indi-
vidual approval of individuals. But,
the fact that they took some such
action. . . .

Shri Vasudevan Nair: Are we to
understand that the Cenira! Govern-
ment did not send any directive to the
State Governments?

Shri Jawaharlal Nehru: I just ven-
tured to say with the general approval
of the Government of Indie, not in
regard 1o any individuals. Whaere they
considered any persons dangerous
from the point of view of war effort,
ete., they might take action: that is
our general direction to them. But,
the choice lay with them how to do
jt. Since then, we have rcpeatedly
asked them to re-examine tliese cases
and where they did not consider it
necessary, to release them. In fact,
about 200 or so persons, who Wwere
originally arrested, have been releas-
ed. This process of re-examination is
continuously going on.

About Kashmir, I wouid iike to say
a word, though not much. Because, I
feel, having decided to ‘alk with the
Pakistan Government, it will not be
proper for me to discuss this matter
in the House or in public although I
must say, the recent new develop-
ment, which has induced the Foreign
Minister of Pakistan to go to Peking
tp sign a treaty with thern sbout their
border. . . .

Shri Harl Visbnu Kamath: Our bor-
der.

Shri Nath Pal: Which is their bor-
der? We claim Kashmir as part of
India
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Shri Hari Vishnu Kamath: They
have usurped our border

Shri Jawaharla] Nehru: Yzs. . . has
come as a shock. It nas come as a
shock not only because of the basic
facis of the situation. But. th2 ex-
traordinary thing is  the timing of
these events, The House wil! remem-
ber that when first my colleague Shri
Swaran Singh went to Rawalpindi for
the fir-t series of talks, Lhe day before
the talks were going to be2zin, an an-
nouncement was made that an agree-
ment in principle had been arrived at
between China and Pakistan about the
border. It was an extracrdinary
timing: just the day before. Now
again, when he is going in a short
time, they go. The least that it shows
is. . ..

Shri U. M. Trivedi: We knew all the
while that they were beinz invited.
Peking was inviting. M&hammed Al
was invited. This gentleman was
invited.

Shri Jawaharlal Nehru: Necverthe-
less, the timing is significant I think
one is justified in thinking that this
timing cannot be fortuilous or acci-
dental. It is deliberata. Therefere,
it does not indicate any strong desire
on the Pakistan Government’s part to
arrive at any agreement. That is a
matter., We gave some consideration
to this as to whether we should con-
tinue these talks in spitc of this visit
of Pakistan Foreign Minister to Pek-
ing at this moment. We came to the
conclusion that we should adhere to
our previous resolve and not  back
out of these talks because of  this,
although, naturally, the talks will be
affected by it. So. probably, 1 sav
probably, T do not know what might
hapoen in the next wesk or 10 or 12
days, probably, subject to that, I sho1l
request Shri Swaran Singh again to
journey to Calcutta to conlinue these
talks.

Shrl Hem Barua: This is going to
be the last

Shri U. M, Trivedi: We should re-
orientate our policy.
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Shri Jawaharlal Nehru: Bzcause,
one has to balance various considera-
tons. We thought that it would ot
be desirable for us to break on this
issue, Hon. Members here know all
the background. But, for the world
at large, the fact that will stang out
15 that we have broken these talks,
not that they have gons to Peking.
That will be very much before them.

Then, there are one or two other
matters that I should like to refer to.
One is that many Membe:s have refer-
red to corruption and maladministra-
tion. It is a favourite subject and a
right subject to refer to, though per-
haps, very often, the reference gives
an exaggerated picture. Anyhow, it
is a vitally important thing on whick
there cannot be any two cpinions.
And I can assure the House that we
have been doing our utmoust, and I do
not know if*Members see these things
or these papers get enough publicity,
but every month, I think, I receive a
long list of persons in the Govern-
ment service, who, after due inquiry,
have been either proceedad with in
the law courts or departmentally and
punished.

Recently, there was the Vivian Bose
Enquiry Report, which I hope, every
Member has got now, for, it is a dscu-
ment worth reading, not only because
of the particular things mentioned in
it, but even more so because of the
Lackground in which such things can
happen. It is true that the back-
sround is somewhat different now,
because many of these things hap-
pened in the early days of our Inde-
pendence, when some new laws r:hat
we have passed were not functioning.
Nevertheless, it is impoartant to con-
gider what action shouid be taken not
only to punish the guiity but to pre-
vent such things from happening
again as far as possible.

May I mention aled another mat-
ter? Some Members drew my atten-
don to. ...

ghri Harl Vishnu Kamath: win
Parliament have an opportunity of
discussing that report?

FEBRUARY 27, 1963

Address by the 1338
President

Shri Jawaharlal Nehru: Undoubled-
ly, but we have not put it up. . ..

Shri Hari Vishpu KEamath: An
opportunity of discussing it early?

Shri Jawaharlal Nehru. Discussing it
early? That is difficult, because tue
Finance Bill will take up mnst of the
time. But there is anotlier thing. We
have referred that report to some
eminent lawyers and asked them not
only to go into the individual cases-—
that, of course, is a matter of dstail-
ed examination—but we have also usk-
ed their advice as to wha* clse we
can do apart from proc2eding indivie
dually. So, I think that we should
wait for their report and then bring
it up before the House.

There is another mattar that I
should like to refer to, Some hen.
Members have drawn my a‘‘ention to
some reports in the Calculti news-
papers, apparently about some pagers,
account-books and other things being
attached by the police, and it i: said
that in these account-books occurred
the names of some Ministers, Central
Ministers, State Ministers ete. 1 heard
of this for the first time two days
ago—or perhaps three days ago, I am
not sure; immediately, I enquirea and
I wanted to know someting more
about it, and I have asked #nr 3 report
about this, so that we might find
out what it is and we shall, after
finding it out take necessary action.

About the National Defance Fund,
various people have drawn attention
to the fact......

Shri Priva Gupta: In regard to the
anti-corruption drive, let there be a
forum for the Ministers also to be
tried in case of complaint. That is
my submission. The Home WMinister
hag said that Ministers ars not Gov-
ernment servants as such, and so,
there must be some forum to look
into complaints of corrupiion against
the Ministers.
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Bhri Jawaharlal Nehru: I cannot
talk about forums.

Mr, Speaker: Not the public ferum.

Shri Jawaharlal Nehru: About the
National Defence Fund, some charge
is made that coercion and compulsion
is being exercised in these collections.

Bhri Priya Gapta: What about my
submission?

8hri Jawaharlal Nehru: If that is
80, I em wvery much distressed, be-
cause we have made it very clear,
repeatedly clear, publicly clear as
well as privately clear, that there
must be not an atom of compulsion
or pressure exercised. For, it spoils
something that has been magnificent
The way the public have contributed
to this Fund has been truly very
heartening, and to have that record
epoiled by an odd case of compulsion
etc. is not good, I can assure the
House that the Finance Minister, I
and others have tried our utmost, and
we will go on trying, to prevent that.

Ome or two words more, about gold
policy. I would not say much about
it. I take it that almost all, if not
all—I dare not say ‘all’ lest Acharya
Ranga might. ...

Bhri Nath Pai: No, no. It is Com-
rade Dange who has opposed that—
your progressive friend. (Interrup-
#ons),

Shri Jawaharlal Nehru: He has not
bheard the end of my sentence, What
I was saying was .this, that so far as
the general policy underlying it is
concerned, I hope that if not all,
nearly all persons, all Members, will
agree to the implementation of it
There may be difference of opinion
and some suggestiong made. That is
& matter which should continuously
be under the consideration of the
Finance Minister. But I am not going
into that matter because I under-
stand there is golng to be a full
debate on it very soon....
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Shri Hari Vishnuo Kamath: Monday
next.

Shri Jawaharlal Nehru:....on the
5th, The matter might be discussed
then.

There 1is just ome other thing—I
hzve taken so much time of the
House—a proposal made by some hon.
Members about NEFA, Nagaland,
Tripura and Manipur, all being made
into a homogeneous province with
Assam. ] think that on paper it would
sound very nice but it would create
great difficulties and will not be liked
by the people concerned. That is a
very important consideration. We
cannot take a step today which goes
against the will of the people com-
cerned there,

Another criticism has been made
about NEFA being treated as a kind
of reserved area where people are
not allowed to go easily. To some
extent, that it true. That has been
so. But the House will remember
that NEFA has been the special res-
ponsibility of the Government of
India in the External Affairs Minis-
try, with the result that it has had
more attention paid to it than most
other areas. It is not a question of
keeping it apart from India, but cer-
tain changes should take place in 2
manner that they may fit in instead
of creating difficulties and irritation
among the people who live there, We
have to go on with the process of
integration, but without gaining ?.he
goodwill of the people, the integration
would be superficial. Therefore, for
the moment—specially at this stage
from the point of view of border
troubles—it will not be desirable to
make any major change in the consti-
tutional arrangements there.

Shri Hem Barna: How do you pro-
pose to bring about a comprehensive
Indian mind so far as these people
are concerned?

Shri Harl Vishen Eamath: It is
coming slowly.
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Shri Jawalarlal Nehru: They
won't get a comprehensive Indian
mind if they get the idea that the
average Indian goes there to exploit
them,

Shri Hem Barua: I know that. That
must be stopped, from whatever
source it comes. But the policy of
segregation,  with the rest of the
Indians not being allowed to go into
that place, must not be persisted in.

Shri Hari Vishnu Kamath: The
Chinese are exploiting them all right.

Shri Hem Barua: Op the other side
of the line, the Chinese are coming
in and going out, and fraternising
with the people there.

Shri Jawaharlal Nehru: What I
ventureq to say was that the process
should go on, as the hon. Member
suggests. It has to be gradual to fit
in. If you upset them, it is difficult
to soothe them down again.

1 am sorry I have taken so much
time, May I now say a few words
about prices? Much has been said
about prices. Oddly enough, some
Members have complained of rising
prices and some have complained of
declining prices.

Shri Hari Vishnu Kamath: There
has been a debate already.

Shri Jawaharlal Nehru: 1 know.
The fact that Members have com-
plained of two entirely opposite tend-
encies indicates that prices have, on
the whole, been stable.

Shri Hem Baruna: That is the easier
solution!

Shri Jawaharlal Nehru: One must
judge of wholesale prices, and whole-
sale prices have, on the whole, been
stable. In fact, there was a slight
declining tendency up to December.
Bince then, there has been some rise,
but of a marginal character only. As
for retail prices, it is very difficult
to have even very correct information
about the whole of India, but we are
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trying to get as much information as
possible. But on the whole even re-
tail prices have not changed very
much. Nor has there been any
market fluctuation in the price of
manufactured articles. In regard to
cloth, the supply position js good, and
prices have been at a relatively satis-
factory level. The fact remains that
the question of prices is a very im-
portant one and I believe is wvery
much in the mind of the Planning
Commission and other Ministries that
deal with it,

Thank you.

Shri Hari Vishnu Kamath: By
your leave, may I put one question,
arising out of this?

Mr. Speaker: No questions now.

Am [ required to put any particu-
lar amendment separately?

Shri Surendranath Dwivedy: The
first part of my amendment covers
what Shri Ranga's amendment con-
tains. You may therefore put Nos. 7
and 8 together.

Shri U, M. Trivedi: I would like
my amendment, No, 6 to be put se-
parately.

Mr. Speaker: Then 1 put amend-
ment 7o, 1, 2, 3, 4, 5 and 9 to the
House.

(The amendment: were put and nega
tived),

Mr. Speaker: The question is:

That at the end of the motion, the
following be added, namely:—
“but regret—

(a) that in spite of continued
occupation of India'sterri-
tory by the Chinese com-
munists and the mneed of
emergent action to combat
it, the emphasis laid in the
Address on peaceful
methods is calculated to un-
dermine the morale of the
people and to rob the natio-

= nal crisis of its content of
urgency and the proclama-
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whole-hearted and effective-
flow of military aid from all.
friendly countries”.

tion of Em:erg'en:'y is being
continued mainly to streng-
then the Party in power;
and

The Lok Sabha divided: Ayes 18,
Noes 179.

(b) the failure of Government
to step-up effort to ensure

[Division No. 1]

Bade, Shri

Berwa Kotzhe, Shri
Buta Singh, Shri

Deo, Shri P K.
Gayatri Devi, Shrimati
Ghosh, Shri P. K.

Achal Singh, Shri
Akkamma Devi, Shrimeti
Alegzsan, Shri
Alva, Shri A, S,
Aney, M. M. S,
runachalam, Shri
Azad, Shri Bhagwat Jha
Babunath Singh, Shri
Banerjee, Dr. R.
Barupal, Shri P. L.
Baseppa, Shri
Basumatari, Shri
Baswant, Shri
Begra, Shri
Bhegs, Shri B. R.
Bhakt Darshan, Shri
Bhanje Deo, Shri L. M.
Bhattacharys, Shri Dinem
Birendra Bahadur Siogh, Shri
Brahm Prakash, Shri
Brajeshwar Prasad, Shri
Brij Basi Lal, Shri
Brij Raj Singh-Kotah, Shr
Chakraverti, Shri P. R.
Chandak, Shri
Chandriki, Shri
Charterjee, Shri H. P,
haturvedi, Shri 5. M.
Chaudhuri, Shrimati Kam
Chavan, Shri D. R.
Chavda, Shrimati
Chettiar, Shri Ramanathan
Daliit Singh, Shri
Das, Shri B. K.
Das, Shri Sudhanra
Dasappa, Shri
Dass, Shri
Deo Bhanj, Shri P. C.
Desai, Shri Morarii

AYES

Himmatsinhji, Shri
Ismail, Shri M.
Kachhavaiya, Shri
Mandal, Shri B. M.
Ranga, Shri

NOES

Dinesh Singh, Shri
Dubey, Shri R, G.
Dwivedi, Shri M.L,
Elayaperumal, Shri
Ering, Shri D.
Gaitonde, Dr.

Gandhi, Shri V. B.
Gopalan, Shri A. K.
Gupta, Shri Shiv Charan
Hansda, Shri Subodh
Hem Raj, Shri
Himatsingka, Shri
Jagtivan Ram, Shri

Jan, ShriA.P.

Jamir, Shri 5. G.
Jamunadeyi, Shrimat
Jedhe, Shri

Joshi, Shri A. C.

Joshi, Shrimati Subhadra
Tyotishi, Shri J. P.
FKanakasabai, Shri

Kar, Shri Prabhat
Kedaria, Shri C. M.
Khadilker, Shri

Khanna, Shei Mehr Chand
Kindar Lal, Shri
Kotoki, Shri Liladhar
Kripa Shankar, Sh

Krishngmachari, Shri T. T.

Lakhan Das, Shri

Lalit Sen, Shri

Laskar, Shri M. R.
Mahadeva Prasad, Dr.
Mahtab, Shri

Mahishi, Shrimati Saro}ini
Malaichami, Shri
Malhotra, Shri Inder J.
Mandal, Dr. P.

H-lniymdiln. Shel .

[17.32 hrs.]

Reddy, Shri Nurasimha
Singh, Shri Y. D.
Trivedi, Shri U, M.
Utiva, Shri

Yashpal Singk, Shri

Maruhigh, Shri

Mathur. Shri Harish Chandsa
Mehdi, Shri §_ A
Mehrotra, Shri Braj Bihari
Mirza. Shri Bakar Al
Mishra, Shri Bibhutj
Mishra, Shri Bibudhendra
Mobanty, Shri G,
Mohiuddin, Shri
Morarka, Shri

More, Shri K. L.

More, Shri 8. S,
Mukerjee, Shri H. N,
Mukeriee, Sheimati Shards
Murmu, Shei Sarkar
Musafir, Shri G. S,
Muthish, Shri

Naidu, S hri V. G,

Maik, Shri D. J.

Maik, Shri Maherwar
Nair, Shri Vasudevan
Nanda, Shri

Maskar, Shri P. §.

Mehru, Shri Jawaharla
Niranjan Lal, Shri
Paliwal, Shri

Pandey, ShriR. S.

Pan.ey, Shri Vishwa Nath .
Pant, Shri K. C.
Paramasivan, Shri

Patel, Shri N. N.
Patil,ShriD. §.

Patil, Shri Vasantrae
Prabhakar, Shri Naval
Pratap Singh, Shri
Raghunath Singh, Shri
Raghuramaish, Shri

Raj Bahadur, Shri

Raju, Dr. D. 5.
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Rau, SheiD. B,

Ram, Shri T.
Ramaswamy, Shri V. K.
Rane, Shri

Ranga, Shri

Rao, Dr. K. L.

Rao, Shri Jaganatha
Rao, Shri Krishnamoorthy
Rao, Shri Muthyal
Rao. Shri Ramapathi
Ray, Shrimati Reouks
Reddi, Dr. B. Gopala
Reddiar, Shri

Reddy, Shri Fewara
Roy, Dr. Saradish

Roy, Shri Bishwanath
Sadbu Ram, Shri

Saba, Dr. 5. K.
Sany, Shri Rameshwar

Samanta, Shri S, C
Samoani , Shri

Sara, Shri Sham Lal

Mr. Speaker:

Mation on
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Sarma, Shri AT
Satyabhama Devi, Shrimati
Sen, Dr. Ranen
Shankarsiya, Stri
Sharma, ShriD. C.
Sharma, Shri K. C.

Shashi Ranjan, Shei
Shastri, Shri Lal Bahaduor
Sheo Narain, Shri

Sninde, Shri

Shrimali, Dr. K. L.
Sidbeshwar Pr asad, Shr
Singh, Shri R. P.

Singha, Shri G. K.

Sinha, Shri Satya Narayan
5inha, Shrimati Ramdulsri
Sonavane, Shri
Subbaraman, Shri C.
Subramaniam, Shri C.
Subramanysm, Sbri T,

Now, 1 ghall now put

amendment No. 7 to the vote of the

House.

Shri Surendranath Dwivedy:
.8 may be put together,

7 and

Mr. Speaker: But if they are to be
pressed to a division, I shall have to
put them separately.

S8hri Surendranath Dwivedy:
they may be put separately.

Then

Mr. Speaker:

That at the end of the motion, the
following be added, namely:—

“but regret that the Address
fails to—

The question is:

(a) reiterate the nation's frm

[Division No. 2]

Bade, Shri
Barug, ShriHem
B s Singh, Shri
Deo, ShriP. K.
Dwivedy, Shri Surendranath
Ghosh, ShriP. K.
. Himmatsinkji, Shri

AYES

Kacchavaiys, Shri

Kamath, Shri Harl Vishou

Karni Singhfi Shri
Mandal, Shri B. N.
Math Pai, Shri
Onkar Lil, Shri
Ra"ga, Shri

Reddy, Shri Narusimba

animously

(b)

Address by the
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Sumat Prasad, Shri
Surendra Pal Singh, Shri
Surya Prasad, Shri
Swamy, Shri M. P,
‘Taatia, Shri Remeshwar
Thomas, Shri A. M.
Tiwary, Shri D. N.
Tiwary, Shri K. N.
‘Tuls Ragre, Shri

Tyagi, Shri

Uikey, Shri

“alvi, Shri

‘Varma, Shri Ravindra
Veerabasapra, Shri
Venaatasubbaish, Shri P.
Vidynlanksr, Shri A. N,
Virthadra Singh, Shri
Vyas, Shri Radirelal
Wadiwa, Shri

Yadave, Shei B, P,

1346

The amendment was megative

resolve, as solemnly and un-
expressed by
Parliament on November 14,
1962 to drive out the ag-
gressor from the sacred soil
of India, however long and
hard the struggle may be;
and

indicate concrete plans om
measures to vigorously pro-
pecute the war for the libe-
ration of Indian territory
from Communist China's
occupation and for the res-
toration of India's territo=
rial integrity”. (7)

Lok Sabha divided: Ayes 20; Noes 180

[17:35 hra.]

Singh, Shri Y. D.
Swamy, Shri Sivamurthi
Trived], Shei U. M.
Utiys, Shri

Yushpal, Singh, Shei
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Achal Singh, Shri
Akkamma Devi, Shrimati
Alagesan, Shri

Alvs, Shri A, 5.

Alva, Shri Joachim

Aney, Dr. M. S,
Arunechalam, Shri

Amai, Shri Bhagwat Jha
Babunsth Singh, Skri
Bagperjee, Dr. R.

Barupal, Shri P, L.
‘Basappa, Shri
Basumatari, Shri

Bagwant, Shri

Bewrs, Shri

Bhagat, Shri B. R.

Bhakt Darshan, Shri
Bhanjs Deo, Shri L. N.
Bhattacharys, Shri Dinen
Biren ira Bahadur Singh, Shri
Brahm Prakash, Shri
Beajeshwar Prasad, Shri
Beli Basi Lal, Shri

Bril Rai Singh-Kotsh,Shri
Chakraverti, Shri P. R.
Chandak, Shri

Chandriki, Shri
Chatterjee, Shri H. P.
Chaturvedi, Shri 5. N,
Chran v, 39rimati Kamals
Chavan, ShriD. R.
Chards, Shrimati
Cavniar, 31ri Rananathes
Daljit Singh, Shri

Das, Shri B. K.

Das, Shri Sudhangu

Dasappa, Shri

Dass, Shri G.

Deo Bhani, Shri P, C.,
Desai, Shri Morarii
Dinesh Singh, Shri
Dubey, ShriR. G.
Blayapsrumal, Shri
Bring, Shri D.
Gatitonde, Dr.
Gaadhi, Shri V. B,
Gangs Devi Shrimati

Gopalan, Shri A. K.
Qupta, Shri Shiv Charan
Haauda, Shri Suboth

Hem Raj, Shri
Himatsingka Shri
Jagiivan Ram, Shri
Tain, Shri A. P.
Jamir, Shri 5. G.
Fam1a devi, Sheimati

Jedha, Shri

Joshi, Shri A. C.
Joshi, S wrimati Subbadma

Jrotishi, Shri [, P.
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NOES

Kanakagabai, Shri

Kar, Shri Prabht
Kedaria, Shri C, M.
Khadilkar, Shri

Khanaa, Shri Mehr Chand
Kindar Lal, Shri

Kotoki, Shri Liladhar
Kripa Shankar, Shri
Krishnamacharl, Shri T, T.
Lakhan Das, Shri

Lalit Sen, Shri

Laskar, Shri N. R.
Mahideva Prasad, Dr.
Mahtab, Shri

Mshighi, Shrimati Sarojini
Malsichami, Shri
Malhotra, Shri Inder J.
Mandsl, Dr. P.
Maniyangadan, Shri
Mantri, Shri

Maruthiah, Shri
Marbur, Shri Harish Chandra
Mehdi, Shri 5. A.
Mehrotra, Shri Braj Bihari
Mirza, Shri Bakar Ali
Mishrs, Shri Bibhuti
Mishra, Shri Bibudhendra
Mohanty, Shri G.
Mohiuddin, Shri
Morurks, Shri

More, Shri K. L.

More, Shri §. 5.
Mukeriee, Shri H. N.
M ikzrice, Shrimati Sharda
Murmu, Shri Sarkar
Mugafir, Shri G. S.
Mudiah, Shri

Meidu, Shri V. G.

Maik, ShriD. J.

Wik, Shri Maheywar
Mair, Shri Vasudevan
Manda, Shri

Magkar, ShriP. §.
Mehru, Shri Jawaharlal
Miranjan Lal, Shri
Paliwal, Shri

Pandey, Shri R. 5.
Pandey, Shri Vishwa Nath
Pant, Shri K. C.
Paramaivan, Shri
Patel,Shri N. N.

Patil, Shn D. 5.

Patil, Shri Vasantrao
Prabhakar, Shri Naval
Pratap Singh, Shri
Raghunath Singh, Shri
Raghuramaish, Shri

Rai Bahadur, Shri

Raiju, Dr. D. §.

Raiju, Shri D. B.
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Ram Shri, T,
Ramagwamy, Shri V. K.
Rane, Shri

Fao, Dr. K. L.

Rao, Shri Jaganstha
Rao, Shri Krishnamoorthy
Rao, Shri Muthyal

Fao, Shri Ramapathi
Ray, Shrimati Reouka
Reddi, Dr. B. Gopala
Reddisr, Shri

Reddy, Shri Eswars
Roy, Shri Bishwanath
Sadhu Ram, Shri

Saha, Dr. 5. K.

Sahu, Shri Rameshwar
Samanta, Shri 5. C.
Samnani, Shri

Saraf, Shri Sham Lal
Sarma, Shri A. T.
Satysbhama De:vi, Shrimati
Sen, Dr. Ranen
Shankarsiya Shri
Sharma, Shri D. C.
Sharma, Shri K. C.
Shashi Ranian, Shri
Shastri, Shri Lal Bahadue
Sheo Narain, Shri
Shinde, Shri
Shrimali. Dr. K. L.
Sidheshwar Prasad, Shri
Singh, Shri R. P.
Singha, 5hn G. K.
Sinha, Shri Satys Naraysn
Sinha, Shrimati Ramdulari
Sonavane, Shri
Subbsraman, Shri C.
Subramaniam, Shri C.
Subramanyam, Shri T.
Sumat Prasad, Shri
Surendra Pal Singh, Shri
Surys Prasad Shri
Swamy, Shri M. P.
Tanvia, Shri Rameshwar
Thomas, Shri A. M.
Tiwsry, Shri D. N.
Tiwary, Shri K. N.

Tule Ramn, Shri

Tyagi, Shri

Ulkey, Shri

Valvi, Shri

Varma, Shri Ravindra
Yeerahawppa, Shri
Venkatasubbaiah, Shri P,
Vidyalankar, Shri A. N,
Virbhadra Singh, Shri
Vyas, Shri Radhelal
Wadiwa, Shri

Yadava, Shri B. P,

The amendment was megatived,
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Shri Tyagi: Sir, before you call for rate Indian territory from

the next division, at least a minute
should be given to us.

Mr, Speaker: Why does he want it?

Shri Tyagi: So that we can adjust
ourselves.
Mr. Speaker: He may now prepare

himself for action.
The question is:

Is he ready now?

That at the end of the motion, the
following h»e added, namely:—

“but regret that the Address
fails to—

(a) reiterate the nation’s solemn
resolve, embodied in the
Resolution unanimously
adopted by Parliament on
November 14, 1962, ‘to drive
out the aggressor from the
sacred soil of India, how-
ever long and hard the
struggle may be', and fur-
ther, to indicate concrete
measures for vigorous pro-
secution of the war to libe-

AYES
[Division No. 3]

Communist China's occupa-
tion, and for the restoration
of our territorial integrity;

(b) take note of the anaemie
stagnation that has over-
taken the national economy,
and to formulate effective
measures with a view to
gearing it up for the urgent
requirements of Defence
and Development; and

(c) utilise the state of Emer-
gency for the maximum
mobilisation of the people’s
energies as reflected in the
patriotic upsurge in the
wake of the massive inva-
sion of our country by
Communist China™. (8)

Lok Sabha divided,

Shri M. L. Dwivedi: Sir, I wanted
to vote for Noes. My wvote has not
been recorded ... (Interruptions.,)

Mr. Speaker: The result of the
division is: Ayes 19; Noes 181.

[17.39 hrs.}

Bade, Shri

Barva, Shri Hem
Dwivedy, Shri Surendrnath
Gaysiri Devi, Shrimati
Ghaosh, ShriP. K.
Himmatsinh;i, Shri

Tha, Shri Yogendra

Achal Singh, Shri
Akkamma Devi, Shrimati
Alagesan, Shri

Alva, Shri A. S.

Alva, Shri Joachim
Aney, Dr. M. S.
Arunachalam, Shri
Azad, Shri Bhagwat JTha
Babunath Singh, Shri
Banerjee, Dr. R.
‘Barual, Shri P. L.
Bassppa, Shri
Basumatari, Shri

Kamath, Shri H. V.
Karni Singhji, Shri
Mandal, Shri B, N.
Math Pai, Shri
Onkar Lal, Shri
Ranga, Shri

NOES

Bagwant, Shri

Besra, Shri

Bhagat, Shri B, R.

Bhakt Darshan, Shri
Bhanja Deo, Shri L. N.
Bhattacharya, Shri Dinen
Birendra Bahadur Singh, Shri
‘Brahm Prakash, Shri

Braj eshwar Prasad, Shri
Brij Basi Lal, Shri

Brij Raj Singh-Kotah, Shri
Chakraverti, ShriP. R
Chandak, Shri

Reddy, Shri Narasimba
Singh, Shri Y. D.
Swamy, Shri Sivamurthi
Trivedi, Shri U. M.
Utiya, Shri

Yashpal Siogh, Shri

Chandriki, Shri
Chatterjee, Shri H. P,
Chaturvedi, Shri 5. M.
Chaudhuri, Shrimati Kamals
Chavan, ShriD. R.
Chavda, Shrimati
Chettiar, Shri Ramanathan
Daljit Singh, Shri

Das, ShriB. K.

Das, Shri Sudhanyu
Dasapps, Shri

Damns, Shri G.

Deo Bhanj, ShriP, C.
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Desai, Shri Morarii §
Dinesh Singh, Shri
Dubey, Shri R. G.°
Dwivedi, Shri M. L.

Blayaperumal, Shri
BEring, Shri D.

Guitonde, Dr.
Gandhi, Shri V. B.

‘Ganga Dovi, Shrimati
‘Goralan, Shri A, K.
Gupta, Shri Shiv Charam
Hansda, Shri Subodh
Hem Raj, Shri
Himatsingka, Shri
Jagiivan Ram, Shri
Jain, Shri A.

Famir, Shri 5.G.

Jumunadevi, Shrimati
Fedhe, Shri
Joshi, Abei A. C.

Joashi, Sarimati Subhadra
fyotishi, Shri J. P.
Kanakasabai, Shri
#ar, Shri Prabhat
Fedaria, Shri C. M.
Fhadilkar, Shri
¥hana, Shei Mshr Chaad
Kindar Lal, Shri 4
Kotoki, Shri Liladhar
Kripa Shankar, Shri ¥
Krishnamachari,Shei T.T.]
Lakhan Das, Shri
Lalit Ses, Shri{

Laskar, Shri N.R."
ahadeva Prasad, Dr.
flahtab, Shri .
Mshishi, Shrimati Sarojini
Malsichami, Shri
Malhotrs, Shri Loder J.
Mandal, Dr. P
Mauniyangadan, Shri
Mantri, Shri

Maruthiah, Shri
Mathur, Shri Harisk Chandra |

.Ml=hdi, Shri 5. A,
Michrotra, Shri Braj Bihari
dirza, Shri Bakar Ali
Mishes, Shri Bibbuti
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Mishra, Shri Bibudhendra
Mohanty, Shri G.
Mohiuddin, Shri
Morurka, Shri

More, Shri K. L.
More, Shri 5. 5.
Mukerjee, Shri H. N.
Maukenee, Shrimati Sharda
Murmu, Shri Sarkar
Musafir, Sari G. S.
Muthigh, Shri

Maiduy, Shri V. G.
Naik, ShriD. J.

Maik, Shri Mahsswar *
Mair, Shri Vasudavan
Manda, Shri

Maskar, Shri P. 5.
Nehru, Shri Jawaharlal
Miranjan, Lal Shri
Paliwal, Shri

Pandey, Shri R. 5.
Pandey, Shri Vishora Nath
Pant, Shri K. C.
Paramasivan, Shri
Patel, Shri N. N.

Patil, Shei D. S.

Patil, Shri Vasantrao
Prabhakar, Shri Naval
Pratap Singh, Shri
Raghunath Singh, Shri
Raghuramaish, Shri
Raj Bahadur, Shri
Raju, Dr. D.S.

Raeju, Shei D.B.

Ram, Shri T.
Ramaswamy, Shri Y.F.
Rane, Shri

Reo, Dr. K. L.
Rao, Shri Jaganatha
Bao, Shri Krishnamoorthy
Rao, Shri Muthyal
Rao, Shri Ramapathi
Ray, Shrimati Reouka
Reddi, Dr. B. Gopala
Reddiar, Shri

Reddy, Shri Eawars
Roy, Dr. Saradish

Address by the
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Roy, Shri Bishwanath
Sadhu Ram, Shri

Saha, Dr. 5. K.

Sahu, 5hri Rameshwar
Samanta, Shri§. C.
Samnani, Shri

Saraf, Shri Sham Lal
Sarma, Shri A. T.
Satyabhama Doewvi, Shrimati
Sen, D:. Ranen
Shanksaraiya, Shri
Sharma, Shri D.C.
Sharma, Shri K. C
Shashi Ranjan, Shri
Shastri, Shri Lal Bahadur
Sheo Marain, Shri
Shinde, Shri
Shrimali, Dr. K. L.
Sidhsshwar Prasad, Shri
Singh, Shri R. P.
singha, Shri G. K.
Sinha, Shri Satya Narayan
Sinha, Shrimati Ramdulari
Sonavane, Shri
Subbaraman, Shri C.
Subramaniam, Shri C.
Subramanyam, Shri T.
Sumat Prasad, Shri
Surendra Pal Singh, Shri
Surya Prasad, Shri
Swamy, Shri M. P.
Tantia, Shri Rameshear
Thomas, Shri A. M.
Tiwary, Sbri D. N.
Ciwary, Shri K. N.
Tula Ram, Shri
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Tyagi, Shri
Uikey, Shri
Valvi, Shri

Varma, Shri Ravindra
Veerabasappa, Shri
Venkatasubbaish, Shri P.
Vidyalankar, Shri A.M.
Virbhadra Singh, Shri
Wyas, Shri Radhelal
Wadiwa, Shri

‘adava, Shri B.P.

The amendment wag negatived.

Mr. Speaker: I shall now put the
main motion to the vote of the House.
The gquestion is:

“That an Address be presented
to the President in the following
terms:—

“That the Members of Lok Sabha
assembled in this Session
are deeply grateful to the
President for the Address

which he has been pleased
to deliver to both Houses of
Parliament assembled toge-
ther on the 18th February,
1963." "

The motion was adopted.

17.41 hrs,

The Lok Sabha then adjourned il
Eleven of the Clock on Thursday, Feb-
ruary 28, 1963 (Phalguna ©, 1804
(Saka).

—
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DAILY DIGEST

[Wednesday, February, 27 1963/Phalguna 8, 1884 (Saka)]

ORAL ANSWERS TO
QUESTIONS .

S.O.N Subject

133 Rihand Dam .

134 Chinese detenues in Ind:a

148 Chinese nationals

135 Manpower munmg pro—
grammme

136 Hindi in South Indm

137 Limited 1.A.S. examination

138 Consolidated List of Sche-
duled Tribes .

139 Civil Defence Plan .

140 Private oil companies

141 Indian Education Service

142 Advisorv Committee for
the Chief Commissioner
of Andamans .

143 Andaman and Nicobar Is-
lands . . -

WRITTEN ANSWERS TO
QUESTIONS .

5.0Q. No.
144 Shifting of Hindi Dir-
ectorate
145 Exploration of oil in Cnu-
very basin .

146 Crimes in Delhi

147 Reservation of posts for
‘War Service Candidates .

149 Development of multipur-
pose schools . . .

150 Personality test

151 Singareni Collieries

152 OQil-explorationin  Assam
and NE

U.5.Q.
No.
296 Oil exploration in Bihar

197 Research scheme in P‘c—
diatrics

198 Amendment of Amc!e 311
of the Constitution}.

199 Sclling of heir-looms bg
ex-rulers

200 Untouchabilityin cducanon

201 Archacological excavation
near Raj Nagar station in
Darbhanga

202 Teaching and ecxamination
system .

203 Occanographic rese 'u'ch

CoLomns

1135—73

1135—59
1139-40
T140—44

1144—43
114%=—51
1152—354

1154—57
1158—63
1163—66
1166—69
1169—70

1170—73

1174—99

1174

1174-7%
1175

1176

1176
1176-77
1177

T1198

1178-79
1179
117g9-Fo
1180
1180=81
1181

1181-82
1182

WRITTEN ANSWERS TO
QUESTIONS—conted.

U.5.C. No. Subject
204 Indian oceanographic ex-

pedition
0% FIecmmy gr.-ncrauon in
U.P.

206 Russian ntpcrts at S:bsagar
Project

207 Oil reserves in ‘Kan] und
Ankleshwar . .

208 Drilling operations

209 Deep rnmmg in Kotha-
gudium

210 Alleged sale of buuned
books .

211 Average nge .

212 Central Secretariat S:r~

vice

213 Engineering colltg: at
Jaipur .

a14 Hmdlknow:ngGovcmrncm
employees

215 Scheduled Castes and Back
ward Classes in Delhi

216 Crimes in Union territories
217 Kerosenc oil

218 Tin reserves

219 Copper deposns near
Gangtok

220 Archamlomca] ﬁnds at Sasm
in Aligarh

221 Kozhikode R'eglonal En-
ginecring College f

222 LLA.S. and LP.S. officers
for crncrgcm:y commis-
sion

223 LLA.S. and IPS Ofﬁceﬂ

224 LAS. and LP.S. Officers
in Punjab

225 Foreign Languages Scholur-
ships Scheme. .

226 Scholarships for u-a.lmnz

in fare:gn countries
227 Grants-in-aid to private
institutions ., . n

228 Aid to Gurukulas .
229 New Universities in Madhya

Pradesh

230 Despatch of coal to PaJus-
tan .

231 Lecturers in Delhl Um-
versity .

232 Price of l.‘ountry Ilqunr

in Delhi

233 Sale of pens nnd hghkri
with obscene poscs
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CoLumms

1183
1183-84

1184

1188
1185-86

1186-85
1187

1187-8%
1183
118g

118g-g¢
1190

1190-91
1191
1191
1192

1192-93

1193-94
1194

194-9%
1195
1195-96

1196
1196-97

1197
1197
1198
119§

119g.
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CoLumns

3 CALLING ATTENTION TO
MATTERS OF URGENT

PUBLIC IMPORTANCE 1199—1205

#) Shri Tridib Kumar Chau-
dhuri called the attention of
the Prime Minister to the
reponied intrusion of armed
East Pakistan policemen into
Indian waters in the Ganges
in the Murshidabad district
of West Bengal on the 18th
February, 1967 and the
epening of five by them.

The Minisrer of State for Ex-
ternal  Affairs Shrimati
Lakshmi (Menon) madea
statement in regard thereto.

i) In response to Calling
Attention by Shri Ramesh-
war Tanta on the 25th
Februarv, 1963 the Mims-
ter of Finance (Shri Morarji
Desai) made a statement
regarding the nationalisation
of Banks in Burma and its
effect on Indian  banking
there.

&4 PAPERS LAID ON THE
TABLE

(1) A copy each of the follo-
wing Noufication under
the proviso to clause (3)
of article 320 of the Cons-
ttution ;—

ta) The Union Public Service
Commission,  (Exemption
from Consultation) Second
Amendment Regulations,
1962 published in  Notfi-
cation No. G. S. R. 1644
dated the S8th December,
1962 . R

(» The Union Public Ser-
vice Commission (Ex-
emption from Consultation)
Third Amendment Regu-

1962 Published in

Notification No. G.S.R.

1689 dated the 15th De-

cember, 1962 . . .

2) A copy each of the fol-

¢ )Iﬂwmg Rules under sub-
section  (2) of section 3 of
the All India Services Act,
1951 i—

(@) The Indian Police
Service (Probation) (Se-
cond Amendment) Rules
1962, published in Noti-
fication No. G. 5. R,
1720, dated the 22nd
December, 1962 -

[Dawy Digest)

1205—07
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CoLumMns

PAPER LAID ON THETABLE
—Conid,

(&) The All India Services
(Conduct) Amendment;
Rules 1962, published in
Notification No G. §. R.
1730, dated the 22nd

December, 1962,

(3)_ A copy of the Mineral
Concession  (Fifth Amend-
ment) Rules, 1962 published
in Notification No. G.S.R.
1707  dated the 15th De-
cember, 1962, under sub-
section (1) of section 28
of the Mines and Minerals
(Regulation and Develop-

ment) Act. 1957,

(4) A copy of the Coal Bea-
ring Areas (Acquisition and
and Development Amend-
ment Rules, 1963 published
in Notification MNo. S. Q.
315 dated the 2nd February
1963 under sub-section (3)
of section 27 of the Coal
Bearing Areas (Acquisition
and Development Act, 1957

(s) A copy cach of the fol-

lowing papers: —

(i) The International Copy-
right (First Amendment)
Qrder, 1963 published
in Notification No. S. O.
246 dated the 23rd Jan-
uary, 1963, under section
43 of the Copyright Act,
1957.

(i) Annual Report of the
Eyecutive Committee of
the Trustees of the Vic-
toria Memorial Cal-
cutta, for the year ended
31st March, 1961,

(6) A copy each of the fol-
lowing Notifications under
section 35 of the
dition Act, 1962 :—

) G. S.R. No. 55 dated
the sth January, 1963,
issued under section 1
of the said Act .

(i) G. S. R. No, 56 dated
the sth Januarv, 1963,
issned under section 3 of
the said Act.

Extra-

REPORT OF COMMITTEE
ON PRIVATE
BILLS AND RFSOLU'I IONS
PRESENTED i

MEMBERS”

Thirteenth Report was  pre-
sented.

1205
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CoLumns - Coromns
STATEMENT PRY MINIS- ADDRESS BY THE PRESIDENT—
TER . . . . 3 12082 Contd.

The Depu Minister  of Nehru) replied to the debate.
Railways (Shri S. V. Rama- All the amendments were
swamy) made a  state- negatived and the motion
ment regarding  freight was adopted
concessions to  export tratfic .
moving by rail and also AGENDA FOR THURSDAY,
laid on the Table a state- FEBRUARY 28, 196_3;'1-"_HALF
ment in regard thereto. GUNA g, 1884 (SAKA)

-MOTION OF THANKS ON Discussion on Demands for
PRESIDENT'S ADDRESS 1209—1352 EORI;J] Supglemen;:é:ys Gra.ntj
i i ways 1962-63 an

Furﬁfi:m dl;f“%ml O?m %: resemati:;n of the General
President’s Address and udget for the year 1963-
amendments thereto  con- 64.

tinued. The Prime Mi-
nister  (Shri  Jawaharlal

*GMGIPND—LS 1—2779—(ai)LSD—15-3-63—880



